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LOK SABHA

Monday, December 10, 1962/Agra-
hayana 19, 1884 (Saka)

The Lok Sabha met at Twelve of
the Clock,

[MR. SrEAKER in the Chair)
ORAL ANSWERS TO QUESTIONS
Short Notice Questions

Accident to Air India Boeing 707

'

1
Shri Prakash Vir Shastri:
Shri Karni Singhji:
( Shri S. M. Banerjee:

SN.Q.
10.

Wil] the Minister of Transport and
Communications be plcased to state:

(a) the cause of the recent accident
to Air India Boeing 707 at Santa Cruz
resulting in the plane virtually being
writlten off; and

(b) steps taken-<or being taken by
Government to prevent such accidents
from happening again particularly at
this juncture when every available
mereplane is needed for the war effort?

The Deputy Minister in the Ministry
of Transport and Communications
(Shri Mohiuddin): (a) and (b). A
Committee of Enquiry consisting of
Shri M, L. Sodhi, Director of Aero-
nautical Inspection, Civil Aviation
Department, as Chairman, and Shri
M. H. Paranjpye, Controller of
Aeronautical Inspection, Bombay, as
Member, has been appointed under
Rule 74 of the Indian Aircraft Rules,
to investigate into the cause of the
accident. The report of the Committee
is awaited. .

2405(Ai) LSD—2.
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Shri S. M. Banerjee: I want to
know whether any preliminary en-
quiry was conducted departmentally
and if so, what was the result of that
enquiry?

Shri Mohiuddin: No, Sir. The first
enquiry will be conducted by the
committee appointed for this purpose.

Shri Vidya Charan Shukla: Is it a
fact that a similar fire incident took
place to an Air India Super Constal-
lation two years back and at that time
it was found that the fire fighting
equipment at Santa Cruz wag inade-
cuate and what measures have been
taken to supplement the fire fighting
equipment in Santa Cruz?

Mr. Speaker: That is a different
thing altogether.
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Shri Bhapu Prakash Singh: As
Boeing 707 is not manufactured in
India, may I know whether only the
parts would be importeq or foreign
technicians would also come to re-
pair the plane and what would be
the total foreign exchange involved
in the making the plane airworthy?

Mr. Speaker: That is a different
thing altogether.

Accumulation of stock of Cloth with
Textile Mills

SN.Q. 11. Shri Harish Chndra
Mathur: Will the Minister of Com-
merce and Industry be pleased to state:

(a) whether there is wunusual ac-
cumulation of stock of cloth with
Textile Mills;

(b) what is the stock and reasons
for accumulation, if any; and

(c) Government’s action to restore
normalcy?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
to (¢). There has been some accumu-
lation of stock in the textile mills in
some parts of the country like Bom-
bay city, West Bengal, Ahmedabad
and some mills in other areas. It is
estimated that the industry as a whole
is surrently carrying about 4-3 lakhs
of bales of 1500 metres each, which is
about an average of 6} weeks' stock.

These stocks with mills cannot be
considered as very unusual although
stocks are slightly higher than what
had been held by the mills in the
recent past. The increase would be
attributable mainly to the lower off-
take by the consuming areas in the
North-eastern States due to the pre-
sent situation.

Government do not consider the
position as alarming. The Reserve
Bank of India are already alive to the
need for financial accommodation to
mills to the extent unnecessary to
keep up the tempo of production.

DECEMBER 10, 1962
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Several measures have been taken in
the last few weeks to stabilize the
economic conditions of the North-
eastern areas.

While there has been magnificent
response from all sections of public,
industry, trade and business to main-
tain a very high degree of confidence
and morale to meet the emergency, it
is noticed that in some sectors of
business and trade, there is an under-
tone of anxiety which is responsible
for slackening of economic activities
by these sections. Government would
like to re-assure the trading and the
business community throughout the
country and particularly in the North-
castern areas that there is nothing to
warrant in the situation to have any
such anxiety at all and Government
assures all necessary assistance regard-
ing transport and financial credit to
enable keep up production, employ-
ment and economic activity in the
present national emergency.

Over and above the general arrange-
ment for suitable accommodation by
banks for holding larger stocks, in
cazc of some mills who might be find-
ing it more difficult to sell their pro-
ducts and where the goods might not
be moving fast, necessary financial
credit will be given to maintain some-
what larger stocks on the basis of
study of individual mills and their
problems. The State Governments
concerned have, therefore, been asked
to study such special problems of
individual mills in consullation with
the local labour and industry and
necessary steps are being taken to
enable such mills to carry on some=
what larger stocks and continue nor-
mal production,

Shri Harish Chandra Mathur rose—

Mr. Speaker: After such a long
statement, are any supplementary
questions necessary?

Shri Harish Chandra Mathur: I
would like to ask only two questions.

May I know whether Government
are in a position to assure the House
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that the production will in no case be
affected, and if there is any such situa-
tion, they will be prepared to maintain
buffer stocks?

Shri Manubhai Shah: The answer to
the first part is categorical that we do
want to maintain production. In what
manner it will be done, whether by
maintaining buffer stocks or hy assis-
tance to individual mills or by taking
any other suitable measures will be a
matter to be considered from time to
time.

Shri Harish Chandra Mathur: I
believe that it has been decided that
we must have consumcrs’ co-operative
stores. May I know what progress
has been made in the matter of estab-
lishment of consumer co-operative
stores, and whether these consumers’
co-opcrative stores will be of any
assistance in the take-off and to
relieve the mills on the one hand, and
to assure timely supplies at all other
levels on the other?

Shri Manubhai Shah: Taking the
latter part of the question first, there
is no difficulty in the maintenance of
the supply line at all. Regarding the
establishment of con.umers’ co-opera-
tive stores, several steps have been
taken in the matter and these are
being expedited. These stores will
definitely help in better distribution
at economic prices. But the real
question is that as far as the main-
tenance of production is concerned,
steps are being taken to assist the
mills concerned.

Shri Yajnik: May I know whether
any proposal for the reduction of
prices of cloth has been considered by
Government, and whether the prices
are not actually being reduced in some
places in order to reduce the stocks of
cotton?

Shri Manuabhai Shah: That does not
arise out of the main question. The
stamped prices are only the ceiling
prices. The mills are, therefore,
free to sell at lower than stamped
prices and these lower prices are
YJuite legal prices.

Ex-INA Personnel

S.N.Q. 12. Shri Hari Vishnu Kamath:
Will the Minister of Defence be
pleased to state:

(a) whether any dccision has been
taken with regard to the employment
of ex-INA personnel in the armed
forces as combatants or trainers or in
any other capacity during the present
period of the emergency; and

(b) if so, the nature and details
thereof?

The Deputy Minister in the Minis-
try of Defence (Shri D. R. Chavan):
(a) and (b). Ex-INA personnel with
previous military scrvice are eligible
for re-employment or re-enrolment in
the Army in the same way as other
ex-servicemen of the Army. Thus they
have—

(i) to be in Medical Category ‘A’;

(ii) to conform to the physical
standards of height, weight and
chest measurements prescribed
for fresh recruits which have been
relaxed to some ex::¢t during the
period of the pre:c:t emergency;
and

(iii) to be within the following
age-limits:—
(1) Junior Commis-
sioned Officers

(2) Other Ranks ..

(3) Non-Combatants
(Enrolled)

Shri Hari Vishnu Kamath: Is it a
fact that the former personnel of the
Azad Hind Fauj who fought so patrio-
tically and so valiantly under the
heroic and inspiring leadership of
Netaji Subhas Chandra Bose and
hastened the day of India’s deliverance
have, through their association or
through their representatives, made a
representation to Government in this
matter about their services being
utilised at the present time of emer-
gency, and if so, has the representa-
tion been considered, and if it has
been considered, with what result?

48 years.
45 years.

50 years.
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Shri D, R. Chavan: No representa-
tion has been received.

Shri Hari Vishnu Kamath: Has Gov-
ernment made any attempt to contact
the ex-INA Associaticn in the capital
or their representatives who are in
high civilian employ at the moment,
particularly with regard to enlisting
the services of the Kohima and Im-
phal veterans who can very well serve
as trainers, not merely in conventional
combat but particulariy in guerilla
warfare, in the art, science and tech-
nique of guerilla warfare, which is
the need of the hour?

Shri D, R. Chavan: There is no
necessity of making .any contact as
they are already eiigible for recruit-
ment."

Shri Hari Vishnu Kamath: My ques-
tion-has not been answered.

Mr. Speaker: Order, order. He will
kindly listcn to me. The question
was whether any contact had been
made. To that, the answer is that
there is no necessity of making any
contact.

Shri Hari Vishnu Kamath: There is
no necessity even? This is an amaz-
" ing attitude on the part of Govern-
ment in an emergency. There is no
consciousnesg right in Delhi....

Mr. Speaker: Order, order. No
speech now.

Shri Hari Vishnu Kamath: It is a
very unsatisfactory answer. This is
the spirit of the Government!

Mr, Speaker: It is still continuing.

Shri Hari Vishnu Kamath: Very
unsatisfactory.

Shri Raghunath Singh: This is the
‘Kamath’ way,

Shrl S. M. Banerjee: Has the atten-
tion of the hon. Minister been drawn
to a statement issued by the Secretary
of the ex-INA Association that 20,000
ex-INA personnel are likely to enrol
or wish to enrol themselves in the
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Army? If so, has any action been
taken by Government?

Shri D. R. Chavan: As I have al-
ready said, they are already eligible
for recruitment. They can offer their
services and they can be recruited,
subject to suitability.

Mr. Speaker: They would be wel-
come there.
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Shri D. R. Chavan: That is under
consideration.
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Shri Tridib Kumar Chaudhuri: Has
Government been in touch even with
those distinguished members of the
INA who are members of the Gov-
ernment and ascertained their views
in this regard?

The Minister of Defence (Shri Y. B.
Chavan): Certainly, we will always
have the opportunity of contacting
that hon. friend who is a member of
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Tatle

the Government also. We will con-
tinue to do that.

Shri Hari Vishnu Kamath: On a
point of order. The Government has
contacteq former Generals and other
officers of our Army, the Indian
Army, that is those who have re-
tired. Why does not Government
feel the necessity in this time of
emergency to contact members of
Netaji’s Fouj? What is the reason?

Mr. Speaker: He might Kkindly
mention the rule violated about
which I should give that point of
order decision. What is the rule trans-
gressed about which he is in doubt
and wants me to give a decision on
a point of order?

Shri Hari Vishnu Kamath: I may
submit in all humility that it may
be on a point of clarification then.

Mr. Speaker: Papers to be laid on
the Table.

PAPERS LAID ON THE TABLE

Annual Report of Praga Tools Cor-
poration, Review by Government
on the working of the above Cor-
poration etc.

The Minister of Steel and Heavy
Industries (Shri C. Subramaniam): I
beg to lay on the Table a copy each
of the following papers:

(i) Annual Report of the Praga
Tools Corporation Limited,
Secunderabad, for the year

< 1961-62 along with the audit-
ed accounts and the com-
ments of the Comptroller and
Auditer  General thereon,
under sub-section (1) of sec-
tion 619A of the Companies
Act, 1956.

(ii) Review by the Government
on the working of the above
Corporation.

[Placed in Library. See No. LT-
640/62].

to Bills

ANNUAL REPORT OF REGISTRAR OF NEWS-
PAPERS

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
I beg to lay on the Table a copy of
Annual Report of thc Registrar of
Newspapers for India, 1962 (Part II).
[Placed in Library® See No. LT-641/f
62].

TExTILE MACHINERY (PRODUCTION AND
DisTrIBUTION) CONTROL ORDOR

The Minister of International Tradse
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): I beg
to lay on the Table a copy of the Tex-
tile Machinery (Production and Dis-
tribution) Contro] Order, 1962, pub-
lished in Notification No. S.O. 3219
dated the 27th October 1962, under
sub-section (6) of section 3 of the Es-
sential Commodities Act, 1955. [Placed
in Library. See No. LT-642/62].

COMMITTEE ON ABSENCE OF
MEMBERS

MINUTES OF THIRD SITTING

Shri Man Singh P. Patel (Meh-
sana): I beg to lay on the Table the
Minutes of the Third sitting of the
Committee on Absence of Members
from the Sittings ot the House held
during the Third Session.

12.15 hrs,
PRESIDENT’S ASSENT TO BILLS

Secretary: Sir, I lay on the Table
following two Bills passed by the
Houses of Parliament during the cur-
rent Session and assented to by the
President since a report was last made
;% the House on the 3rd December,

62:—

(1) The Indian Tariff (Amendment)
Bill, 1962.

(2) The Employees’ Providens
Funds (Amendment) Bill, 1962.
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12. 15} hrs,

MOTION RE: BORDER SITUATION
RESULTING FROM THE INVASION
OF INDIA BY CHINA

The Prime Migister and Minister of
.External Affairs and Minister of
Atomic Energy (Shri Jawabharlal
Nehru): Mr. Speaker, Sir, I beg to
move:

“That the border situation result-
ing from the invasion of India by
China be taken into consideration.”

About a month ago, on the 8th
November, I placed a Resolution be-
fore this House on the Proclamation
of Emergency resulting from the ag-
gression and invasion by China. This
was followed by another Resolution
dealing with this aggression and inva-
sion and how China had betrayed the
friendship and goodwill of India as
well as the principles of Panchsheel
which had been agreed between the
iwo countries. After recording the
high appreciation- of the House of the
valiant struggle of the men and offi-
cers of our armed forces and paying
its respectful homage to the martyrs
who had laid down their lives in de-
fending the integrity of the mother-
land, this House recorded its pro-
found appreciation of the wonderful
and spontaneous response of the
people of India to the emergency and
the crisis that had arisen. The House
affirmed the firm resolve of the In-
dian people to rid the sacred soil of
India of the aggressor, however long
and hard the struggle may be. There
was a long discussion on this Resolu-
tion and a very large and record
number of hon. Members spoke on
it. On the 14th of November, this
Resolution was passed not only unani-
mously, but in an unusual manner,
by all Members standing and pledging
themselves to what it contained. By
that pledge we stand.

Two or three days later, the Chinese
forces mounted a massive attack on
our position at the Sela Pass las also
at Walong. This resulted, on the 18th

tion resulting from the
invasion of India by
China
November in our forces having to
withdraw from Sela and Walong, and
somewhat later from Bomdi La.

On the 21st November, the Chinese
Government issued a statement mak-
ing a unilateral announcement of
cease-fire as from the midnight of
November 21st-22nd, and a withdra-
wal of their forces from December 1st,
On the 23rd we asked for some clari-
fications, and received a reply on the
26th November. On the 30th we
sought further clarifications.

On the 22nd November, the Govern-
ment of Ceylon announced that they
had called a conference of six non-
aligned countries in Colombo. ‘The
date for this was subsequently chang-
ed, and it is due to Dbegin, or
rather has begun, in Colombo to-
day.

On the 28th November, a letter was
received from Premier Chou En-lai,
urging the Prime Minister of India to
give a positive response, that is to
accept the Chinese offer of cease-fire
and withdrawal, with all the other
provisos contained in it, 1 replied to
this on the Ist December. These letters
have been given in full, together
with some maps in the pamphlet issu-
ed by the External Affairs Ministry
entitled “Chinese Aggression in War
and Peace”.

The cease-fire took effect as stated,
though there were a number of brea-
ches of it on the Chinese side in the
first few days. It is not yet quite
clear how far the withdrawals of the
Chinese forces have been effected. To
some extent this has been done, but
considerable Chinese forces are appa-
rently stil] in some forward positions.

On the 5th of December, the
Chinese Red Cross handed over 64
wounded and sick prisoners of war
to the Indian Red Cross Society at
Bomdi La. They have itated that
they will hand over more such wound-
ed prisoners within the next few days.

Soon after the Chinese attack on
the 20th October, a three-point pro-
posal was made by the Chinese, sug-
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gesting a cease-fire and withdrawal
of their forces, provided India agreed
to these proposals; otherwise, the fight-
ing may restart. On the 22nd Octob-
ber, stated that we were unable
to accept this proposal and that
our proposal about the restora-
tion of the status quo prior to the
8th September was a simple and
straightforward one. This was the
only way of undoing at least part of
the great damage done by the latest
Chinese aggression. The Chinese pro-
posal made on the 21st November for
ceasce-fire and withdrawal was a re-
petition of their proposal of the 24th
October with the addition of a uni-
lateral declaration of a cease-fire and
withdrawal.

1 wrote to Premier Chou En-lai on

December 1, indicating that the
three-point proposal made by the
Chinese violated the principles that

the Chinese had themselves been ad-
vocating in their documents and cor-
respondence. We could not compro-
mise with this further aggression nor
can we permit the aggressor to retain
the position he had acquired by force
by the further aggression since 8th
September, 1962, as this would mean
not only letting him have what he
wanted but exposing our country to
further inroads and demands in the
future.

To this letter, no direct answer
has been received from Premier Chou
En-lai. But the Peking Radio has
broadcast yesterday a long statement
rejecting our proposal about the res-
toration of the status quo prior to the
8th Scptember. There was a further
broadcast later yesterday which stat-
ed that our Charge d’ affairs in Peking
had been given a note asking the Gov-
ernment of India three questions.
These questions are: (1) Does the
Indian Government agree or does it
not agree to a cease-fire? (2) Does
the Indian Government agree or does
it not agree that the armed forces of
the two sides should disengage and
withdraw 20 kilometres each from the
7th November, 1959 line of actual
control, and (3) Does the Indian Gov-
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ernment agree or does it not agree
that the officials of the two sides
should meet and discuss matters relat-
ing to the withdrawal of the armed
forces of each party to form a demi-
litarised zone, establishment of check-
posts as well ag the return of captur-
ed personnel?

Before I answer these questions, 1
should like to remind the House of
the past history of these incursions
and aggressions. I shall not go back
five years or more when these aggres-
sions started in Ladakh. That has
been repeatedly stated in this House,
but I should like to remind the House
that before the 8th September, 1962,
there was no active aggressions on the
NEFA frontier by the Chinese exceptd
in regard to the small frontier village,
Longji. Not only was no further
aggression there but in the past re-
peated assurances were given that
the so-called MacMahon line would
not be crossed by the Chinese and
that although they considered this
line an illegal one and imposed by the
then British Government, they would
acknowledge it as indeed they ack-
nowledged the continuation of this
line in Burma. Thus, the aggression
across this line near the Thagla pass
on the 8th September, 1962 was nod
only at variance with these assurances
but constituted a3 major crossing over
of their frontier for the first time in
history.

This was a clear case of imperialist
aggression and expansion. The Chinese
forces continued to cross the frontier
in large numbers and on the 20th
October they delivered a massive at-
tacks on the Indian positions and
overpowered them by superior num-
bers. In the five-year long story of
Chinese aggression, this was the first
instance when massive attacks were
made by large forces and a regular
invasion of the Indian territory took
place.

No longer were these mere frontier
incidents as previously in Ladakh. A
well-organised and well-prepared in-
vasion on a big scale had been mount-
ed by China.
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On the same day, a similar invasion
took place in the western sector in
Ladakh. Thus, it was obvious that
this was a fully coordinated attack
along various parts of our frontier.
Soon after, that is, on the 24th Octo-
ber, the Chinese made their three-
point propousol whuch, if agreed to,
would have given them the benefit
of their recent invasion and placed
them in an advantageous and domi-
nating position for further aggression
in the future. We could not possibly
accept this and consequently we re-
jected it.

I would like to repeat that these
invasions, which took massive shape
on the 20th October can only be
described as imperialist aggresison. It
has to be noted that the Chinese
Government, which often states that
it is against imperialism has itself
committed one of the grossest acts of
imperialist aggression. The fact that
the Chinese had never entered into
NEFA territory previously is very re-
levant. But, for the moment, we may
set aside the question of the merits
of their claim. Even according to
them, the McMahon line was indica-
ted about 50 years ago. This was not
a line drawn by McMahon, but a
recognition of a previous fact, that is,
the watershed was the frontier. Ever
since then and in fact long before
that, it is clear that the Chinese were
not there,

Since our independence, we have
tried to develop this area of NEFA
and build schools, roads, hospitals,
etc. Suddenly the Chinese break
through our frontier and deliver
massive attacks. Is this the way of
peaceful negotiation and settlement

by peaceful methods? I repeat that
whatever the claims may be, this
well-prepared invasion was at var-
iance with the Chinese professions

and can only be described as blatantly
imperialist expansinnism and aggres-
sion,

In answer to this, was stated that
we could not proceed to any talks
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with them until at least this latest
aggression was vacated and the
the status quo prior to the 8th Sep-
tember, 1962 restored both in NEFA
and in Ladakh. This was the least
we could do and that is the position
we have consistently held during the
last few months. Anxious for peace
as we are, we suggested this mini-
mum condition which might lead to
a peaceful approach. They have re-
jectedq our proposal. The result is
that at present, there is no meeting
ground between us. We have re-
peatedly laid stress on our consider-
ing this matter by peaceful methods.
But it is not possible to do so when
aggression continues and we are as-
ked to accept it as a fact.

As for the three questions that
had been asked on behalf of the
Chinese Government, the first one is
whether we agree or do not agree to
a cease-fire. The declaration by the
Government of China was a uynilateral
one. But in so far as the cease-fire
is concerned, we accepted it and
nothing has been done on our behalf
to impede the implementation of the
cease-fire declaration.

The second question is, do we agree
or not that the armed forces of the
two sides should disengage and with-
draw 20 kilometres each from the
November 7, 1959 line of actual con-
trol. We are in favour of the dis-
engagement of the forces on the two
sides on the basis of a commonly
agreed arrangement. But such an
arrangement can only be on the basis
of undoing the further aggression
committed by the Government of
China on Indian territory on the 8th
September, 1962. If the Government
of China disputes that this was Indian
territory, this is a matter for a juridi-
ca] or like decision. The fact, how-
ever, is that it has long been under
Indian occupation and this cannot be
disputed. The Government of India
have given their understanding of the
so-called line of actual control of
November 7, 1959. They do not agree

5088

.



5089 Motion re:

with the Chinese interpretation, which
ig not in accordance with actual facts.
It should be easy to determine the
facts even from the correspondence
between the two Governments during
the last five years, The Government
of China cannot expect us to agree
to a so-called line of actual control
of November 7, 1959, which is mani-
festly not in accordance with the facts.
What we had suggested is a simple
and straightforward proposal, that of
restoration of the status quo prior to
the 8th September, 1962 when further
aggression began. This is clearly
factua] and is based on the definite
principle that the aggression must be
undone before an agreement for a
peaceful consideration can be arrived
at. We have dealt with this matter
fully in the correspondence which has
taken place with Premier Chou En-
lai and which, I take it, Members of
the House have read.

The third question ig “Does the
Indian Government ugree or does it
not agree that the officials of the two
States should meet and discuss mat-
ters relating to the withdrawa]l of
armed forces of each party to form a
demilitarized zone, etc?” It is obvious
if the officials are to meet they must
have clear and precise instructions as
to the ceasefire and withdrawal ar-
rangements which they are supposed
to implement. Unless they receive
these instructions, which must be as
the result of an agreement between
the Governments of India and China,
they wil] be unable to function.
Therefore, it has to be determined pre-
viously which line is to be imple-
mented. Between the line of actual
control immediately prior to 8th
September 1962, and that of 7th Nov-
ember, 1959 as defined by China,,
there is a great difference of about
2,500 square miles of Indian terri-
tory which China occupied as a result
of invasion and massive attacks dur-
ing the last three months. The Chinese
Government by defining this line in
its own way wants ¢o retain the.ad-
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sion.

Any person who studies the painful
history of the last few years more
particularly of the recent months, wilj
come to the conclusion that Chinese
interpretation of various lines changes
with circumstances and they accept the
line which is more advantagcous to
them. Somctimes they accept part of
a line and not the rest of it which is
disadvantageous to them. It is per-
haps not easy in the course of a dis-
cussion in this House to go into the
many and changing factors which
have governed the situation during the
last five years. Nevertheless, the
major facts are quite clear and, apart
from any claims that the Chinese may
have, it is on these facts that any
temporary arrangement can be made
and not on changing lines which the
Chinese put forward as the lines of
actual control.

There has been, the House must
have, no doubt, noticed, an amazing
cynicism and duplicity on the Chinese
side on these developments and these
discussions. They accuse us of being
aggressors. We are supposed to
aggress on our own territory and
they come as defenders on our terri-
tory. They come to a place where
they have never been, so far as I
know of history, at any time of his-
tory. And, they preach against iri-
perialism and act themselves in the
old imperlalist and expansionist way.
Altogether, their policy seemg to be
one of unabashed chauvinism. They
have referred, as hon. Members may

* have noticed, to their frontier guards

being attacked by Indian forces and
acting in self-defence. It ig curious
that acting in self .defence they, have
occupied another 20,£00 square miles
of Indian territorv. The whole thing
is so manifestly and so outrageously,
what shall I say, improper and wrong,
and utter misuse of words that it is
a little difficult to deal with persons
who use words fwith different mean-
ings, what we may call, double talk.
I regret to say that I have been forced
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to the conclusion that the word of the
Chinese Government cannot be reiied
upon.

The Chinese threat against India is
a long-term one and the last five
years, and «ven mare 1o the last taree
months, have brouzbt out th2 basic
.expansionist and imperialist sttitude
:0f China. This is a continuing threat
to the independence and  territorial
integrity of India. We cannot sub-
mit to this challenge and must face
it with all the consequences that it
may bring.

As the world knows, we are a
peaceful people and have always
tried to adhere to peaceful methods.
It is not any choice of ours that we
have been driven to war-like activi-
ties. But the defence of our mother
land is the first essential duty for
every Indian, and imperialist and ex-
pansionist challenge to that is not
only a challenge to us but to the
world, as it is a flagrant violation of
international law and practice. If
this aggresison is tolerated and acqui-
esced in today, it will continue to be
a threat not only to India but also
to other countries in Asia and will
be a bad precedent for the world. We
will, therefore. endeavour to the ut-
most of our ab’lity to face this chal-
lenge and to protect our motherland.
But, at the same time, we shall al-
ways seek peaceful methods to re-
solve and dispute but conditions for
a peaceful approach have to be
created if this is to yield any fruit.

What China has done is an insult
to the conscience of the world. That
is clear from the great response that
we have received from a large num-
ber "of countries. We still hope that
our peaceful and reasonable approa-
ches will be agrged to. Otherwise,
this conflict may spread and bring
disaster on a wide-spread scale, not
only to India and China but to the
world. Once these preliminary con-
ditions that we have suggested are
met, we can consider further the
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peaceful methods that should be used
for resolving the basic disputes.

Hon. Members may have read the
pleas which we have repeated seve-
ral times in our communications to the
Chinese Government or the Chinese
Premier that we should explore ave-
nues of peaceful approach; apart
from meeting each other, explore
other avenues of settling these ques-
tions peaceful. I am prepared whem
the time comes, provided there is ap-
proval of Parliament, even to refer
the basic dispute of the claims on
the frontier to an international body
like the International Court of Jus-
tice at The Hague. I submit that
there is no fairer and more reason-
able approach than what I have
indicated. But that also can only
come when the aggression is vacated
and the position as it was before the
8th Sept¥ember is restored.

The Colombo Conference which
is meeting today is considering
what recommendations honourable to
both sides it might make to resolve
the differences between India and
China. We recognise thcir friendly
feelings and their well meant at-
tempts to solve, or at any rate to
lessen, this crisis. I trust, however,
that they will appreciate that there
can be no compromise with aggres-
sion and an expanding imperialism
and that the gains of aggression must
be given up before both the parties
try to resolve their disputes.

We have long followed a policy of
non-alignmenti, and, I believe firmly
that this was a right policy. It means
our not joining any military bloc or
military purpose. I think that policy
should continue. But we must take
all necessary measures to defend our
motherland and take the help of our
friendly countries who are willing to
assist us in this sacred task.

We are very grateful to the coun-
tries which have come to our aid at
this moment of crisis and have ex-
tended their full sympathy and sup-
port to us. I believe that even they
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appreciate that it would be wrong
for us to abandon the policy of non-
alignment. It is odd—it is well to
remember—that the one country that
does not approve of non-alignment
for us or for anybody is China; they
take some satisfaction in that. They
£o on repeating that by circumstances
they will compel us to abandon it
and so we have abandoned it. So, it
‘is clear and hon, Members can them-
selves realise how the Chinese out-
look in this matter is utterly different
not only from ours but from that of
most countries in the world.

All of us in this House and in the
country, naturally, and, it I may say
so, rightly feel strongly on this sub-
ject. Nevertheless, I have endea-
voured to speak in a moderate lan-
guage because I have felt that the
issues are grave and cannot be dealt
with lightly or merely by abuse. The
future of our country is at stake. We
have to rise to the occasion to consi-
der the mighty problems that face
us. They have many aspects—mili-
tary, economic, the future relations
of two of the greatest countries in
Asia and the future of world peace.
Though we may feel passionately
about these problems, we may not
allow our passions to run away with
us and lead us to wrong courses. But
it is clear that the future for us is a
hard one and our people must there-
fore prepare themselves in every way
to meet it. We shall have to streng-
then ourselves in every way and
mobilise our country for it. We are
irying to do that. .

Even though there is no actual
fighting at present, the emergency
and the danger continue and will
continue so long as China’s present
policy and military postures continuve
to be a threat to our independence
and integrity. , Let us, therefore, give
all our strength to meeting this threat
and, at the same time, not forget
that we have to win the peace and
turther the cause of peace.
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Soon after the Chinese invasion of
the 20th October, the House may re-
member, I indicated that this struggle
or war, whatever shape it might take,
will be a long one. It may even last
five years or more. 1 think, the
country and all of us should bear
this in mind. It is a long and big
effort that we have to make. 1 feel,
and I speak in all honesty.

I feel confident that we shall win
in the struggle. But it will re-
quire our hardest effort and many
sacrifices and a rcfusal, whatever
happens, to bow down to these im-
perialist tactics of China. We have
to remember above all that we fight
not for fighting’s sake but to save
our country. It is a matter of survi-
val of freedom and a free society in
India, and to further the cause
of peace in the world, because it
would be a poor thing if in attemp-
ting to save our country we somehow
helped in the process of conver-
ting this into a terrible world war.
We have to keep all this in mind.
But, for the moment, the major thing
before us is to protect our country
and our freedom which we achieved
after so long, after so many difficult-
ies and sacrifices. This House has al-
ready expressed itself in the Reso-
lution which it passed on the 14th of
November and clearly stated what it
is determined to do and taken the
pledge. By that pledge we shal] stand
and I hope we shall honour it in
full.

Shri Shivaji Rao S. Deshmukh
(Parbhani): One, minute, Sir.

Mr. Speaker: No. Let me put the
Motion.

Shri Shivaji Rao S. Deshmukh: Let
us accept this motion unanimously
without any further debate. I would
request hon. Memberg to withdraw
their amendments.

Mr. Speaker: Order, order. The
hon. Member has not read the motion.
What can we accept here? It is only
to be considered.
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Motion moved:

“That the border situation re-
sulting from the invasion of India
by China be taken into considera-
tion.”

There are certain substitution mo-
tions moved. No. 1 is by Shri P. K.
Deo ang some others of the Swa-
tantra party. Is it moved?

Shri P. K. Deo (Kalahandi): 1
move.

7
Mr. Speaker: Second, by Shri Ram
Sewak Yadav.

st TR FEIF A (FREET)
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Mr. Speaker: No. 3 . By Shri Siva-
murthi Swamy.

Shri Sivamurthi Swamy: (Koppal):
I move.

Mr. Speaker: No. 4. By Shri Pra-
kash Vir Shastri.

Shri Prakash Vir Shastri (Bijnor):
I move.

Mr. Speaker: No. 5. Shri Surendra-
nath Dwivedy.

Shri Surendranath Dwivedy (Ken-
drapara): I move.

Mr. Speaker: No. 6. Ram Sewak
Yadav,

Shri Ram Sewak Yadav: I move.

Mr. Speaker: Nos. 7 and 8, not
moved. No. 9.

Shri Vidya Charan Shukla (Maha-
samund): I move,

Mr. Speaker: No. 10, Shri A. S.
Saigal.

Shri A. S. Saigal (Janjgir): I
move.

Mr. Speaker: These Motions also
are deecmed to have been moveq if
they are admissible and otherwise in
order.

Shri P. K. Deo: I beg to ‘move:

That for the original motion, the
following be substituted namely:—

“This House, having considered
the border situation resulting from
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the invasion of India by China, is
of the opinion that not enough is
being done to give practical shape
to the marvellous spirit of sacri-
fice and patriotic fervour display-
ed spontaneously by our masses
and to develop our national
defence o vacate Chinese aggres-
sion, and that the country and the
world should be informed that the
treacherous Chinese ccase-fire pro-
posal only seeks to keep the
Chinese on Indian soil and pre-
vent India from properly fortify-
ing and guarding all the strategic
passes and places, which had been
desecrated by the Chinese aggres-
sion and to keep out of India's
control Tawang, Longju, Walong,
Dhipula and other strategic moun-
tain passes in the NEFA region,
Barahoti, Niti and Mana passes in
U.P., Shipkela in Punjab and
Chusul, Daulat Beg Oldi airfields
and 43 check posts in the Ladakh
region, though nominally kept
within the area covered by this
cease-fire offer and under dispute
and that Government should pro-
ceed to take all necessary and
unflagging steps calculated to
vacate the country from Chinese
aggression, and therefore urges
that—

(i) no negotiations should be
entered into with the aggressor
until and unless the Chinese
Government agrees and takes
effective steps to withdraw her
forces and check-posts to the
actual and customary tradition-
al and lawful boundaries;

(ii) in view of the solemn
resolution passed unanimously
by the House on the 14th Nov-
ember, 1962, the Chinese pro-
posals should be rejected and
defence and other forces and
equipment should be developed
rapidly and at the appropriate
time, notice should be given
that if the Chinese aggression is
not fully vacated, India should
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not be held responsible for the
military consequences following
from India’s just and honourable
attempts to vacate aggression;

(iii) The Government should
refer this unprovokated Chinese
aggression to the UN. Assembly
and seek the goodwill and active
support of the U.N. in this
sacred lask of freecing India from
Chinese aggression;

(iv) India should brecak off
diplomatic relations with China;

(v) the Government should
seek and obtain massive mili-
tary assistance and aid of all
kinds from all friendly nations
by calling them into association
with us in this defence of world
democracy as against such
Communist and imperialist ag-
gression;

(vi) the Government should
take sincere and active steps
to reach un effective settlement
with Pakistan; and
(vii) the Government should
give facilities to Dalai Lama to
act freely on political plane.” (1)

Shri Sivamurthi Swami: [ beg to
move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the border situation resulting from
the invasion of India by China,
pledges to the Nation to continue
the fight as a life and death
struggle till complete victory is
won and is of the opinion that—

(i) tortuous actions of the
Chinese for twelve years should
serve as a warning to the Gov-

resulting from the
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cepted any line other than what
it was on the 15th August, 1947;

(ii) aggression can only be
resisted if India builds up poli-
tical and military strength;

(iii) the Government of India
should not relax their efforts at
any moment hereafter to drive
out the Chinese from our sacred
soil; and

(iv) the present defence policy
of the Government of India to
meet the challenge of Chinese
invasion is satisfactory.” (3)

Shri Prakash Vir Shastri: I beg to
move:

That for the original motion, the
following be substituted, namely:—

“This House having considered

the border situation resulting from
the invasion of India by China, is
of the opinion that—

(i) in view of the unpre-
cedented spirit of selfless sacri-
fice and unity displayed by the
people in the country in the
momen';s ¢ ;lic present national
emer;¢.ily, no negotiations or
talks should be held with China
so long as the Chinese troops
are not totally .withdrawn from
the Indian soil;

(ii) the anti-naticzal activi-
ties in the border areas of India
and the increasing activities of
spies having sympathies with
the enemy should be curbed
strictly; and

(iii) such political parties and
organisations as have sympathy
with the Community China
should be banned.” (4)

ernment of India that India must Shri Surendranath Dwivedy: I beg
clearly understand the trick to move:
behind the cease-fire proposal That for the original motion, the

to bring about a cold war situa-
tion in the country which will
& a greater course to the Nation “This House, having considered
than an active war, if we ac- the border situation resulting from

following be substituted, namely:—
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the invasion of India by China
reaffirms the resolution passed
unanimously on the 14th Novem-
ber, 1962, and is firmly of opinion
that the Chinese proposals of 21st
November, 1962 be rejected, and
preparations for building up our
military strength with all possible
speed, in particular reinforcing
our agricuiiural and industrial
base with a view to gearing our
economy to the needs of the na-
tional emergency, and securing
military and economic assistance
from all friendly countries, be
continued vigorously with firm
determination to clear every inch
of our territory now occupied by
the enemy.” (5)

Shri Ram Sewak Yadav: | beg to
move:

That for the original motion, the
following be substituted, namely:—

“This House, having considered
the border situation resulting from
the invasion of India by China, is
of opinion that the policy of the
Government of India to start
negotiations on the condition of
withdrawal by the Chinese ag-
gressors to the line of control as
on the 8th September, 1962 should
be rejected, and no negotiations
should be undertaken till the
Chinese aggressors withdraw to
the Indian boundary as it existed
on the 15th August, 1947.” (6)

Shri Vidya Charan Shukla: I beg to
move:

That for the original motion, the
following be substituted, namely:—
“This House, having considered
the border situation resulting from
the invasion of India by China,
approves of the measures and
policy adopted by the Govern-
ment to meet it.” (9)
Shri A. S. Saigal: T beg to move:

That for the original motion, the
following be substituted, namely:—
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“This House, having considered
the border situation resulting from
the invasion of India by China,
approves of the policy of the Gov-
ernment of India with regard
thereto.” (10)

Mr. Speaker: Now, the original
'motion as well as these substitute
motions are before the House.

We have the whole of today for this
discussion. I have only to repeat this
and remind hon. Members, after
listening to the statement of the
Prime Minister, that the situation is
grave. The issues involved are very
grave. The matter is delicate to be
dealt with, In my opinion, the situa-
tion does not demand that there
should be long speeches. Hon. Mem-
bers may kindly keep that in mind
and they would speak only those
things that are relevant to this Motion
and also be conscious of the respon-
sibility that they have got. This is
only what I have got to say.

About the time, I think the Leaders
might take 15 to 20 minutes. Would
that be all right?

Shri Surendranath Dwivedy:
Twenty-five minues.
Mr. Speaker: For the Congress

Members 10 minutes. I will have to
accommodate a larger number. They
ought not to take ‘more than 10
minutes, Hon, Members of the Op-
position require more than that though
I would request them also to be very
brief. No long speeches are requir-
ed. They can give their view points
within 10 minutes, I will give them
up to fwenty minutes. if they want.

Shri Surendranath
Twenty-five minutes.

Dwivedy:

Mr. Speaker: I will be calling the
hon. Prime Minister at 4.30.

Shri Hari Vishnun Kapath:
(Hoshangabad): He mnay rteply™ to-
MOorrow.
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Mr. Speaker: No, I will give the
Opposition Members as much time as
I can,

Shri Surendranath Dwivedy: Why
not at 5 o'clock?

Mr. Speaker: 1 will give more con-
cession to the Opposition today, I
assure them.

Shri Hari Vishnu Kamath: May 1
ask whether the full text of the
Chinese note of yesterday or midnight
hag been received and, if so whether
a copy can be made available in the
Library?

Shri Jawaharlal Nehru: It has not
been received from any formal chan-
nels, Some notes by monitoring their
broadcasts have beepn obtained.

Shri H. N. Mukerjee (Calcutta Cen-
tral): I am sure the House welcomes
this opportunity of reiterating the
pledge, as the Prime Minister put it,
which was implicit in the resolution
which we passed unanimously and
with acclamation on the 14th of
November. It was the day that we
met for the first time in this session
that we started discussion of that
resolution, and then we adopted it,
and as now we are on the eve of
going into recess, we reiterate that
pledge. Tndia stands united and
solidly determined behind the Prime
Minister and his policies, in so far as
repelling the danger which the Chinese
invasion of this country represents.

Today, at Colombo, as the Prime
Minister also has informed the House,
the conference of non-aligned count-
ries has begun. These countries which
have met at Colombo may not be very
rich like ourselves in the world’s
goods, but they are our friends, and
we welcome their meeting; we cherish
whatever assistance can be given to
us by friendly nations, if they ca
contribute to the ending of hostilities
and the beginning of settlement on a
basis which is consistent with the

honour and dignity of our country, on
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a basis which does not condone
aggression.

In this regard I associate myself
with what has fallen from the lips of
the Prime Minister in regard to the
Colombo conference.

The latest Chinese statements and
questions put to our Government sug-
gest bellicosity of spirit and demon-
strate that China counts on its physical
strength, and just as it imposed a
fighting upon an India which never
wanted this fight, now it wishes to
impose on us a settlement on its own
terms, that we cannot agree to. The
questions which the Chinese Govern-
ment have put to the Indian Govérn-
ment are couched in a manner which
is almost reminiscent of the law court
where somebody is in the dock as a
prisoner and he is asked certain
anestions as if by way of cross-exa-
mination one sovereign State can get
answers from another sovereign State.

Even so, the Prime Minister has
given answers, answers which per-
haps he might not have given, but he
has given those answers, and in the
spirit which has already been reitera-
ted by this House. This country does
not believe in horse-trading, This
country does not go about saying one
thing now and another thing a little
later only because of opportunistic
circumstances. We have already made
our statement, a united national for-
mulation of this country that the
minimum corrective action which
China has to adopt is to go back to
the status quo before 8th September,
1962, and that remains the position
which the Prime Minister has reitera-
ted today.

It is good also, as the Prime Minis-
ter has pointed out, that morally to-
day China is isolated. Even in these
dark days when moral power does
not seem to be so very effective, when
physical power seems to be ruling the
roost, let us not forget that, after all,
in moral strength there is something
which phvsical power as such can
never hope to attain. In this coun-
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try, we know of the sages saying:
TRT FAIST WAt g 7
ot fra new (Figr) @ qifa-

o ars fear g 7

Shri H. N. Mukerjee: All weapons
would be destroyed by only one in-
strument of 'moral force, and that
meral force today, let us not forget it,
is working in favour of the legitimate

stand which I ndia has taken up.
(Interruptions).

Mr. Speaker: Order, order. Moral
force should not be so offensive as to
provoke talk.

Shri H. N, Mukerjee: More than
60 countries of the world have alrcady
given their categorical support to the
cause of India. Ag far as the socialist
worid is concerned, 1 do not know if
apart from the People’s Republic of
China and Albania, any other socia-
list country really and truly has
pulled its weight in favour of China.
It is exactly the contrary. The Inter-
nationa] Communist Movement, in 8o
far as the meetings of the Communist
Party of Italy or of the Communist
Party of Czechoslovakia are any indi-
cations, has very definitely told China
that her behaviour is absolutely out
of conformity with the canons of the
communist ideology which China pro-
fesses to further,

It is very clear that China in her
pseudo-revolutionary arrogance has
spurned some +of the basic tenets of
communism. It is not unusual in the
history of revolution that degeneration
of this sort takes place. In the French
Revolution, we noticed not only the
reaction of Thermidor but the ap-
pearance of Bonapartism. But China
should know that communist Bona-
partism is a contradiction in terms.
Communism is not a matter of export.
If communisn is to grow in this
country, it has to grow from within.
It cannot, and must not, come in the
baggage of an army, to whichever
country that army might belong.
These are the lessonsg of revolution,
the lessons of internationa] commu-
nism, and it is for China which in her
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arrogance today has forgotten those
lessons, to learn those lessons over
again. The reason why the country
stands today solidly and in a deter-
‘mined fashion united behind the
Prime Minister is that today he re-
presents the spirit of our country.
Whatever differences we might have
had, and which we may still continue
to have with him, we know that in
his spirit of resistance to the Chinese
aggression, he represents whatever is
most pertinent and most memorable
in the traditions of our country. We
have got to wnobilise all those tradi-
tions today if we are going really and
truly to be strong to face the world
with the appcarance of not only
physical capability but of mor:! splen-
dour. That is exactly what has been
sought to be done, and that is why
I welcome heartily the reiteration by
the Prime Minister of Indin’s devotion
to peace and to the principle of non-
alignment, the reiteration by the
Prime Minister of India’s readi-
ness 1o have this aggression vacated
after the status quo ante before the
8th September 1962 is restored. The
readiness is even there to refer this
matter to the International Court of
Justice. There can be no further
example of the readiness of India to
settle a matter which has gone out
of its hands only because of the in-
transigence of a country which has
forgotten its fundamental socialist
principles and has launched on a
carcer of expansionism, which the
world’s conscience has certainly con-
demned, and that is why today it is
so good that we are remembering
these things,

13 hrs.

We shall take all necessary mea-
sures, we shall do our duty. Our
duty is to defend our country. That
comes first. ] know that our wishes
are certainly that we do not let the
world be convulsed in a conflagration.
The Prime Minister said himself that
itvwould be a tragic thing, if in order
to do our duty, in order to defend the
integrity of our country, we help cer-
tain things to happen which may
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bring about a world war. It would be
a tragic things. We can only do our
duty, that is to defend the integrity
of our country, knowing full well that
we shall succeed in doing so because
we have not only the determined will
of our own people, but the support
and the moral concience of the world.
Ang that is why we have to keep in
mind not only the desirability, the
urgency, the absolute paramountcy of
our doing our national duty, but also
the desirability of keeping our minds
and hearts fixed on the idea of peace
for the entire world.

That is the way in which the Prime
Minister hag gone ahead, and that is
why I say we remain prepared to do
whatever is necessary to maintain the
defence of the country, but we do
not forget the wider demands of the
world outside, we do not forget the
reasons why our friends of the non-
aligned world have come to Colombo
to confabulate, we do not forget how
and why the conscience of the world
has been roused today against what-
ever China has been trying to do.

So, we shall need courage, we shall
need idealism, a healthy and invinci-
ble national pride and we shall need
practical commonsense. These are
qualities which the Prime Minister in
his policy pre-eminently represents,

It is a pity when world events have
brought about a creative reorientation
in socialist programmes, when even
in the Unitedq States a certain resi-
lience appears in their foreign policy,
when even the United States has to
recognise that India must be non-
aligned, ought to be non-aligned—
when today the world is going to be
restored to normalcy, to decency,
when this kind of resilience has ap-
peared on the international scene—
that China remains hopped up in a
world of her imagining and launches
on adventures that cause so much
havoc, She has not hesitated to let
slip the talk of war on a country
dedicated to the ways of peace, as is
our India.

In our correspondence with China,
as this pamphlet circulated to Mem-
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bers of Parliament sp succinctly illus-
trates, the Prime Minister has taken
a strictly principled stand, And it is
perhaps one of the traditions of our
countiry that we relate our philosophy
of life to our practice in the dust and
din of a life and death struggle. After
all, the Gita was preached literally on
a field of battle.

Shri Priya Gupta (Katihar): Gita?
What part of Marxism is it?

Mr. Speaker: Order, order. He
ought to be patient.

Shri H. N. Mukerjee: I do not know
if reference to the basic traditions of
our glory, to the glory of India, gives
rise to certain meretricious observa-
tions and comments, but I propose to
ignore them. My point is that it is
in the tradition of India that in the
darkest and most dismal] days, on the
field of battle even, we try to relate
our conduct to whatever philosophy
that we have got, and the Prime
Minister has sought to do so. The
reason why the country is roused and
determined is that we recall the glory,
our history has so far illustrated, and
these are qualities which we shall
have to mobilise.

I do not wish to refer in any de-
tail to other matters, matters like the
talks which are soon going to begin
between India and Pakistan, and to
many other things. They have re-
levance to the subject, but I am not
going to refer to them' because today,
here and now, at this Parliament it
is not for us to discuss things which
might even remotely be a bone of
contention. Let us today here and now
concentrate on reiterating  the
pledge which we have taken.
Let us today be conscious of the
fact that the position is difficult, but
even though the position is difficult,
we shall find a way to the light, there
is no doubt about it.

Long years ago, our forefathers
(interruptions)....I know some peo
ple might laugh, might say: you are
a communist, what do you care for
the traditions of this country, but I
have always known this, that bet-
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ween communism and the deepest
patriotism, there is not the slightest
discrepancy, and I have tried to nur-
ture myself on whatever igs best in
the traditions of my country, and I
always try to link my thoughts with
the thought in my own country.
When 1 was thinking of the difficult
times through which we are going
these days, I retalleg the words in
the Kathopanishad:

ST E R G ERUR ET S
g grn fafwar gean
FNaEI FAGr a1 |

Let us rise, let us be conscious of our
duty today, let us really reach, let
us attain our success, but the ways
are razor sharp, difficulties are there,
they have to be removed. They can
be removed by a combination of
moral strength and physical prepa-
redness. That is something which
India is now ready to do, and that is
why today, when China has been cor-
nered, isolated morally, when China
has been found to have betrayed the
principles of international commu-
nism, it is only right and proper that
here in India we take up a princi-
pled stand, namely that we want
peace, we cherish peace.

fram @ fogaw gamy
fadrar @ fauad gamg

It is peace that we cherish, there
is no_doubt about it, but for the sake
of peace, we are not going to barter
away our honour. We love our country
because we love honour more. That
is why peace with honour is some-
thing which is the objective of our
country. That objective has been
placed before the House. That
objective has been taken °to his
heart by every one of our people,
and that is why in Parliament here
today we have oply the duty, the
responsibility, the bounden obligation
to reiterate the pledge that we have
taken for fighting for peace; we shall
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at the same time defend the honour
and integrity of our country.
Come what may, whatever the provo-
cations from China, from any other
side, whoever might like to fish in
troubled waters, whatever happens,
let us try to maintain and develop
this unity which has taken place;
maintain it as the apple of our eye
and cherish it as something more
worth-while than any expression in
werds. Then, and then alone, shall
we not only overcome this present
difficulty, shall we not only be vic-
torious over the kind of challenge
which China has thrown to us, but
we shall build a new India nearer the
heart’s desire of our people. That is
the idea and that is the perspective
with which we should face the reso-
lution today.

Shri P. K. Deo (Kalahandij: Mr.
Speaker, Sir, even though the substi-
tute motion of mine on the 14th
August last could not be put to the
voice-vote even, through by the brute
majority of the House, I congratulate
the Government for having risen to
the occasion and for having imple-
mented those points raised in my
substitute motion by re-shuffling the
Defence Ministry, by taking aid from
friendly countries and by streamlin-
ing our defence production.

Mr. Speaker: Order, order. The
hon. Member will kindly resume his
seat. Some hon. Members are not
attending at all. They do not know
that the proceedings have stopped;
but they contribute their own proceed-
dings!

Shri P, K. De0: We have no doubt
that the 20th October, 1962 is a turn-
ing-point in our history. It has seen
the end of a chapter on disillusion. It
has seen the end of a chapter of
ing point in our history. It has ssen
platitude, a chapter of complacency.
It has brought about a great change
in our attitude and in our approach to
the problem which is so vital to uor
country. The whole nation has risen
as one man with a determination to
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pay any price to save the honour and
integrity of this country. As the ag-
gressor always gets an initial advan-
tage, we had to face sotne reverses at
the beginning, but we have no doubu
that the final outcome wil] be in cur
favour. It cannot be otherwise, when
a nation like India fights for freedom,
fights to preserve the territorial in-
tegrity and dignity and the honour
of the country.

I do not wish to go into the ques-
tion of our unpreparedness in view or
the Prime Minister’s promised en-
quiry to be held at the appropriate
stage, but I would like 1o point out
that the catastrophe at Sela and
Bnmdila has generated a new enthu-
siasm and a new detcrmination in tnhe
minds of "ndians to save this coun-
try till the nation sheds its last drop
of blood.

At this psychological moment, we
get a peace offensive, so to say, of
China. The first offensive came with
the three-point proposal which was
duly rejected by our Government and
now, within 30 hours, of the Prime
Minister’s p'edge to the nation that
we will fight to the last, comes the
second offensive, by which they claim
that they will withdraw even behind
the 8th-September line which has been
the suggestion from our Government
as the basis for further talk. They
say that they will go even behind
the 8th September line; that they are
prepared to go back to the 7th Nov-
ember, 1959 line, but the attitude and
the action of the Chinese have clearly
unfolded their intention and their
mind. Just now, the Prime Minister
has quoted the Don Quixotic rejec-
tion of the Chinese radio announce-
ment last night: that they do not like
even to talk on the basis of the 8th

September line.
[
In this connection, I beg to submit

that most of us on this side of the
House do not subscribe to the stand
of our Government regarding the 8th
Sentember, 1962 line, because it is
contrary to the very pledee we have
taken on the floor of this House in
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a solemn way. It is contrary to the
very aspirations and to the hopes
raised in this country by the various
pronouncements that we are not pre-
pared to talk to the aggressor so long
as they occupied one inch of our
sacred soil. By the 8th September,
19682 line the Chinese will be still in
occupation of 14,000 square miles of
Indian soil.

Let us examine why these peace
propo3als came from the Chinese. 1
would like to analyse in my own way
these peace proposa's. The Chinese
in a short period had marched in such
a speed that thev must have spread
themselves and thinned-out and it is
very difficult for them to keep the
logistic line in this mountainous
terrain which will be snowbound very
soon and impassable and it will be
difficult for them to keep the supply
line to their advance posts. That
might have prompted them to come
out with this proposal. Secondly,
they selected a time which they
thought will svnchronise with the
hiehlv inflammable situation in the
Carribeans. They thought that the
United States might get involved with
the situation in Cuba and may not be
in a position to come to the military
aid of this country. But they were
completely disillusioned in this regard.
1 praise the statesmanship of Mr.
Khruschev in pulling out the various
missile installations in Cuba and the
Russian Armv from the Carribean so
that a peaceful situation has develop-
ed there and it is now possible for
the United States to come with all
heln to this country. They never
exnected that timelv and magnificient
resnonse will come from the west i.e.
US.A. and UXK. for which we are so
grateful in this House. Hardlv did
thev also evoect that the Russians
will maintain the attitude of neutra-
litv which theyv have exhibited so far.
China never expected that Russia will
go on honouring its various commit-
ments so far as military supply to this
country is concerned. As pointed out
bv the vrevious speaker., the entire
world ovinjon is in cur favour, I‘had
the privilege to represent this country
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in the Commonwealth Parliamentary
Conference and I could say that all
the Commonwealth countries have
got their tremendous goodwill towards
India. They expressed their concern
as India became a victim of this cold-
blooded and unprovoked aggression of
the Chinese. Even though in its
endeavour for a peaceful settlement,
Ghana raised a controversy regarding
the UK.’s supply of arms to this
country Mr, Casely Hayford, a senior
member their Government and Leader
of the Ghana delegation, expressed his
full sympathy towards India when
all the facts were made known to
him and he said that there should be
an early peaceful settlement regard-
ing our border. In this regard I beg
to submit that the entire world
opinion has been in our favour. The
Chinese saw a more determined and
efficient Defence Minister who has
been assisted by a General as Chief
of Staff, who has the battle experi-
ence of the modern warfare and who
has many victories to his laurel. Last
but not the least, the reverses at Sela,
Bomdila and in the NEFA area,
instead of demoralising our people,
have bound them together with a
determination to fight till complete
victory is won. To China war may
mean to divert the attention of the
people from the home front, from their
failures in their so-called ‘leap for-
ward’, from their frustration and dis-
satisfaction. But to us it means the
upholding of the honour, dignity,
independence and integrity of the
motherland. All these factors influ-
enced China to come out with this
proposal. There is nothing new about
it. If you will read the various writ-
ings of Mao Tse Tung, you will find
that he says: “In military terms our
war consists in alternate adoption of
the defensive and the offensive”. It
is the same hot and cold treatment
which is used by the communists as
the technique of torture to break
down the morale of their victims and
their resistance power in 'extracting

“Jey; jnoqe

mou Sulyjou SI AIAYJ  UOISSIFUOD
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Let us examine all the implications
of this proposal. Firstly, in the NEFA
they do not recognise the Thag La
ridge as the MacMahon line. They
say the line is further sought of the
Nam Ka Chu river which they call
as Kechilang. If we accept the offer
we will have to forego Tawang,
Dhola, Longju, Walong, Dhipula and
other mountain passes which are of
strategic importance to us. In the
middle sector we will have to dis-
mantle our defence build up in our
border and we will have to withdraw
to an area of 2,500 square miles
including Bara Hoti, Niti and Mana
passes in U.P., Shipki La in Punjab.
It further bars us from our re-
8stablishing the 43 checkposts in the
Ladakh region and the Daulet Beg
Oldie and the Chushul airstrip which
we have still held against heavy odds
and against incessant Chinese attacks
and heavy casualties. The acceptance
of the proposal will have far-reaching
military and political repercussions.
Militarily it will extricate the Chinese
from dangerously exposed positions
which are not adequately supported
by the line of logistics. Further it
will demoralise our forces who are
anxious to have an opportunity to
retrieve their honour because they are
now better equipped. They want that
a fighting chance should be given to
them so that they can get back the
honour. Politically it is a deceptive
mirage, to lure the Indian people
from the high resolve, to counter the
splendid solidarity and fortitude of
this country and to damper the spon-
taneous upsurge that has been seen
in this country. Further, it will have
a very bad effect in the case of our
neighbours who bank so much on our
retaliatory powers. It will also create
confusion in the minds of our friends
who have been so good to supply us
arms regarding our sincerity of
purpose.

Taking into consideration all these
factory, I beg to submit with all humi-
lity that it is a treacherous trap to
humiliate us. They want that Indla
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should eat a humble pie but it is not
possible. The entire proposal should
forthwith be rejected. The proper
place for this proposal is in the waste
paper basket. Even after the cease-
fire the Chinese have been firing at
our soldiers who had been retreating.
We have also seen that at Tenga
Valley between Bomdila and Foot-
hills they have erected a sort of a
check gate. We have learnt that they
are leaving these areas heavily mined
and leaving behind cells of espionage
and sabotage about which we should
be careful. There is a saying ‘“once
bitten, twice shy”. So, I beg to sub-
mit that no useful purpose would be
served in pursuing these talks. Could
we ever expect that Churchill could
be asking for negotiation after Dun-
kirk? This proposal is a challenge to
the manhood and to the honour of
this country and should be rejected
forthwith.

I have two suggestions. Our
relationship with Pakistan should
improve. We are all anxious for it.
We hope that the mission which is
being headed by Shri Swaran Singh
would be crowned with success, not,
of course, at the concession of our
Indian territory. We expect that Gen.
Ayub, as a real statesman and soldier,
will not create such impediments in
the progress of our friendly talks.

Secondly, I beg to submit that it
is high time for us to re-appraise our
non-alignment policy. Our Prime
Minister has spoken here that so far
as China is concerned, non-alignment
is meaningless. I also subscribe to
his view. We should join some defen-
sive bloc,” so that we can get arms
aid free and we need not have to
pay for this arms supply, because we
need our foreign exchange for our
development purposes. We cannot
afford to win the war and lose the
peace. There must be a strong econo-
mic background to help our war
efforts.

Then, I beg to submit that the
matter should be referred to the
United Nations, as pointed out by the

AGRAHAYANA 19, 1884 (SAKA) Border situation 5114

resulting from the
invasion of India
by China

Prime Minister. We are prepared to
go to the International Court of
Justice because ours is a just cause.
Even when it is referred to the United
Nations, I feel that if the question of
veto comes in the present context,
USSR  would definitely support
India’s cause and will not exercise
its veto power in favour of China.

How we miss Sardar Patel at this
hour of need! There are men of
talent in this country. In this con-
nection, I would draw the attention
of the House to the statement of Dr.
Rajendra Prasad, which has come out
this morning. He has called for a
broadbased Government of talents at
the centre. The defence of the coun-
try should be viewed from a nation-
alist viewpoint. It should not be
viewed from a party angle or from
a group perspective. Now that Mr.
Krishna Menon has gone, for balance
of groups, Mr. Bijoy Patnaik has to
be called here and given a separate
room in the External Affairs Minis-
try....

Mr. Speaker: Order, order. He is
going into personalities. I would not
allow that.

Shri P. K. Deo: With these words,
I support the amendment.

Shri U. N. Dhebar (Rajkot): Mr.
Speaker, Sir, I thank you first of all
for giving me this opportunity to
express a few thoughts on this motion
moved by the Prime Minister. The
latest statement of the Chinese Gov-
ernment is an ultimatum to India and
I am looking at the present motion
in the background of that ultimatium.
You will remember that the cease-fire
proposal was suggested by China to
the world at large, before it was for-
warded to the Government of India.
Now that China has come out with
a statement and a declaration, putting
three questions to the Government of
India, it becomes our duty to point
out to the world some of the inescap-
able conclusions which the present
cease-fire proposals demonstrate.
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‘What was the purpose of the ccase-
fice proposal? It was a unilaterai
proposal. At that time an appearance
was sought to be made that the
Chinese Government keen on peace
did not ecxpect anything from the
Government of India. But now the
cat is out of the bag, and we know
what was the content, what was the
implication behind the Chinese pro-
posal. They want—what was a unila-
teral proposal—that proposal to be
conceded in its vital aspects by the
Government of India as the proposal
is to be operated. It does not strike
anybody who is prepared to consider
this aspect, what was then the mean-
ing in making a unilateral proposal
at all. If the Government of India
was not expected anything to contri-
bute in the bringing about of the
peace which the Chinese Government
pretended it was so keen upon, how
does a question now arise of the Gov-
ernment of India giving answers to
these three questions? Obviously, the
whole idea behind it was propaganda,
propaganda to secure time, propa-
ganda to put India into a wrong
position.

Let us, at this juncture, understand
the real motive behind the whole
aggressive attitude of China. It was
not m:rely to gain a few square miles,
as I said on the last occasion. The
motive of China can best be under-
stood if we know the real nature of
Chinese policies and the preparations
China is making in order to enforce
those policies.

Asia, 1 do not think, has ever seen
a country so armed to the teeth as
we see China today. My hon. friend,
Shri Ram Sewak Yadav made a com-
plaint against me. May be he is right;
I do not want to quarrel with him.
But 1 want to emphasise once again
before this House that we have got to
understand the motives of a man from
the actions of that man not merely
from the words he uses. Man intends
the natural consequences of his act,
end China, I have no doubt in my
mind,’ intends upon rearing a giant

DECEMBER 10, 1962 Border situation result- S116

ing from the+invasion
of India by China

army of that size to do something
niore than merely defending its own
fronticrs. And, that is slowly coming
out bit by bit.

The second thing that we have to
realise as a part of the Chinese policy
is this. Unlike the other Communist
parties of the world, China has
accepted as a policy, rather than
building up communism from below
even by subversive activities, to dis-
member country after country in Asia.
China is trying to do that. There is,
for instance, Korea. There are, for
instance, French Indo-China, Laos
and Cambodia. The whole purpose of
this move is to dismember this sub-
continent by lulling one country, by
over-awing another country and by
threatening another country. It is
just to disintegrate, dismember limb
by limb this part of the sub-continent.

The third thing is, it is necesssary
we understand why China is running
this game. It is for the simple reason
that in Asia there exists a country of
45 crores of people which hag under-
taken a scheme of development which
promises to give to the peop'e of the
under-developed world quite an
alternative on the basis of human
freedom and on the basis of peace.
That China is not in a position to
bear. These are the three purposes
lying behind this aggression of the
8th of September.

It is necessary that India and the
world at large understand the true
motives because it appears to me that
some of the countries, while they
express great sympathy for us and
are prepared to lend support to us,
they still do not realise that what is
happening to India is going to happen
to other parts of the world tomorrow,
specifically Asia and Africa. The
threat that China presents to the
world through threat to their fron-
tiers with India is not confined to
India alone; it will extend tomorrow
to other parts of Asia and other parts
of Africa. So, in dealing with the
Sino-Indian question, it is necessary
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not only for India but for the Afro-
Asian  countries, the non-aligned
countries and the world at large to
understand the true nature and the
true implications of this move on the
part of China.

Secondly, what is the dispute?
China says: you accept the 7th Nov-
ember line. What is the sacredness
of the 7th November line? India has
not committed aggression upon China;
it is China that has committed aggres-
sion upon India. And India is attach-
ing importance to the 8th September
line simply because it is that line
which symbolises the real motive
behind the present move on the part
of China.

We object not only to the unilateral
alteration of boundaries but to unila-
teral alteration of boundaries by
force. The question between India
and China today is whether in Asia,
whether in the world, we shall submit
to this unilateral alteration of boun-
daries by force. That is the issue
before us.

Thirdly, as yesterday’s broadcast
or the statement shows, China has
made up its mind. This House and
the country have made up their mind
as well. How shall we follow it up?
Vast masses of peopleTare ready to
help in the war effort with men, with
money, with anything that is requir-
ed in order to protect the integrity
of this country. The question is of
channelising this vast popular up-
surge, natural and spontaneous. Two
things strike me. One is the vast
labour force. India has a reserve of
labour force, semi-used or unused,
and that labour power is the capital
of India. Can we utilise this labour
power in constructive channels which
would not only help the country in
its development but also help the war
effort? The Government of India,
specially the Planning Commission,
have made a suggestion that the vast
man-power may be utilizeq for con-
structive purposes in building up irri-
gation works, channels especially.
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There is one item before us. Can we
at this juncture, when an ultimatum
has come to us in concrete form,
while we have taken this pledge,
decide simultaneously to concentrate
all our energies as soon as we leave
from this House to this task? There
are other tasks also which are await-
ing us. Every minute counts, every
day counts, and if this vast man-
power is used, it can not only give
us the resources but can sustain the
present spirit of resistance that has
developed in the country, and can
also lend support, both direct and
indirect to the forces that are fighting
on the front.

I would urge upon the House that
before we pledge ourselves, as we
have pledged qurselves on the pre-
vious occasion, we really feel that
our duty is to perform by the country
and to give our maximum support to
the Government in these tasks, for
ultimately in a military conflict what
counts are the physical resources as
well and we have got to provide the
physical resources to the Government.

Shri Dasappa (Bangalore): Sir, I
join in welcoming the very firm and
patriotic stand taken by our beloved
leader, a stand which, I am sure, mir-
rors the throbbing of the hearts of
millions in India, a stand which finds
an echo in the hearts of the entire
nation. It is very rarely that in the
history of a nation a moment like this
arrives when it gives every oppor-
tunity for the best in that nation to
manifest itself. It is a great hour of
trial for this nation. Are we going
to rise equal to the task or becaue of
any weakness in us of which there
has been ample evidence in the cen-
turies past will we go under? That
is the great issue that is before the
country. If we could read the signs
of the times and gauge the kind and
extent of response that we have had.
I think, we could very well find the
answer on this occasion. A nation of
430 millions determined to meet and
face the opposition and prepared for
any sacrifice that may be called for
can never be defeated. I am glad-that
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[Shri U. N. Dhebar]

on this occasion there is not a single
dissentient voice in the country, here
on the floor of the House or else-
where, which will sound a discordant
note so far as the stand taken by the
hon. Prime Minister is concerned.

13.38 hrs, |
[MR, SPEARER in the Chair]

It is in perfect keeping with the
honour and self-respect of this
nation. It is a stand which, I am sure,
enhances the prestige of this nation
in the eyes of the world. Anything
little less qualifying or less definite
than the firm stand that has been
taken would certainly have affected
the prestige of this nation. This is the
reason why I say that what this stand
of the hon. Prime Minister has given
to the country is a great clarion call
to the nation. It is upto us to respond
to it in a suitable manner, But I would
say that there are certain snags in
the proposals that have been made
and that we have got to be guarded
against those things. The Chinese
have only followed one of their old
practices of trying to take attack and
then sue for peace. This is a very old
practice of Mao Tse-tung. Therefore
if they have adopted that same prac-
tice today, we need not be taken by
surprise. It is a strange thing that
in spite of the history of Chinese
revolutions and the various institu-
tions we have had, there are still
people in our land who are a little
gullible and who fall victims to these
machinations.

Mr. Chou En-lai, Prime Minister of
China, is supposed to be a most resi-
lient and a most gifted negotiator the
world has ever seen. This is a thing
which is well known. When Kuomin-
tang’s Chiang Kai-shek wanted the
co-operation of the communists as
against the Japanese, it is he who
represented the communists. And
there he was able to score. Again,
when the communists became stronger
in China and when Manchuria was at
their feet and Peking fell, in the flush
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of victory what did Mao Tse-tung
and Chou En-lai do? They offered
the olive branch of peace to the
Kuomintang forces. This is the kind
of strategy that they have developed.

We should beware even now of
these tactics. Their propaganda
machinery will be infinitely stronger
than anything that we imagine today.
I would suggest to the Government
and to everybody, and I woulg like
to remind the House also, that this is
not the last of their strategies so far
as propaganda is concerned: they will
make it much stronger, and pervasive,
As honourable friends have already
said, here are fifty or sixty nations
which have already sympathised with
the position in which we find our-
selves today. Yet, with all that against
them, and with very little of open
support from their own socialist
brothers, they still have taken up a
stand like this. I am rather surprised
that they should have done so and
whether after all they have been wise
in trying to land their own country in
such a predicament as this.

My hon. friend, Shri H. N. Muker-
jee, made a very eloquent appeal on
this occasion. I want to take him at
his word. Whatever some of my other
friends may feel, I want to take him
at his word. And I am sure the stand
that he took up is a thing which will
be welcomed by the Government as
well as the people of this country, as
also by the rest of the world. Take,
also the attitude of the other socialist
countries so far as Chinese invasion
of India is concerned. We have
had the conference in Italy. As
was stated, except Albania, a small
little tiny country, China could not
muster any other friend even among
the communist countries to support
the stand that it hag taken. Evident-
ly, 1 believe—I can only guess it—
they want the hegemony of the world;
they want to see that even Russia
takes a secondary place.

Therefore we must be very careful
with regard to the propaganda engine
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that they may forge hereafter in order
to win over some of the Asian and
African countries.

Then, my hon. friend, Shri P. K.
Deo of the Swatantra Party, referred
to the question of the need for a
reorientation of our non-alignment
policy. I think the Prime Minister
made it amply clear that even those
who are very eager to assist us and
who have helped us at this hour of
crisis, they themselves do not want
us to change our policy of non-align-
ment, They want us to keep up the
policy of non-alignment. Only the
other day Mr. Averell Harriman said
that they would like India to pursue
the police of non-alignment and be
friendly to Russia. I feel, therefore,
that it would be wholly unwise on
our part to think of changing this
policy of non-alignment. They are
willing to give us all the help that
we need, and I see no reason why we
should now change the policy which
pays us ample dividends.

Sir, T will only say a word before
I sit down. The relationship between
China and Russia is not the same
today as it was some time back. And
I consider that this behaviour of China
towards India has largely contributed
to this relationship of somewhat of
an estrangement between Russia and
China. Russia is a real lover of
peace, as I consider, and wants to be
on friendly terms with India, And
yet we find its brother nation attack-
ing India. Russia has characterised
India as a friendly nation and China
as a brother nation. Sir, a friendly
nation can be expected to be friendly,
but we cannot say the same thing of
a brother nation. I feel that the
Chinese have done a great harm to
themselves.

We may have to undergo a great
deal of hardship. But, as they say,
patience is bitter but the fruit is
sweet. And he laughs best who laughs
last. So, in conclusion, I say that we
must steel our hearts, offer the
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greatest amount of co-operation to
the Government and sound no dis-
cordant voice of any kind; and then
I am sure the Goddess of Victory
will be on our side.

Shri U. M. Trivedi (Mandsaur):
Mr. Deputy-Speaker, Sir, we are today
discussing the question of cease-fire
here. This cease-fire in the present
instance appears to me to be a ques-
tion of object surrender on our part,
and I do not think that we should
mince words in describing what this
unilateral cease-fire means. For
studying this question we have to
study the life of Mao Tse-tung.
Studying it, we come to this one and
single conclusion that, just like Hitler,
he has written down in so many
words, in black and white, what his
game is and how he wants to achieve
it.

The story of the Chinese aggres-
sion, in China itself and in other
places also, wherever they have done
it, is: attack, pause, placate, attack.
The technique is: attack, pause, pla-
cate and attack. This is a continuous
process for them which they are
following to a pattern in our country.
Therefore, we should not be taken in
by the words of unilateral cease-fire.
We have accepted this. In a way,
we have accepted this. The state-
ment by our Prime Minister on Friday
has indicated to us that we can draw
this inference that we have accepted
this cease-fire which has been impos-
ed upon us, so to say. If that is so,
then, I should say there is no other
word but abject surrender for that.

Some Hon, Members: No, no.

Shri U, M. Trivedi: I hope it is not
so. I wish it is not so. The country
wishes it should not be so.

An Hon. Member: It is not so.

Shri U. M. Trivedi: That is all
right. Why are you worried?

Shri Bade: He has said so.
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Shri U. M. Trivedi: The Chinese
Republic, as we have read, was
declared in 1911, Since then, China
was a Republic. Again, in October,
1949, another republic, the People’s
Republic of China was declared. We
are also a Republic. -But, the pattern
is not suitable to the Chinese. What
they want is a People’s Republic of
India of their own pattern. We do
not want that pattern of Republic.
We want to have our own pattern of
Republic which the country as a
whole, by the Constitution, has impos-
ed upon itself. We must remain on
the guard about what the Chinese are
doing to us.

Those of us who have ever had to
deal with the Chinaman must remem-
ber that we committed a great mis-
take in taking the notoriously crooked
Chinaman at his face value. When
China committed the rape of Tibet,
we thought that the boundary bet-
ween Tibet and India will remain
inviolate. = The mistake or blunder,
call it by any name, that you l5ce,
has let us down into many pitfalls.
It is a sad story of humiliating treat-
ment by the Chinese, We were treat-
ed as small boobies, nincompoops,
simpletons, and our diplomats as
demagogues of no value. This cul-
minated in the onslaught of Septem-
ber, 1962.

Members in this House have been
told often, again and again, after the
aggression began that we are giving
a brave fight. But, what has come as
a shock to me and must have come
as a shock to many others like me is
that out of 20,000 men that we had
matched against 3 lakhs of Chinese,
only 4,000 of our forces were made to
fight and 16,000 were out-flanked.
These 14,000 men, with rifles and
bayonets, soldiers and sturdy men,
had no chance to fight. Yet, the
House was being continuous'y inform-
ed about our brave retreat. Sixteen
thousand men were out-flanked. We
must hang down our heads in shame
that the crooked and the cunning have
scored over the brave and intelligent.

DECEMBER 10, 1962 Border situation result- '512 4

ing from the invasion
of India by China
What is most astonishing is that the
Chinese knew about the topography
of the land which we claimeq to be
ours and we were treated as ignorant
fools. Who is responsible for this
sorry state of affairs? I cannot and
do not lay the blame at the doors of
those brave soldiers -of my country
who braved ill-winds, weather and
rain to save the soil and poured their
blood for it. But, I cannot refrain
from expressing my feeling of amaze-
ment and disgust about those who
guided or ought to have guided them.

Often, we were told that the
Chinese were superior in logistics.
They were not superior in logistics.
There was nothing of logistics there.
What they were superior in was
greater and better know!edge of the
topograph of the country. To the
world at large, we have been proved
as non-entities as compared to the
Chinese. Frustration appears writ
large on our mind. Let us have no
more of it. Let us consider how we
shculd rehabilitate ourselves in the
eves of the world and not get our-
szlves dubbed as supine people
Should this calumny be wiped out or
should we swallow the insult?

The country has magnificently res-
ponded to the call and will continue
to Ao so. Shculd we damp the enthu-
siusm of the pecople and allow the
Chinese to call the tune which they
are dning? It is they who are now
saying to us. This is what very re-
cently, in his letter, Chou En-lai has
said on the 28th November, 1962:

“On the contrary, in case the
Indian side should refuse to co-
operate, even the cease-fire which
has been effected is liable to be
upset.”

The threat is again very patent in
today’s radio broadcast which has
been published in the press. Are we
going to swallow thig threat?

Qur Prime Minister has answered
the three questions which have been
posed therein. I would not refer to
his answers, I would not rather com-
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ment upon them. But, one thing that
strikes me is that the Prime Minister
was iil-advised today in making the
statement about approach to The
Hague Court, The International Court
at The Hague is only approachable
when there is a dispute between the
parties. Here, there is a question of
aggression upon us. The International
Court does not decide on aggression.

Some Hon, Members: After vaca-

tion. ot

Mr. Deputy-Speaker: Order, order.

Dr. M. S. Aney: The hon. Member
has not heard him fully, There is a
qualifying clause in his statement

Shri Bade: Not taking the 8th Sep-
tember line to The Hague Court; it
should be 1957 line.

Shri U, M. Trivedi: I have heard
the Prime Minister. My contention is
this. My submission is this. The
International Court at The Hague may
be only approacheq after the Resolu-
tion which we solemnly declared pas-
sed on the 14th of November, this
year, is fulfilled in word and spirit.
It is only then and then alere that
an approach to The Hague Court is
possible: not otherwise. I am not
satisfied with the 7th September posi-
tion, I am not satisficd even with
the position of November 1959

We are not going to show to the
world that it was only an Army of
4000 which was matched against 3
lakhs of Chinese. If the 16,000 had
not heen miserably cheated from join-
ing the battle, this story of our to-
day’s position would have been en-
tirely different, Our forces are mighty
forces. They could have fought well,
but they were cheated. The cease-
fire and its aftermath has emheldened
our partitioned brother Pakistani to
somehow blackmail us. I wil] not go
further. Some friends have requested
me not to speak more on this ques-
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tion. But, I will remind the FHouse
that just as Mr. Bhutto says:

“In view of past experience we
must move with the greatest
caution.”

I would alsp request our Prime
Minister and those of us who go to
negotiate there that they must always
try to move with the greatest caution
possible in negotiating any terms with
them. Often and often, we have scen
the words in which Mr. Zaffrullah
Khan has put ug in the wrong in the
United Nations, We have not maiched
in any manner the colourable lies that
they can utter. We have not yet been
able to match the wit of Zaffrullah
Khan in telling those stories in a very
colourful manner. Therefore, I would
say {that we must bz very careful
about this.

14 hrs.

I would, therefore, remind the
Prime Minister of his  oft-repeated
words in this House and outside that
we will never give up an inch of our
territory and will not negotiate till
such time as the aggressors have vaca-
ted the aggression. 1 endorse these
words and these views. For the satis-
faction of those friends who were
very impatient with hearing my re-
marks while raising the question of
the reference to The Hague Court, I
wouid say that my contention is also
the same except that I do not rely
upon this position that we should
stick to the 7th September line or the
November, 1959 line. It is the
McMahon line and the McMahon line
alone to which we should adhere, and
till that is achieved, we should have
no further negotiations.

In Gauhati, in a passing remark,
the Prime Minister had made an
assertion that there was some sort of
secret pact between Pakistan and
China. I would implore h®m that he
should bring this scecret pact to the
notice of those friends of ours who
are out to help us.

Shri U. N. Dhebar (Rajkot): I do
not think he said so.
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Shri U, M. Trivedi: My hon. friend
may read it.

Shri Brij Raj Singh (Bareilly):
There is no question of thinking. He
has said so.

Shri U. M. Trivedi: I would say that
I and my party very emphatically
stand against any such thing. There
is no need to be panicky, just because
a goonda commits @ murder in a
town, there is no reason for the towns-
men to flee from the town. The
country is behind the Prime Minister,
or for the matter of that, behind any-
one who is going to stand firmly
against the aggressor, and the coun-
try is not going to brook any nonsense
from any source, from whichever
source it may come.

The country has to keep up its pride
and prestige. I do not use these words
in just a spirit of bravado, but these
are my thoughtful expressions of the
sentiments which I hear daily expres-
sed in the ordinary trains and buses
and on the roads. This is a sentiment
of the man in the street; this is a
sentrment of the common man.

While we are indeed, and we should
be, thankful to the friends who have
spontaneously rushed to our help,
they must also be assured by us that
we are worthy of that trust. And how
can we do that? Not by kowtowing
to the Chinese. nor by saying Al-
salam-Alekam to the Pakistanis but
by refusing to yield to goondaism and
blackmail,

Time does not permit me to ela-
borate upon all the arguments for
discarding the unilateral offer of
cease-fire, which is no cease-fire, and
which, therefore, should not be ac-
cepted, that does not mean that argu-
ments are lacking. There are scores
of them but the greatest of them is
the mighty wish of the people that
the country shall not be humiliated
further by an abject surrender, and
#hat no cease-fire shall take place till
the McMahon line has been reached.

There is one thing more, and I have
dore. Several times, while talking
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with foreigners, especially those com-
ing from the United Kingdom, Scan-
dinavia, Germany and the United
States, 1 have found that g sort of
gross ignorance exists in the minds
of those friends of ours about our re-
lations vis-a-vis Pakistan on the
question of Kashmir. It would mnot
be too much to ask that at least a
batch of 50 men, from Parliament or
from wherever else you may like,
may be chosen to go out to these
countries to dispel the ignorance that
exists in those countries regarding our
relations with Pakistan. That is most
essential. It is very unfortunate that
well-placed Ministers of State, coming
from the USA and the UK have shown
their gross ignorance on the question
between us, and the blame is tried to
be put on our heads in view of their
own ignorance. We are all at one in
this respect, and the country is at one;
it is not a question of the Prime
Minister or this Minister or that
Minister. It is a question of the
country as a whole, and the country
refuses to yield on this question of
the cease-fire and there shall not be
cease-fire and there shall not be any
abject surrender.

Shri Surendranath Dwivedy: The
events that followed after we took
the pledge on 14th November were
rather disturbing. At pone time, it
wag thought as if the Chinese had not
only succeeded in aggression but had
perhaps succeeded in winning their
political game by creating confusion
not only in the minds of the wide
world but to some extent by being
able to introduce a certain amount of
hesitation in the minds of the people
who had taken upon themselves the
responsibility to lead this battle and
to implement the pledge to drive out
the aggressor from our land.

We are happy at the motion that
has been brought forward today, and
I say this because if we see the word-
ing of the very motion which we are
discussing today, we find the words:

“The border situation resulting
from the invasion of India by
China”,
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1 would humbly submit that it is
not border situation but it is actually
war situation that we have to discuss.
I am happy that just as the Chinese
shook the entire world by their ag-
gression of October 20th, they shook
us out of our complacency also, and
in fact, the Prime Minister himself,
while moving the resolution the other
day, thanked the Chinese for bringing
about this unity in our land; so also,
I think that by the Peking radio
broadcast late yesterday night the
Chinese have removed from our mind
that suspicion, that doubt and that
hesitation that at any time we can
hope for any peaceful negotiations
with the Chinese.

Shri Tyagl: What did they say on
the radio?

Shri Surendranath Dwivedy: In
their broadcast they have issued an
ultimatum, saying either you accept
this, either you come and talk on
their termg or do not; they are not
prepared to accept any of our terms,
which the Prime Minister has ex-
plained this morning, and rightly,
after analysing every point that was
mentioned in the radio broadcast, he
has said categorically, and we are
happy that he has uttered these
words, that the Chinese can no longer
be relied upon; there is no meeting-
ground; it is an imperialist aggression,
and the Chinese have started all this
in a planned manner; it is not a sud-
den thing, it is a well-organised, well-
planned, and co-ordinated attack.
Therefore, we are happy today that
any element of hesitation that was
there in anybody’s mind has been re-
moved, and we are all one today; the
nation is one today; the Parliament is
one today, and the country is one
today, united under the Government
to see that our land is freed from
the Chinese aggressors. I have again
to say that so far as China is con-
cerned, I hope, and trust,that our
attitude would henceforward not be
changed in any manner or to any ex-
tent either in its implementation or
in our perorations to the country or in
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our appeal to the country, and that it
would be unequivocal. There can be
only one attitude to the Chinese. That
is, we have to fight. I may quote
here the words which Churchill used.
‘What. is our policy? 1Tt is to wage
war by sea, land and air with all our
might, with a]] the strength that God
can give us, to wage war against a
monstrous tyranny never surpassed
in the dark, lamentable catalogue of
human crime. Without victory, there
is no survival; no survival for the
urge and impulse of the ages that
mankind will move towrds the goal’.

I echo these sentiments and I feel
that the time has come when we
should devote our entire attention to
the supreme task bestowed upon us.

For years we have run after the
mirage of peaceful negotiations. Even
the very proposal of October 24 and
the second peace offensive of Novem-
ber 21 made after the mass attack
between November 15 and 19, was
nothing different actually from what
the Chinese Prime Minister proposed
on November 7, 1959, which they
want us to accept. This is the back-
ground given by Government in the
document which has been circulated
to us where it has been stated that on
the 7th November 1959, Mr. Chou
En-lai proposed a meeting of the
Prime Ministers and withdrawal of
the armed forces of each country 20
kilometres from the McMahon Line
in the north-east and from the line
of actual contro] in Ladakh. You
know the history. I do not want to
repeat all that. Even after the meet-
ing of the two Prime Ministers, when
they discussed this matter thoroughly
for six days, it was not possible to
come to any peaceful solution of the
problem. Therefore, there was noth-
ing to seek clarification. The Chinese
have correctly analysed and probably
known our intentions. With contempt
they have said: ‘You want clarifica-
tion. . It is all clear. There was no
ambiguity in it. Under the guise of
clarification, you only want to bide
time to prepare yourself for a greater
offensive’. .



S131 Motion re:

[Shri Surendranath Dwivedy]

I do not think there was any reason
for us to wait. Even a moment’s
thought should not have been given
to this, Forthright, we should have
rejected the proposal. Our humilia-
tion has been complete. Our brave
army has becn defeateq and butcher-
ed. Thousands of miles of territory
are lost and crores worth of civil and
military property have been  lost.
They say it is to the tune of Rs. 150
crores.

Shri Tyagi (Dehra Dun): It is im-
possible.

Shri Surendranath Dwivedy: It
may be impossible.

Shri Tyagl: 1 am afraid such figures
cnly go to create misunderstanding.

Shri Surendranath Dwivedy: It may
be less. It may not be so '‘much. I
will be happy if that is the position.

Shri Tyagi: How can it be Rs. 150
crores?

Shrj Surendranath Dwivedy: If he
wants figures in deotail, I may be able
to give to him privately whatever in-
formation 1 have, But as he himself
has said that it is likely to lead to
misunderstanding. 1 do not want to
dilate on that point any more.

An Hch. Member: It may be Rs.
1.50 crores.

Skri Surendranath Dwivedy: We
have to realise that militarily we are
not in a stronger position perhaps to-
day than we were when we met the
Chinese onslaught in October. It
has been stated by no less a person
than Averell Harriman that whatever
help they have given to us till today
is not that much which we have lost
to the Chinese.

Shri K. C. Sharma (Sardhana): Is
the hon, Member sneaking on China’s
Lehalf er on India’s behalf?

An Hon, Member: On your behalf.

Shrl Surendranath Dwivedy: Tt is
our duty to build up our strength as
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much as possible through help and
assistunce from all friendly countries
even on lend and lease basis which
have so graciously, so speedily and
29 spontaneously come to our aid.
The entire attention of the country
today should be devoted only to this
task of building our unity and mili-
tary strength,

Therefore, 1 again emphasise the
opoint that today there is no question
of the problem being solved through
diplomatic channels. That stage has
passed. If anything remains, if any
policy is to be carried out, it is that
we must reoccupy our lost territory.
When I say ‘reoccupy’, I do not mean
that you go tomorrow and occupy
those areas. Nobody would suggest
that. That depends upon our mili-
tary strength and on what our stra-
tegists tell us as to when we will be
able to reoccupy those areas. But it
must not be forgotten that when such
& situation arose in Britain and other
countries, it was not that immediately
thev reoccupied those territories, but
they resolutely stood firm in their
determination that there can be no
talk, no negotiations, no compromise,
so Jong as we have not been able to
win back our territory. Even Hitler,
after the conquest of Austria and
Czechaslovakia, made a peace offer
which Britain rejected with contemnt.
That should be our attitude. We
must learn this lesson, We  should
have no other concern now except
onlv to see how, when and bv what
strength we will be able to drive ou*
the aggressor from our land.

When I say this, I have in mina
the picture of our country which has
so spendidly resnonded to the call at
this juncture. There has been no
voire of discord. Evervbody is united.
It is for us to utilise this vigour, this
enthusiasm and spontaneous response
of our people.

Here 1 have to say one thing. 1
did not like the verv idea when the
Pr'me Minister again said that we
still stand on our proposition that
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if they vacated and withdrew {o the
8th September 1962 line, we were
prepared to talk. Sir, that position
has changed. After the Chinese have
refused to consider it and, and reject-
ed it, 1 do not think we should go on
repeating that stand. There is no
scnse in repeating that. 1 also did
not like another suggestion of the
Prime Minister. Of course, as &
peace-loving person, he is suggesting
one thing after the other with a view
to see how this entire question can
be solved peacefully. Today he came
forward with a new proposal, that
this matter may be referred to the
International Court of Justice, if pos-
sible. I was not very clear in my
mind ag to what he said, but it is
said that he suggested that he would
refer this matter to the International
Court of Justice, if possible, after the
Chinese withdrew beyond the 8th
Scptember 1962 line. I beg to say
that even after the Chinese withdraw
beyond the 8th September line, large
portiong of our territory will be under
Chinese occupation. Are you going tn
argue, to talk, in the International
Court about the areas under Chinese
occupation as to whether they belong
to us or not? The Chinese are wno
iovers of international standards and
behaviour, In this war. we are acz-
cusing them, that the Chinese really
do not observe any international
standards of behaviour and conduct.
The Priiae Minister has made this
proposal with very good motives. But
the cease-fire has a tendency to be-
coming permanent in our land. W2
have seen what ig our fate in Kashmir.
It was a cease-fire proposal] we car-
ried to the United Nations. There is
a suggestion here also to take it ts
the United Nations. For years and
_ years, Kashmir has become a pro-
blem with us. The entire world is
now seized with the problem and
today there is another move. I wel-
come the move.

1 welcome the move for talks bet-
ween India and Pakistan. Our diff-
erences should be settled, and we
should have better and friendly rela-

"that the Prime Minister has
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tions, there can be no dispute about
that. But my point was about the
cease-fire, If the Chinese go beyond
the 8th September line, what hap-
pens? They will be in occupation of
cur land, and there will be a cease-
fire again in that portion ¢of the landg,
hecause we are not going to reoccupy,
neither are they going to fire on any-
body bhocause we will not be there.
So, I think the Prime Minister should
have thousht seriously before making
any proposa' at this time to an enemy
like the Chinese.

1 have twc more points, I am happv
stated
that the Chinese today want ug to give
up ouyr non-alignment policy. We
now realiss how really sincere our
Panchsheel friend was towards our
policy of nun-alignment. And here s
a voice raised in this House to ijomnn
come defenre bloc. That shows there
are ten-Jencies working even now, at
this hour of crisis, amainst our policy
of non-alignment which has proved
that even at a time of crisis it has not
become a hindrance in our struggle,
in cur war. as we are getting aid.
We should get aid from any cruntry
which is prepared to help us. whether
it is Russia or anv other country, our
rclicy does not debar us from it. We
dn not stard on prestige. The nolicy
does not prevent us from getting help
from TRussia and Amerira and other
countries that want to helo us. It
does not stand in our way So. why is
it that ted=v China wants us to give
un thig osliev?  Therefore. I would
sugoest that we ghould not even for

"a moment think that we will at any

tinin chanro our boliev of non-aliga-
ment which has stood the test of time.

The last thing T wonld sav is that
xe are now making this war effort,
a concerteg effort,.  We are  hapov
that some countries are meeting to
find ont. to se= in what wav thev can
contribute towards a settlement of th's
cnestion between India and China.
We <ont our. delegations who  have
verv sucrecefullv carried onr message
at the dinlomatic level: But is it
proper or necessary that when .the
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Afro-Asian countries are meeting in
Ceylon, a non-official delegation of
some people in this country—they are
known friends of China, they are
fellow-travellers, and represent a
particular s-ction of opinion in this
country which has always sided with
China, anq have acted as the China
lobby in this country . . .

Shri Vasudevan  Nair:
nonsense.

Absoluie

Shri Surendranath Dwivedy: It was
improper, it was not fitting the spirit
of the :ation, that such a delegation
should have been sent, when our own
officers ang our own diplomatic per-
sons are there to take up our case.
Such persons should not have been
permitted to visit Ceylon at this timec.

Shri Mem Barua: On a point cf
order, Sir. While Shri Dwivedy was
speaking about certain people being
permitted to go to Ceylon who do noi
reprzsent Indian sentiments, a re-
mark was heard from an hon. Mem-
ber that it was absolute nonsense.
May I know whether it is permissible.

Mr. Deputy-Speaker: Order. Non-
sense is not unparliamentary.

Shri U, M. Trivedi: That should be
:xpungcd.

Mr. Pepuly-Speaker: Nonsense has
heen heid not to be unparliamentary.

Shri Vasudevan Nair: The Prime
Minister vsed it last time.

Shri A. P. Jain (Tumkur): The hon.
leader of the Jana Sangh, Shri
Trivedi, referred to the cease-fire
and said that cease-fire meant sur-
render. This cease-fire has a little
history. At zero hour on the night
between 21st and 22nd November,
China declared a unilateral cease-
fire. In our turn, we also stopped
firing. It does not mean that the
cease-fire unilaterally  proclaimed
by China, would lead to any nego-
tiations. 1 therefore, fail to under-
stand what really Shri Trivedi meant
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Sir, the Prime Minister this
morning referred to the three ques-
tiong which China has addressed to
India, and to his replies to those
questions. One of those question was:
does India agree or not to Indian
troops retreating 20 kilometres behing
what China calls the line of actua}
control? And the Prime Minister’s
answer was that while India is in
favour of disengagement, it can be
done only on the basis of the Prime
Minister’s offer of 27th  October,
that is, the parties re-establish the
status quo as of 8th  September
After this reply, there was hardly
any question of starting negotiations
because China has declared a uni-
lateral cease-fire on a particular
date.

Then, both the hon. Members who
preceded me, referred to the Prime
Minister’s offer this morning that he
was prepareq to refer the question of
the frontier dispute to the Inter-
national Court f Justice at The
Hague. His announcement  was
qualifieq by a condition, and the
condition was that China should
first restore the status quo as of 8th
September, 1962. The proposals of the
8th September have been before the
House for a long time. Op the 14th
of the last month, when we took a
solemn pledge, all standing in the
House, to vacate the Chinese aggres-
sion, we passed the resolution in the
background of the offer which the
Prime Minister made on 27th
October with regard to the 8th
September line.

Shri Hari Vishnu Kamath: It was
not in the resolution.

Shri A. P. Jain: I did no say it was
in the resolution.

Shri Priya Gupta: He is not
speaking the truth.
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Shri A. P, Jain: It was not men-
tioned in the resolution, but it was
in the backgroungy of the 8th
September offer that the resolution
was passed.

Shri Priya Gupta: There are many
things in the background. Look to
the foreground.

Sh-i A. P, Jain: Therefore, what
the Prime Minister has saig is
perfectly in consonance with the
policy which has been followed by
the Government, and of which this
House ha; full knowledge. The cri-
ticism of the reference of The Hague
Court from the two members who
preceded me is somewhat strange.

Shri Ranga: Why?

Shri A. P. Jain: The rejection by
the Chinese of the Indian proposal
of the 27th October suggesting that
the Chinese forces retire to the
position held by them prior to 8th
September, coming as it does on the
eve of the six neutral nations con-
ference at Colombo. is a proof clear,
it any proof were needed, that the
Chinecse are not prepared to forgo
the fruits of their successive aggres-
sions to date in the western and in
the middle sectors. They want a mili-
tary decision, they do not want ne-
gotiations. Their attitude is dictato-
rial. The three questions which have
been addressed to the Prime Minister
of India by China are more in the
nature of an ultimatum, and they
are more of a challenge. I am glad
that the Prime Minister has repliad
to those questions in a language of
restraint. But behind that language of
restraint there is a steel determina-
tion. I would refer you to page 43
of the Note on Chinese Agression in
war and peace. In his letter of
November 28th. Premier Chou En-Lai
had claimed that according to the
Chinese Government’s decision, “the
Chinese frontier guards will withdraw
20 kilometres from the line of actual
contro]l of November 7, 1959. That
is to say, they will not only evacuate
the areas they reached in their recent
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fight in sclf-defence, but withdraw
to positions far behind those they
held on September 8. If that is cor-
rect, why do they object to evacuate
a smaller area under our proposals?
We shall take up positions which we
had on the Tth of Scptember, 1962
and we can also talk about matters

which would lead to a lessening of
the tension.

The Chinese would, however, not
have anything except their three
point proposals of October 24th
which we have alrcady rejected for
good reasons. It is clear that the
Chinase have no desire for peace.
They are not prepared to leave any
area which they have occupied in
Ladakh. No self-respecting nation can
accept that position.

T would al: like to make a few
remarks about the Chinese statement
of November 21 which is only another
attempt to enforce the three-point
Chinsse proposals of October 24 1t
says that the “Chinese Government's
three  proposals are most fair and
reasonable; they are the only pro-
posals capable of averting border
claches, cte” It also says that the
“Chineze Government

persev-
cres in  those proposals....The
Chincs2  Government have  decided

to take initiative measures in order to
promote the realization of those pro-
posals.” Then follow the two unila-
teral decisions: ccase-fire and 20 km
withirawal. Aft>r China has with-
drawn 20 km, if India does not reci-
procate it by withdrawing its forces
20 km to the south of the line of
actual control in the western or mid-
dle sector or the Indian forces come
back to the McMahon line in the
castern sactor, Chinese hold out the

" threat of starting fight again. The

statement also says that Chinese
would start fighting if we are to re-
occupy Dhola which had been in our
posscssion upto September 8 or we
reoccupy Longju or Barahoti, which
they call Wu Je and which were mili-
tarily -unoccupied till September § or
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we build our 43 posts in the Chip
Chap river valley or Galwan river
valley or in the Pangong lake area
or the Damchoke area. This threat is
nothing but a dictatorial order to
" India.

"Going back a little into history, in
"1956 the Chinese Government had
assured us that they had no territorial
claim against India; those maps which
had shown parts of Indian territory
as Chinese were old maps and would
be revised in time. Any minor border
adjustment which existedq would be
solved by peaceful negotiations. But
while the Chinese were professing
friendship with us, they were conti-
nuously eating into our territory until
November 1959 when they had oc-
cupied about 5000 or 6000 square
miles of our territory. Answering
India’s charge that Chinese had occu-
pied Aksai Chin area only from 1957,
Chou En-laj could cite only two ex-
amples of prior occupation, one of
which was just an incursion. In his
letter dated November 4, he says: “It
wag through this area that back in
1930, the Chinese liberation army en-
tered the Ari district of Tibet from
Sinkiang. Again it was through this
area that from 1956-37, the Chinese
Government constructed the Sinkiang
Tibet highway involving gigantic en-
gineering works.” Knowin as....

Shri Ranga: What were we doing
then?

Shri A. P. Jain: Knowing as the
-world does that the Aksai Chin area
: i3 barren and uninhabited; does the
passage of troops in a barren and
uninhabited area amount to occupa-
tion? Again it is the construction of
Aksai Chin ‘road which has started
the trouble. How could it be a proof
of occupation?

The Chinese ‘made clear their in-
tention of claiming about 50,000
square miles of Indian territory for
the “first time in January 1959 but
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they did not deflne its geographical
location. Later whep the officials of
India and China met at Delhi, Peking
and Rangoon, to discuss the location
of Indo-Chinese houndaries, the
Chinese officials claimed the four
division; of NEFA ang the whole
area of Ladakh to the east of what
they called the traditional customary
line which is the line upto which the
Chinese have advanced now. The
present line of Chinese occupation has
been built by: (a) nibbling of Indian
territory from 1957-59 November,
(b) continuation of the process of
nibbling between November 1959 and
7th September 1962 (c¢) seven attacks
from September 8 to October 20, 1962
and (d) massive attacks from Octo-
ber 20 to October 24, 1962. There can
be no greater falsehood than to say
that the territory which the Chinese
are occupying now, was also control-
led by them in November, 1957.

In 1959, the Chinese had built some
military posts such as those at Spang-
gur, Khurnak Fort, Kongle and along
the Aksai Chin Road.  The area oc-
cupied by the Chinese in 1959 was
only 5000 or 6000 square miles as
against 13000 or 14000 square miles
occupied now. In 1959, the Chinese
had no posts of any kind either at
Qizil Jilga, Dehra, Sanzungling or any
area to the west of these locations,
nor had the Chinese any posts to the
south or west of Spanegur. Some-
thing between 8000 to 9000 square
miles of Ladakh-area within Indian
territory has been occupied by the
Chinese since 1959. In the middle sec-
tor the Chinese have occupied Bara-
hoti and in the eastern sector after
September 8, they have gone to the
south of the highest watershed and
occupied large areas of NEFA right
down to the south of Bomdi La and
Walong.

The result of the three-point pro-
posals of the Chinese is that in the
western sector Chinese would conti-
nue to be in full possession of 11000
to 12000 square mileg of our land and
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create a non-military but civil police
controlled zone of about 2000 square
mileg east of their line of control
which is really our land but which
they claim as theirs—while our troops
will have to vacate 2000 square miles
of territory which is undisputably our
own, 20 km to the east and south of

the territory occupied by China after.

prolonged.  aggression. Places like
Daulet Beg Oldi, Murgo or Chushul
which are undoubtedly ours will have
to be vacated by the Army. In the
middle sector we are called upon not
to reoccupy Barahoti (Wu Je) and in
the eastern sector Dhola and Longju.
These terms are humiliating. We can-
not accept them and therefcre, the
Prime Minister has rightly rejected
them. Today, the position, roughly
speaking is that we affirm the rejec-
tion of the Chinese three-point pro-
posal of October 24 We keep to our
offer of 27th October for the restora-
tion of the 8th September position.
We reaffirm our determination to get
our land vacated from the Chinese.
Matters relating to the army action
and disposition, what preparations are
to be made when and where to fight,
what type of administrative control to
exercise in the areas vacated by the
Chinese, etc., are the responsibility of
Government and the military. Justice
is on our side.

Shri Tyagi: Have they actually
vacated any area?

Shri A. P. Jain: The Asio-African
nations have declared their sympathy
with us. The democracies have
given us help. The communist coun-
tries, except Albania, have not taken
sides with China. We shall succeed in
our effort to throw out the Chinese;
we are determined to do it and we

shal] do it.

Shri Sham Lal Saraf (Jammu and
Kashmir): Sir, much has been said
already about our past relations with
China and therefore, the time has
come now when we should close the
chapter on past relations with China
altogether, I think that if we de-
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pend upon nations like China .we
may be lulled into complacency and
with the result that perhaps in cer-
tain respects we might follgw the
ostrich-like policy which is no good
As far as China is concerned, it is
absolutely clear that it has ideolo-
gical designs as well..as expansionist
designs upon India. Therefore, -we-as
a nation have made up our mind. to
stand together as one man.and fight
China to the last. So, in -making up
our attitude, and to be firmer.as well,
we must be cautious about. g few
things in relation to the USSR, -the
USA and the United Kingdom. -As
far as the USSR is concerned, -we
must not forget their frieadship
They have come to our help on a
number of occasions, when there was
none to give help to us in interma-
tional councils and elsewhere. At the
same time, we are also thankfu]l and
very grateful to the attitude that has
been adopted by the United States
and the United Kingdom gt a time
when we need their help.. But we
have to be cautious- about : galvanis-
ing world opinion in our favour, more
particularly towards the Afro-Asian
countries whose cause India has ad.
vocated from time to time, especially
the cause of freedom. Today, when
we are at this stage, we have to be
very cautious in protecting freedom
of the country and we must also see
that our enemy cannot be depended
upon. We are fully convinced, as has
been very rightly said by the Prime
Minister this morning, that China's
word cannot be depended upon. They
have been shifting ground from time
to time and from circumstances to
circumstances.

As far as the position on the three
sectors is concerned—the western
cector, the central sector and the east-
ern sector—it is very clearly laid
down in the correspondence and more
particularly in the papers that were
circulated by the Government yester-
dav. Our Prime Minister hag rightly
faksn thig position: that is,- we would
warn the Chinese to take the posi]:ion
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as it was prior to 8th September, 1962.
When we stick to that, it means that
there is no difference left with regard
to the eastern sector and the central
sector. But as far
sector is concerned, there
difference.

is some

May I, with your permission, Sir,
1ay a little more and throw a little
more light, as I understand it, on the
western sector « the country? As far
as the central and the eastern sectors
are concerned, we have got what is
popularly known as the MacMahon
line; we have got our historical and
traditional border very well defined,
ever since 1914. But with regard to
the western sector known as Ladakh,
our borders have not bcen so well
- defined. I make bold to say that. Of
- course, there has been something like
a traditiona] border, but the impor-
tance of that area was only for one or
two reasons in the past. Firstly, as I
have said, once,—I spoke perhaps in
the month of August last about it—
the importance is due to the fact that
there was a Central Asian trade route
" with India along that area in those
days; there was a caravan route pas-
sing through Aksai Chin and going to
Tu.kestan. So, that area had some
importance. Secondly, people from
Ladakh used to go across the border
"for exchanging or bartering nccessities
‘of life with neighbouring Tibet. They
got Pashmina wool ete. and in ex-
" ‘hange gave some other goods. That
was how they were carrying on barter
frade.

Two things have since happened.
Firstly, since the Russians have occu-
pied Turkestan, Uzbekistan and Tad-
zhikstan, they have altogether stopped

. that central Asian trade with India
.along that route which used to be
there till about 1930. After the occu-
pation of Tibet by the Chinese, they
have altogether stopped trade bot-
ween -that part of the country and
Tibet. Therefore, that being the posi-
. tion, I would like to place before you
the topography and the geography of
that area. Right from the traditional

as the western |
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borders, for hundreds of miles, there
is no habitation; there is no vegeta-
tion. So, the people very scldom get
a chance of getting on to that side.
Then, naturally, the question wills
arise:  what are the boundaries on
that side? I may venture to say that
as far gs history is concerned. our
borders have not been fully decided
or defined in that area. They have
not been fully described; they have
not keen fully known. As I have said,
in the past, during the Britishers’
time, during the reign of the Maha-
rajas of Kashmir, there were certain
treaties, which had been signed with
the rulers of Tibet. In one of the
treaties the then ruler of China had
put in his signature and they had ac-
cepted an area to be the border and
that is supposed to be a traditional
one between Tibet and India. There-
fore, as one hon, Member has said,
just now, we must speak with our
eves open. I must say that we have
to speak, must speak, with eyes open
on our traditiona) borders, about our
well-defined borderg on the eastern
and the central sector. But as far as
Ladakh is concerned, I should say,
and I venture to say, that there are
certain, or there may be certain, ncgo-
tiations which may follow. Ag has
been very well said, I must also repeat
that the entire House is behind this—
it has been declared many times—
namely, once China goes back to the
position prior to 8th September 1962
we may be able to start some negotia-
tions as to what would be our exact
boundaries in all the sectors, and
perhaps only minor things may be left
in regard to which there may be some
difference here and there. Keeping
this in view, I wish to enlighten the
House, to the extent that I can, what
our position should be in regard to
tho western sector and the western
border. I may say that there may be
slight differences, and there may be
certain things where certain negotia-
tions might help us in order to arrive
at a decision as to what should be
the acceptable border which is honour-
able to us.
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The position has been made clear,
namely, we as a nation will be the
last to accept the Chinese stand. In
no case shall we be prepared to leave
our frontiers once again vulnerable.
We have tasted once how China has
bshaved towards us. Therefore, in
times to come, we shall have to be
very cautious and careful, whether it
is the eastern sector or the central
sector or the western sector, and we
cannot leave our borders vulnerable.
We will have to be very careful and
cautious about it.

My hon, friend Shri Trivedi has
just mentioned Kashmir also. There
too, our borders have been disturbed,
on one side, there is Pakistan and on
the other, there is China. I would
not speak much on Pakistan, but I feel
i must say a few words about that
also. Ag far as Pakistan is concerned,
we wish them well; I wish them well;
we wish that we live as good neigh-
bours. But, unfortunately, from time
to time, their behaviour has not been
good. I know the position isg very
delicate. At the moment, I would
not dilate upon this subject in detail,
but I will mention one or twp things.
Voices have been raised: why not
have a plebiscite in regard to Kashmir.
But apart from other things, about
which much has been said, I would
like to enlighten the House on one
point, Kashmir has acceded to India
and the accession has been accepted by
all and sundry. That 1is perfeetly
legal and constitutional, according to
the instrument of accession that was
executed by the ruler when the Bri-
tishers left. Later, Pakistan organis-
ed an invasion upon Kashmir and
through the United Nations Organisa-
tion, a ceasc-fire w1g acccpted. In
the meantime, when the cease-fire line
was drawn, there is a very important
incident, which I want to place before
this House, so that hon. Members may
tmnow whit the position is and what
th2 position has been.

At that time, the officers and Gene-
ralg from our country and from Pakis-
tan together drew that case-fire line.
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In between the two valleys—Valleys
of Gurez and Tilel, two biggest vil-
lages of that area—Kilchie and Tav-
bhat—actually fell upon that cease-
fire line and when the line was drawn,
half went to that side and half to this
side. Therefore, a decision had to be
taken on the spot by the officers. The
inhabitants of those two villages
numbering over 2000 or more were
asked to vote whether they will go to
India or Pakistan. I may tell you
that the entire population, which was
cent per cent Muslim, every man,
woman and grown up child voted for
India. They came to thig side and
they are settled today far away from
that area in very beautiful surrouna-
ings. What I mean to say is, if &
plebiscite had been held at that time,
the result is obvious. Tolay much
water hag flowed down thHe bridges.
You must not forget the-< mentality
that has been stirred up in-Pakistaa
and the approach that has been therc.
In the minds of ignorant and unsophis-
ticated masses, the feeling has been
inculeated that the farman according
to the Muslim Sheriat will come fram
that place only and not India. There-
fore, cne has to imagine ‘seriously
what it means to the crdinary Muslim
and how he will react to it. We have
seen that at every stage the cry - of
jehad has been raised.

Therefore, apart from otler things,
as far as India is concerned, the cor-
nerstone of our Constitution is secular
democracy. We have fought the two-
nation theory. I may submit in all
humility that if India was put to test
as far as  successfully fighting the
twe-nation theory was concerned, it
was in Kashmir. ‘I am happy that we
have succeeded in fighting it. We
must net forget, if we disturb the
present condition, what wil] follow
from that. We must not forget that
it we today somehow withdraw irom
the position we have takep “all these
years, it will mean going ag'-nnst the
very basis of our Constitution and’
against the stand that we hiave taken
so far. It will also go agiinst the
promige we have given to the people
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of a State.who, long before the Briti-
shers left the shoreg of this country,
‘have followed the Congress, have fol-
lowed Mahatma Gandhi and Jawahar-
la}- Nehru-and not Jinnah and Muslim
League. We must not forget those
millions of people who have followed
them, in spite of the fact that a pre-
dominant. majority of them were then
and are today Muslims. We should
keep that in view. I am not in a posi-
tion to-go-into details, because I know
the position..is. very delicate.

1 can speak.on behalf of the millions
of my State: We have unflinching
faith-in the<hon. Prime Minister and
in"_hig : leadership. We know he has
stood by us, by the country and by all
that we hold dear.

With these words, I again submit
that we have to be very firm against
the aggressor. We have to turn him
out of-the country and have to have
world opijnion with us in whatever
manner possible. We should also see
that.. we succeed in maintaining the
one-nation theory in the country and
let the two-nation theory be buried
once:and for all.

Shri- Yajnik (Ahmedabad): Mr.
Deputy-Speaker, Sir, I support whole-
heartedly the statesmanlike statement
of the Prime Minister this morning.
Since the Chinese aggression took
place and especially since the cease-
fire unilaterally was proclaimed by
China, there have been al] kinds of
doubts and difficulties being expressed
on all sides, both in Parliament and in
the country. There were people who
thought that the cease-fire would be
accepted. Nervousness was cxpressed
on all sides. We are very happy to
see that the Prime Minister has clear-
ed the air. He has not acccpled, the
Government has not acccpted, the
cease-fire. It hag also expressed its
firm determination to carry on pre-
parationg for war till the last inch of
Indian territory is wrested from the
Chinese forces. This is all very

heartening.
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The events that took place within
one month of Chinese aggression have
certainly created a great sense of
frustration in the country and among
the thinking people. I do not want
to apportion blame to anybody. But
the Prime Minister himself has ex-
pressed his desire to see that an en-
quiry being made into all the rele-
vant circumstances leading to the
great pullback, withdrawal of our
army. Our military  intelligence
probably failed. We knew less per-
haps of our topography in NEFA than
the Chinese knew. We were out-
fianked, outmanned and outweaponed.
How this could happen and how the
Chinese could know the NEFA people
and the topography better than we
could do are questions that face us.
Therefore, naturally, criticism ig hearqg
all round about the policy of the Gov-
crnment. There have been some poli-
tical pandits who have stated that our
Goverument might be good for peace
tme, but would have to be supplant-
ed by more warlike people to serve in
wartime. Anyhow, we cannot get
away with the feeling of frustration
and I would request the Prime Minis-
ter to see that an inquiry is made
into all the relevant circumstances as
scon as possible,

So far as the cease-fire is concern-
ed, the way that they proclaimed it
puts us on trial. It is not only the
Government that is on trial; it is the
:.aple, the State Governments and
all the political parties that are on
tria] today. The cease-fire is very
craftily contrived. They have ceased
firing on the 21st night. What are we
to do? Are we to continue firing on

15 hrs,

our side? The Government have
definitely taken the stand : that
they could not continue firing on
our side when the firing - has
ceased on that side. But that does
not mean that we have accepted
the cease-fire. The cease-fire |is
limited by all kinds of conditions
which are not acceptable to us,
and the Prime Minister has definitely
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proclaimed often, and again in this
House today, and the whole country
is very glad certainly to hear it, that
nothing short of Chinese witl:drawal
to the 8th September line will eu::able
us to sit around a conference table
with the Chinese representatives.
Therefore, so far as a step towards
negotiations and discussions is con-
cerned, we do not accept the cease-fire
proposals.

On the other hand, while we have
ceased firing at the moment we have
expressed our dire determination to
strengthen our war machinery, our
fire power, our arms and ammuni-
tions, organise the second, third and
fourth line of defence, and to streng-
then our cntire nationaj force so as to
compel the Chinese ultimately to with-
draw from the last inch of Indian soil.
This determination has been expressed
again here, and I am sure it will warm
the hearts of all the people in this
country who have responded to the
Prime Minister’s or the Government’s
call in a most befitting manner.

But now the question is this. We
do not fire now. What are we to do?
They are giving the utimatum: “You
withdraw 20 kilometres or we will
start trouble again”, There was a
question put some days ago in this
House on the McMahon line front.
They say that they will withdraw 20
kilometres on that side and we have
to withdraw 20 kilometreg on this side.
Whether we wil] withdraw or not is
also a question because if there is no
agreemcent on the Uadakh front how
shall we make an agreement on the
McMahon Line? The iwo lines are
different. There is also Bara Hoti.
Are we to vacate Bara Hoti? Are we
to vacate or not to occupy again
Longju? What are we to do? Again,
on that side, are we going to vacate
the Chusul air strip? These questions
face us. The Chinese are putting up
threats saying that if we do not come
to a quick dccision they will start
firing.

Sir, the noble words of the Prime
Minister have to be carried into action,
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How they will be carried into action,
how they will be given a practical
shape is a thing that should be ex-
plained by the Prime Minister. The
question was posed, supposing we
withdraw 20 kilometres from the Mec-
Mahon Line are we to occupy it, are
we to go with flags flying and drums
beating with all the military equip-
ment and military force into that
area and re-occupy it as if the cease-
fire does not exist? We may not
cross the McMahon Line on that side,
but are we entitled or are we not en-
titled to do that? Are we going to
occupy this area that they may even
vacate temporarily? And, how are
we going to occupy it? Are we going
to merely locate some civil adminis-
tration there, are we going to have a
police force or are we going to have
military occupation of that area? Are
we going to do the same at Bara Hoti
and at Chusu] or are we to leave the
airstrip? What shall we do? Well,
that is a question that was not pro-
perly answered some days ago, and
that requires a clear answer,

But I say, Sir, that if the main
points are settled, if the 8th Septem-
ber point is clearly followed by the
country—and I am sure it hag been
supported by thousands ani thousands
of meetings throughout the country—
there shouid be no compromise till the
8th September line is reached. That
is a point that has been over and over
again emphasised both in this House
as well as elsewhere. We]l' if that
point is settled that we are not going
to the conference table till the 8th
September line is reached and, second-
ly, we are developing our strength
physically, militarily, or{'ﬁanisationally,
educationally and in the matter of
propaganda and in other directions to
compe] the Chinese to vacate the last
inch of our territory, if both these
points are clearly enunciated and
generally supported throughout the
country, the point that remains is how
far we are going to vacate the territory
which we are occupying today and,
secondly, if we vacate it, how we are
going to occupy it, whether it will be
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by putting some administrative posts
to run the administration there or by
putting in some police force or we
wil] occupy it with full military force.
That is the question that remains.

Here comes the question of con-
fidence. I say, with all humility, that
in spite of all kinds of criticism that
has emanateq from high and low
about this Guvernment and its policies,
I belicve that this Government and the
Prime Minisler himself are the
greatest bastions of strengih for this
country in this hour of trial. There
are croakings, whimperings and
whinings which I hear in several
quarters. Some people suggest that
this Government should be reorga-
nised, that the cabinet should be
removed, that some talented people
siwould be brought into this Govern-
ment and sp on, All these suggest-
ions are welcome and I am sure the
Prime Minister will welcome sugges-
tions to improve the capacity of the
Government from  whatgyer quarter
they come. But let nobody imagine
that we can change hor:es in mid-
strcam. This Government has operat-
ed to the best of its ability, and this
Government iz tackling this question.
Txe whole House and the entire coun-
try is generally in agrecment with the
policy that has becn  enunciated by
the Government, and there is no
sense now in cailing in very urgent
terms, in very hectoring tones about
the reshaping or re-manning of this
Government. I would request all
friends on my side, who might have
some doubis cn this matier, to re-
frain from any criticism so far as the
whole structure of the Government is
concerned. Any criticism of this kind
cdoes not help. It is destructive criti-
cism which deprosses the morale  of
the country.

There is another point, and that is
the policy of non-alignment. Again
and again this question has been
raised. 1 do not want to say much
because the policy of non-alignment
has been practically appreciated by the
whole world except China—and per-
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haps that does not matter. The whole
world has appreciated us. If the
United States, if the United Kingdom,
if the Federal Republic of Germany,
i all these western countries appre-
ciate our policy and if they give fully
the aid tnat they can possibly give, I
do not think it bchoves anybody in
this country at this juncture, at this
hour of peril and trial, to call for any
fundamental change in this policy of
non-alignment which has paid excel-
leat dividends to this country. But
when we place great faith, when we
repose great trust in this Goverament,
we must also tell them that they carry
a very heavy load of responsibil.ty.
They stand  responsible for carrying
out their words.

This country has to be strengthen-
¢d, not only from the military point
¢f view but from all points of view.
The military personne] has to be in-
creased. Today a question was raised
absut the INA personnel. May 1
state tha! many sectiong of opinion in
thz country are very profoundly
sympathetic towards the INA cause?
I think Government would lose noth-
ing, and Government would gain g lot,
if they sought and secured the support
and solidarity of the INA personnel
that exists in this country. That is
my suggestion. But it is not sufficient
tc have th. men. It is necessary to
have arms and ammunitions, especial-
ly arms that can match the arms of
our ecnemies. We might import them,
or we might produce them, but these
arms have to be produced in sufficient
quantities so as to keep our army
moving and going and winning its
way to victory. But merely army
crnnot do much I submit that a new
spirit ¢f dynamic cnergy has to be
infused into the governmental ranks
from top to bottom. It is no dispara-
gemeont of the Government to say that
i3 ways, its mothods its systems leave
much to be desired. I would request

_the Prime Minister and all the Minis-

ters, not only of the Centre but also
of the States, to see that the entire
administrative apparatus is infused
with a new energy.
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Lastly, I must speak about the peo-
ple. The peoplg’s response has bzen
magnificent. I have not seen such res-
ponse in this country alier the attain-
ment of independence. It reminds us
of the great days of Gandhiji and our
iight for freedom. Peopie have given
more than perhaps we have expected;
the common people have given more
than the plutocrats and the capita-
lists. Now, in these circumstances, it
behoves the Government to see that
it stands by them and it protects the
labour as against the capitalist who
should not be allowed to get away
with the fruits of the present truce.
The truce should not be abused in the
interests of the capitalists. The pro-
duction has to be on a level so as to
support and strengthen the pcople
who have sacrificed so much for the
Government,

I submit that if the Government,
the military ranks and the people, if
thoy arc all fused together into an
indissoluble unit and if they work
together in a spirit of new war time
socialism, or equaility and fraternity,
I am sure we shall be prepared,
earlier than we imagine, for the final
war with China and for winning the
ultimate victory.

Shri Khadilkar (Khed): Mr Deputy-
Speaker, the unprovoked Chinese inva-
sion of our territory has brought a
new awakening in this country and
brought to the forefront certain basic
ang fundamental issueg which are in-
volved in this conflict. Some people
imagine that because c¢n the border
in one small battle the Indian army
was defeated, therefore, in a way, we
have becn defeated in this war. I do
not share this sense of defeatism in
the minds of people who are clamour-
ing for certain fundamental changes
in our policy. taking advantage of the
situation,

Let ug take st~ck of the situation as
to what we have won or the Ch'nese
have lost. The broadcast that was re-
ferred to by the Prime Minister clearly
indicates that China has more or less
been cornered and in case we remain
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firm in the position that we have
adopted, China would find it difficult
to implement the wunilaieral with-
drawal after the Chinese warlords
have started the invasion. They want
India to submit to their will and go
to the negotiating table at the point
of the bayonet. China believes in this
type of blackmail, encourages our nei-
ghb -ur and feels thnt we are in difli-
culties and, therefore, it can be taken
advantage of. Our military strength,
according to the Chinese unders;tand-
ing, was not equal or matching on the
front in a particular battle. There-
fore, they feel that India could be
blackmailed into submission. Let
China understand that the Ind'an de-
mocracy now, after fifteen years. has
attained maj rity and has a certain
sense of maturity and mature judg-
ment.

- What are the issues involved? I
sometimes feel puzzled that Shri
tanga and his party people ~lamour
for a change of leadership. They do
not scem to understand the implica-
tiong of change in leader:hip in the
present context of a c-nfl'ct on the
front with China. What are the issues
involved? Here I will just give a
summoary of an authoritative state-
ment by a Chines2 theoretical spokes-
man about the present world situation,
Lot us not imagine that India is just
fighting for a few hundred square
miles of territory; certainly, we are
fighting for it also because we have
to protcet our honour and sovere'gnty;
that is true; but I feel, we are fighting
for a bigger cause, a much bigger
cause, in which not only armed con-
flict and other means of war but
ideological conflict is also geing on. 1
am proud that we have taken a firm
stand in this matter. T will quote a
few lines to show what China now
sayg in the name of revisionism. The
Chinese spokesman said:

“The modern revisionists are
panic-stricken by the imperialist
policy of nuclear war blackmail.
They develop from fear of war to
fear of revolution and proceed
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from not wanting revolution
themselves to opposing other peo-
ple’s carrying out revolution....If
you believe in revolution, you
must believe in war that is the
basic approach of China today.”

So, in the international arena China
is passing a; a revolutionary focal
porint, as a spearhead of the Com-
munist revolution that has to be car-
ried on at the point of the bayonet.
So, there is military might on one
side and there is the Soviet Union
and their leadership on the other side,
which the Chinese call as revisionists,
because they have come to another
conclusion,

1519 hrs.
s [MR. SPEAKER in the Chair]

What is that conclusion? The So-
viet leadership has stated that in the
modern world with technological ad-
vance the old military method of ad-
vancing an ideology or philosophy is
out-dated. We have eschewed and are
preparal to eschew war and take the
contest on a political plane. Through
economic competition between the two
s>cial systems we would like to have
co-existence and a certain durable and
lasting understanding with the leader-
ship of the capitalist world. In this
conflict, therefore, as the hon. Prime
Minister, initiating this debate, stated,
fundamental] issues of war and peace
in this country and in the world are
involved. It is not just territory or
just India and China that are involved
in this conflict. I am glad to say that
the Indian leadership is not at all
isolated; on the contrary, it is being
backed in thi; conflict by several other
countries. Are co-existence and non-
alignment to continue? Is a new world
order on the basis of higher develop-
ment of science and possibly of friend-
ly ne‘ghbourly relationship between
the nations of the world to subsist?
Or, is China in the name of revolu-
tion with military might to be allow-
ed to disturb the peace of the world?
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If this aspect of the conflict is taken
into consideration, we have taken the
lead in the enunciation of this policy.
Students of 15 years of Indian Politics
will take pride, and very rightly, that
we enunciated this and we brought
China to Bandung where China joined
in this policy of broad enunciation of
Afro-Asian solidarity. Today China
stands isolated and is prepared to turn
back. China has opened a propaganda
barrage. If China has come out victo-
rious, as the Swatantra Party and some
people would like to say, where is the
necessity for China to send a message
to the Colombo Conference and t>
send emissaries all over the world and
try to win over the newly indepen-
dent nations of Asia and Africa?

Unfortunately, in this House some
people jusi think in terms of power
blocs. They ignore the newly cmer-
ged nations who have just been freed
from the old colonial order and have
yet to find their own moorings. None-
theless they are a furce. It is a bro-
therhood. That brotherhood might
not have that military strength; in
terms of number of division; they
might not be quite powerful matching
to China. But there are other forces
in the worlq today that China has to
reckon with. They have realised it
now. Therefore this is a peace ulti-
matum and we are not going to sub-
mit.

Some people in this country unfor-
tunately feel that after 15 years of
freedom India should go in sear~h and
find out if any big power is going to
underwrite our security, sovereignty
and freedom. What an honourable
course! I would like to appeal to men
like Shri Ranga and to his Party peo-
ple no to advocate in their patriotic
ardhur such a course which may put
us under an umbrella. They ought to
have been ashamed to say this in this
country afer 15 years of freedom,
namely, that we would like to have
some big power to underwrite and.en-
sure our sovereignty and our security;
then we shall be free. What a funny
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thing t> say taking advantage of this
conflict?

As I said earlier, there is a new
awakening. Our basic policy is being
tested. In this contest. I am confi-
dent, India is going to come out victo-
rious because never in the last 15
years such basic unity and a patriotic
upsurge was demonstrated. But we
must understand the implicationg of
unity. I was talking to an ordinary
peasant in my constituency about this
war. I told him, “For the last so
many years nobody cared for your
education; nobody looked to it whether
you had means of communication; no-
body saw whether you had some medi-
cal aid or not. Now war has come and
perhaps certain things will be curtail-
ed.” What did he say? He showed a
bigger and a deeper understanding of
this conflict. He told me, “We can
wait for 10 or 15 years till they are
defeated, but we must feel assured
that all these programmes that were
followed in the last 15 years will not
be given up, that they will stand firm-
ly and will be implemented in the
years to come.” That shows the un-
derstanding of a common voter, an
ordinary peasant in jthis country.
Therefore I would like to appeal to
those who, while supporting, want to
undermine the leadership because in
war leadership js very important. In
this case it is not simply a war leader-
ship, it is an ideological leadership; it
is a leadership for peace. It is not a
question of a few divisions that are
fighting there. What we are fighting
for is equally important.

Therefore I say: Let this House after
this debate give a certain impression
to the powers which are meeting at
Colombo in which Egypt has taken a
lead and a very right lead—I am proud
of it—enunciating the five principles,
as the hon. Prime Minister hag said
in his correspondence, to settle the
dispute on principle. You cannot set-
tle it just on might and keep the gains.
That position was taken with a slight
variation. I hope this House gives an
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unanimouys call that we stand firm and
are nst going to be cowed down by
blackmail nor are we going to shift
our policy this way or that, because
the soldiers will fight but the masses
will fight more and with greater en-
thusiasm as was seen during the last
world war in Britain. All the people
in Britain realiseq after five yearg that
during the course of the war all class
distinctions were removed more or lesg
ard the common man’s lot was much
better after the war. In this emer-
gency in which we are mobilising all
the resources for the war let the peo-
ple realise, workers or peasants or or-
dinary people in this country, that
they are fighting to improve their lot
and that we are not going to give up
our socialist objective and our demo-
cracy because if we give them up,
what are we fighting for? A few miles
of territory is not the objective.
Therefore 1 say that the voice of this
House must reach Colombo in this
spirit.

With these words, I conclude.

st TR §FF A (TREAT) ¢
FEqer AEIET, ¥ FIRTE ¥ OF W
¥ E FET |
Shrimati Vimla Devi (Eluru): Sir,
please ask him to speak .n English.

oY R FA AT | T faf
QaaTe e AT
gt ara fafa amea:
feqa: gfaeqt g9 wWgRwe: 0
g qEeR @ o) fgmew oW
99 & FAZ FT HAGT FIAT gAT Ty
F wrags #r wifs feag & 1 W9 w@Y
femrea Y ATER & FAH & AT
AT A TR T AR @ g
& g a9, gd a9 |
g #1 T & fF 3 ¥ 39 gFR
g o | T a § 3@ Y & fF i
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[ 7w g=% ar=)

TER F T4 9 5 5 W e
FY TET AT AT FY W GEAT A |

(Interruption)

g & S ifsg |

Mr. Speaker: The hon. Member
must realize that he is addressing
Parliament; he is not addre:sing the
public galleries. These intcrruptiors

are a part of the debate. He should
continue to address me.

=t <TH qIF TQT : qeAW AR,

¥ A S amEAr & 4y R |9
g % fgwea #1 a1g F@r 7, fgaren
FY T AT ATT FIATE Al AT T §
fr fgrreg AT F A A s &
FY A G g3 & | W fgwran grhaa
L AEN B aY TTHE g9 AT I ET & A3
FT T | W @7 WA fqeaw, W@,
fafegw:ff Faaqhgig da s
s fr A g@ g @ 3+l@u g f5
FEAAE wa\ 547 of, =AY § &gy
TS FAT 7 WX AT IF /T @3 I
g s@ 9 faewd R WA wIEr
g a3 w & frfoemw 9 aw
g Tl oot ¥ fgeam 9 37
feemr @ § 1 sm @ s@ AT g, ar
aga 3@ AT § AR 9aT w9qr § 6
THT ENT% feama € 2671 781 ana a7
W §—uT ag T, Al weel a—,
g A m A A g waw
Hframicnd, agzT g wae § g
M F AT AL, o TS TR,
v Fer & fr ew A fazag a1 sy Y
QYaT, g I9 T WAf=a Fr § AR
Tg wrafsaq W g1 aFer § fF gq saey
T &3, feamaa #Y T a3 4 feag
F WG G | F 7919 7 § famar
fraga F&T fF 7 38 T9T A8 g a5
fr g9 faewa #Y woNg FUE, A W
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g & § FT AT AT &, AV 57070
u:gr § |

WRE TIRIT AT Fa [argat &
IAAT g€ 11 WMAT  AFAT WET
AT AT gAY F1h) IfW A F FIA
¥ el wE @767 gF © A9EIT, QRYE
o & TI777T, Q&R T AT &7
w5t Az | § 5 wae M s faqgmx
L8&R F feal ax gom g, @ AT
T g Aa w0 AT wgw § fF
Y, © ATFIY, 284 Y feafa & =L
9 T T FT AT 1 TZITGITH FFA
g fF o ATFIL, QRYT HT WIA
fgs1sama & a7 o firgeay, Qe&R &
ARTAIZTCLAT fFag za yAF N
Rar i raRa R Ay oy s 9w
© TFEFT, RAUL BT WFT FT AT AT
Mg F7T AT 99730 3, a1 f5o A4y
gT WET & faqeax, Qagx A Amgd
FI ENAT FE A IT F1T 91 wgaq
Tz 337 dars wfge { fesy
Fr g3-from wemT Fga QrarAT
& #1e 33 ATAY B9 gUAT A 9T T
g & fF A17-wm w1 ATIT FA F
fax $3 gaa gfaw fFar sd 1 29
& a14 Y 93 gfaar F1 3z Fqvar qrgar
¥ 5 =19 a1 @ifsql oey o Fadr
g &, dfFT fergeaa arwansrd
g Arcag ST gy war g fag-
TIA R IS AWM A AT IT N Fg@AN
faay & AT g7 3T T AV JOTIT T
gAT &, AT ATX gFMAUT & e
¥ IT FY A TIFT FTOAT AT § |

F g7 §A ¥ fA377 FA7 AT
g % 37 gzfaun geqrd Y faegar
qef R fRar srar Sfgd | wE @Y
o fageay, QSR A ARA F} A
WA AT FMEd W FIA ¢F § A
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®Y gg @A AT | AR qg wA
D@ g ? § AW o g g
QY HTET, Yo FI faggema o)
giffea & AR ¥ am @ qfy
g &1 i ¥ fasft, sora ay gard
drr-ar &, ;i fF g a1 F R
¥ A ey w4, 9w ¥ A wg
TR E ) W FA © AT, LeE WK
& foaea, 288 @M ) SR A
FY7 hwar F4m 5 © FaFR, LeUL A
F &Y 129 g W 5 faars, LesR
F oA A arzA & =AY EY A
I AT T FQqT IS § | I AN
#1 F1E fgara agY & | &, TRrE, Ay
AT ST T A2 I & qvaRT ¥ IaaAT
1w awAl B o§w weds, W,
ganarwr g 1w far oy aa
F R FW F faF AT TR AR
gy ak ¥ yar9 /A F IH T,
feema & 4, fammw F @9 O
33 fraa & a1q g =nfen fs fgg-
T AT TET Y WA, (8% FTEAT
%@T%:ﬁ%wr'mﬂz#ﬁ%@'rw@
g1 ag fafmw & 0

Y e G W M WG
A T Qe g ?

Y T {5 AEq ¢, WEFT HENET,
¥ o9 & 9 39 987 F1 AT Argar
g fF =7 23 % s 7 Y 99 @t
w@raEre frar & 1 a8 19 ST EEEe
frar & f5 59 g W, 28Yu
F X@r Ay g w41, a1 fE5T g B
qof &9 ¥ 77 ¥ fodt dae g =l
T g & fad WY &g @ Sifed
fr g a2 7F Tl ¥ A A
wct &, g fammw &7 A S '
FATO ATETY FY TG T3V & AT A AFAT
g o argE gEaEl § oawe & fad
g WY 7 faR 1 9g st wo feawr
¥ T@ FT & AT LY W, 8%
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F1 ATEA FT A A @A A
2

=t Tgarg Tog (a’rmm”t) DS
Ll mﬁﬁmﬁm g7

=t A FIF AT : AT AL
ug @ 1T /A A G 1 39 fAd g
T3 3 90 TR T {Y, IF qEqer

43 & T 9T g FY JAC AT § |

)

o o wF gfaar v feafa
AT W a3 Y ) § AR w0 ag
Q@ &, 8% 73 faw 5t Ay ot T2
g AfFT amag ¥ 9§ F1 e dFre Q)
fFd g7 § R o a% ¥ 3E A
g raggfana fkaft &) 9
F gerfad & ww § gavdy g gd
IT FT TENATT R TEE F ET
§ G FY AT Y 4F T AT @
fr g et & 93 §oT A 41w
Tfrag 2 @ & qrTAE WA
HAY ¥ g0 7 Wngar § fF w7 ag
FIFAF JIAA® F A7 W A, I BA
@ JarQ F FAeAT 9¢ FHia w7 g
fFgrd oot w71 g & faam d
fF ag = N g S § A
g T 1

T T HAT T w77 fon @ g
g frag s ar wqrb,m'rvn
T TGT & HI a1 Fgd 7g7 98 g
FHIT G F3AT FLAT IAT ST & § |
ST /47 5w § e o s
& @ &1 AfeT woAy S B & gATe
R AR A9F Y I F AT F 3T
T AT @ F 78 d|ar g 5 1.7 gy
AW 9T FEAT FEAT FAT ATRT A
ITHET FIE B L TXE

fvz @g *ft Far amar § FF <fF
gx @ify &1 W AwE gh 4,
fad g7 & ers #) 8 Fardr T A
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[ ww ¥=F a1=A]

# FaEr 9w g 5 awew 7 s
F AT A, T A oAEr w9
o) 3T ¥ afm &1 s fear
@ fod ag e 7o &)

T Fga & fF A #Y qeed vamar
g 99 AN & suET € AR 99 &
qFES A g TR 93 T | T qRy
qd Ted § | @1 §war ¢ B odwa
gl & 9T g1 | 99 gEY 1@ Y A7
g A @Ak gm a w0
WY ger ¥ 919 qg T oF fF g
AT | gH TUE Jg a9 e @
B gOg 40, ANHAT T | 98 9
Y @R g afywifal & 69
¥ 9 AT 9T AT T GHIL SEHL
F foumr & oY W R = T g Ay
T AT TR @HT 9T |

o9 ¥ TW AT &7 96 a9 H
oS RIS, GRT 9Ef, w9, &
TEA § AWl AR TIR TS AT T
frz o, T W #F1 TR
&\ & e o aTa frer T § I Ao
Foy &1 fogmd & fad ag awrd
2 & B 9 1 arFa sareT §, @@ o
& g | "fuF W aE e &
&1 ¥ wgar wEw g 5 3@ wE Ay
Il ¥ A oFT AAEw frar € W
Far ¥ WW a9T wAge 41 gey
]

oIS HR Fgat & fF Y onr
Tg F @AY § AT I, §W I
1 I (AT | F AFR ¥ (A3 w7
qrear g fF 97 F 7 0 e wR Qm
ST A AU I F ¥ AW, Ay
Fga & fF dM F geed IR FAOT
g AR 3w F 9 @ g AW
oz & 1 5w Y qwrd & 9w & e
Tg e w1 gaw Y, AEw oo
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AT AT(ET | F A WAAT  ATEAT §
fF #r 3@ 9FC # al q J9ar w7
AET g frear &, Sar @ e
g gEar g, sWar &1 sew-fagara
T @A & ST § 1 W qR AT R,
A & - Wt ¥ ag @ TR F—
famgta oY IS & =gy 971 7 oy
qEE N qorfat ¥ s faamd,
& 9T &1 I AT I7— fF T It
F gra Fav fear s wWr

o g4 #A A Frafre qEf
Fuwra F a ¥ Fg7 & f5 ag aga
w1 TN Femg FIF AT
ST qg 3% g, a1 3T &1 Frewanfay
FT FT AGAT § ¢ WL IT AR &M
firrrme farar ot =T 8, A1 39 T HOew
I STITmE IR I A =
g—yaE Ig ] AR FW Ig WK
g & gEE-Fd TwEe ¥ el
FY FEIIAT 95q § | qerE F F\qy qfe-
AqTT } ? S W9 W9 A aq9qq 6,

ol e & A o, A o

F I A9 I, T qEEE { T
I AT B g A T o ¥ o=y
STE /T forly 7 oY I FT qar T 797 |
agr 97 Y T¥ A0 F aga q99 W@
F IEW § | qgT I ¥ NF @
gd W wrad, fo #Y g agew A
a, f F1 g7 aga w=F WX TG |
IAFT I gg MA@ F & §, A fF
Y- a9 FT g FT G9@r 3 w0
®] &1

# g #9 ¥ wgw 5 @ gfaan
Y foafa A o9 T fear 99
=T gfaar & o A T A g
TS FAAT FT N 22 @ 8, ™ o
T8 & ag g g g, W@ g
T fF 39 & age ar 99 #}Y 4 §,
afer ¢@ fad fF 3 & e 1€ a1
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T TE T T @Y & AT 39 F amA
uF gfaur & feafa &

qwe-FreE  feafa &Y -awom @)
T}, AfFT W dFe-FA feafy
T AOAET a8 &, FAF A F1H I
WE AW TS & fF GFFeAA
feafa # dieor 1o g8 o g/ @
g2 & w8 wua ffual §1 q@e &
fad dwe-wreiw  feaft =1 wa@r 7
AT T | gW HAwe-wE foafg
FT AU FIA F ATIF TR BT a9
e, 7 ag 39 feafq F1 wgEwfaan
w F faT farei-oer & @ & @iy
W faame-famar st | e o 9w
1A w7 faQe-mg F feEr oY
Far &, frey oY seew &Y, T e
g1 g, 78 w&< g g fF faafa
F wgr & B s g o g fea
T F ouy fF a8 gEEw A qard
2 ? Fa1 3w AFe-Fam feafq 71 @y
&9 ¥ sFtfaer frar s @ g ?
Shri Ansar Harvani: Meetings were

called, and my hon, friend was also
invited to them,

ol T JaE TR 5 Ag ¥ 97
& g gl afy &1, g9 WA
gTar ofewg & wew & of
v A a1 F@r af@r 1 g, &
CHTOEETY FY At 1 9 W Wy Ry
a@ o7 A A faar wr ) 36 avg
ST g7 FEd & fF fadeafaar axdY s,
ar fadz wiq qEEN #oAde
AT T JT AT G Fed & g7
7T §ladew & fadr Fra 7Ef 9« awar |
AR TR g § ft 99 /K gama
frar, sfeT ©a & fag off 1€ wamr
a8t fear o1 T L ww Teal W AR
Fwiry wfyRed 3 as § o sa ¥
@I I GZ T F AEEERA &,
AT T B0 FE g F o §ar
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g & 1 59 9% AT APTOOT TaTT FE
AT, a9 TH FIW AG FA GEFAT § |
T G FAR A IIST X AT AR
§ 97 %7 AT g9 § a1 37 g Wi
o gAT HYEI ¥ WEAT SOl
qeeaTgl H¥ el &, @=t § FHY ALY F
g ? 9T F 419 JEOTE TEL @
FEAY &, 6T ag v T8 PR S owar
& | o FATE RTE, FTHCX A9 A
frer g1 ot v 7 g @&
FAER Hox age ¥ ag AT

F fay 787 1 = 97 aET 77 fggFa
g1 %z 41 1 48 43 F1 § AfwA faw
GEY ¥ e WY 94 AN wY A FT GV
&1 3g N wIF F fog TG A AT @Y
& 1 s St e A, AR €,
Faqz &7 g faerdr g, frw 0
qE fraT g §, A I § 99 B
wE s A faw W g vE H
S JT ATfEd FHiF qg 2 A R
& 1 s 3 R el & qw ag R E |
a3¥ g el W1 A & fad wrg waw
Tgro

o1 ¥ 37 I GG AT | A
g AT §, gt I A 524,
foT 77 SPTET By g AW Wi § AT
gt 97 i a7 §: AT A @A 6 T80
F @ ary F9 £ 7 F § AT, AR,
Tua, frret, fafee mfe 1 o oY 99
STE FT HAYF ¥ FAT QT T | AT
# arrg a8 faw ¢ fv a1 fegeam
FT A W ST AT § AT A8 Al
39 F\ 9Xfie ) e AN | F@iE 9T
AR & e # R B 7AW A
STeRq TEE &, 9T Y avgar a4y gy aA
z%,&wgﬁ'aswaﬁﬁwaégfaw%
forr dae 7 2F 1 o off F@T 9T S
¥ o wrw 7 sfages o WEIg | 9
o I WAET AVEAT AT AV FTN
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[ T Faw ar=a)

qF37 A0 | FOET TTIRET AT A€ T
FMFT 1 ST frgeTe 1 FE ATE
ST WAt AHr AT =W Y 5 9Y
F1E FIFT1 g AT AU
0 & T g W § F T0E AN
S ¥ =FEm G q e 947 & i
F (97 T IR 3 HY 9 oA
TLAT ATHAT Y T4 N A F
arzt ot A% Fr st A AEr T e ged
qgi, awAl, T30 A A F AT FY,
T A T A WM Y TH TF

R 3T AT & faragrl sy ¥ 0.3
gt 2 Al o ogx far 3 A
iym 25§ 20 avof gl aiv o

T3t FF & F FFT W STETTEA
feafa =1 g oo & S ubawre fad
W T IAIATE

ag AT fo gara FA Y gE-
N E T2 2N E, T Tow A E
o wwratlew & fiR gmy ave wia
FeTsr g1 g g § feogard ‘-ﬂf‘?{

AT TE § UK T T g1T § qAY T

& 75 PTG fa""fw'Tﬁ
YA AFT F, 7T AT THYTA gq A
FITTAY 77T 93T )

g7 % oare & 9 iR & are
g w3T AT g

T RN ¢ AT AT I & AT

< -

T AT T T T o) |

Shri Raghunath Singh: Pakistan is
not going to be discussed here,

qoae - graq : rfaear w1 e
Y STAF T Y )

st A {a% AvEq 2 7F A7 ANE
aTdl & 10 o Wy A & 1 el
g F F 07 A o1 ¥ F1F 77 FEm
fir gw &1 aRaTS @ & T8 AT T |
ST T QEETAT QAT AT & A gH 9
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¥ wHEAr #T 1 § I (@3 sriEeam
F AT Fi 9% T @Al AT /K
gH orfeam & geg aeElar &7 &
& fAEeEr gm0 wsgr g W
g4 FAT AT a7F § fgrgram M
qIfEar T UF §F 919 F) wnaa
FI |

Shri Frank Anthony: (Nominated—
Anglo-Indians): Some days bak,
when this so-calleg Chinese cease-fire
was mooted in this House, there was
a spontane us unanimous action which,
I believe, expre;sed the heart and the
mind of the people of India. And some
of us cxpressed it in different ways.
My reaction to the Chinese so-called
cease-fire wag that it was a typical
calculated piece of Chinese trickery.

When I was asked recently to do a
broadcast over the BBC one of the
question; that I was asked wag th's,
namely what my opinion of the acqui-
cscence of our Government in  the
cca:scd-fire proposal was. My answer
was— it was an erxrtempore one—that
the promise was not clear. There was
no official affirmation of Government
having ac ‘epted the cease-fire proposal,
but assuming for the cake of argu-
ment that our Government had in
effect acquicsceq in the cease-fire pro-
posal. in the context of realitics, I d'd
not consider it an-unwise step, provid-
ed we did not all w it in any way to
inhibit our policies and did not allow
it in any way to inhibit our pursuing
our policy of building up our d-f:n-
sive strength with massive aid from
the democracies. So far as specific
acceptance of the Chinese cease-fire
proposals was concerned, I said cate-
gorically that whatever Government
may feel, public opinion would not
allow acceptance of gbject humiliating
terms which in fact were an insulting
ultimatum to this country.

I do not agree with some Members
on this side of tha House when thev
say that we must take this kind of
action and that kind of action. I feel
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that this is not the time for unrealistic
suggestions' theatrical suggestions. I
can understand the deep feeling
among large sections of people of the
country. They want to know why we
are not chasing the Chinese out of
NEFA. They want to avenge our rever-
ses in NEFA. I am one of those who
believe that in the final analysis, in
fact, not only in the final analysis, but
even immediately, whatever we do to-
day must be conditioned strictly by a
military approach. While it is nceessary
for us not to be precipitate, it is equ-
ally necessary ‘for us not to over-esti-
mate the Chinese enemy. And I feel
that—1I have talked to members of this
House, and I have talked to people
outside—there is a tendency to be un-
duly impressed by these Chinese per-
formances, particularly in the NEFA
area. There was a suggestion at one
time that the so-called cease-fire pro-
posal was not only supremely reasona-
ble, but it was on the whole a mag-
nanimous gesture on their part, I say
it with regret that T have heard mem-
bers of the ruling partv canvassing
this position that this ig a magnani-
mous gesture. ..

Some Hon. Members: No, no.

Shri Frank Anthony: I do not want
to mention names. but it is sufficient
for me to say that there are cells in
this country not only in a particular
party which has probably canvassed
this ultimatum at large as being some
kind of a magnanimous gesture, What
I feel ig this that todav the motives
have to be seen. The Prime Minister
sometimes is a little resentful, and he
takes resentment sometimes. I think,
a little oo easily. But I have just
read his statement, and I was hearten-
ed by it, because I believe that as a
man of peace like my hon, friend to
my left. it is not easy for people of
peace to adapt themsclves rapidly to
the conditions and the mentality of
war; but that statement today wag a
heartening statement, bacause the
Prime Minister today, perhaps a little
late. is left in no doubt as to the cyni-
cism and the duplicity of the Chinese
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enemy; he is left in no doubt that this
Chinese acion, this aggression is an in-
sult not only to India but it is an in-
sult to the conscience of the world.
What I feel today is necessary to our
own people is to unmask the Chinese
motives, to unmask the real reason for
their withdrawal.

I feel that there is a myth which is
still current in Asia, even in India, of
Chinese military prowess, almost of
Chinese  military  superiority. But
some of us who have taken a little
trouble to read something about China
know that recent history hag shown
that the individual Chinaman as a
soldier basically has been not so good.
1 fcel this too that like us—and I would
like some of our political leaders to
remember this—China also had a tra-
dition of pacifism. It was a tradition
which enervated her as a military
power. And once that tradition of
pacifism was substituted by the un-
abashed militarist mind of communism,
It has not been completely innovated;
still that basic weakness is there. It is
the basic weakness of the Chinaman
as an individual soldier, We have te
see it, we have to read it, in Com-
munist Chinese actions recently. Com-
munist China has never committed
her armies, has never committed her
forces unless she had overwhelming,
and ultra-overwhelming, superiority—
10 to 1, 5 to 1 and 6 to 1. Communist
China has never had the courage to
commit her forces even where she was
2 to 1. Communist China, whenever
she has fought has fought after long
and careful preparation.

We must tell this to our people, Our
publicity perhaps today is on its way.
But it still fumbles. That pattern has
been repeated both in NEFA and in
Ladakh. What was the story? I be-
lieve we have not underlined this rea-
son. What was the basic reason for the
Chinese withdrawal. We have given
varying interpretations. But my own
humble, respectfu] interpretation is
that the Chinese retreated, It was a
calculated retreat inspired by fear.
Those of us who know a little about
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owr defence arrangements know that
our rea] defensive line wags on the
foothills, The Chincse would not—
they dare not—come up against our
real defensive line. They did not have
the courage. They were not prepared
to meet the Indian jawans on reason-
ably egqual terms. That is my reading
of the Chinese withdrawal. It was a
deliberate and calculated retrcat basi-
cally inspired by fear,

There is ansher thing we must tell
our people. And it requires a little
courage, because it is an admission
of failure, an admission of failure in
the NEFA area. But let us make it
very clear to our people. Leaders of
groups on thig side when they speak
are not very clear. Let us make it
clear to our people that the reverses
in the NEFA area were not the re-
verses of our fighting men. The re-
verses in the NEFA area were the
reverses of inexperienced. bad general-
ship. It was a misake. But let us
admit that mistake. Let ug put the
blame clearly. There is no shame
in admitting it. Other democracies,
caught unprepared, have also had to
dispense with their doddering Gene-
rals; they also have had to dispense
with their arm-chair Generals; they
also had to dispensie with their politi-
cian-Generals who had broken under
the grim reality of war. Thank Geod,
we have repaired that mistake.

I say this advisedly. 1 do not think
I am giving away any secret. Mr.
Averell Harriman is known to be a
hard-hecaded negotiator, but some of ug
who met him also realised that he is
cxtremely clear-headed, One of the
things 1 made to him when I met him
was this: ‘I hope after their survey by
the Military Mission in the NEFA
area, there would be no misinterpret-
ing which would lend itself to a tar-
nishing of the image of India's jawan’
Because, as we all know, it is a shin-
ing image. It is an image, an impe-
rishable image, an image inscribed in
blood and valour over the battle-fields
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of the world.  Mr. Harriman said
spontaneously—he did not pause 1o
think—'Our Survey Mission came
back convinced of the supreme fight-
ing qualities of the Indian jawan.' He
said equally—and I do not think he
intended it to be a secret—‘Your re-
verses in NEFA were tactical blun-
ders’ He wag polite. He did not want
to say that they were blunders of bad
generalship.

Sir, I feel that is something which
we must accept that our reverses in
the Dhola area, our reverses in Se La,
our reverses at Bomdila which came
almost as a shock to us, were not re-
verses of our fighing men, but were
reverses which sometimes occurred in-
evitably, reverses of inexperienced,
bad generalship. Thank God, we have
had the courage to recognise that and
we have in the picture fighting Gene-
rals who will command their troops
and inspire their jawans with the
necessary confidence.

As 1 said, our publicity on the mi-
litary and civilian side has been want~
ing. We have to tell our people what
really happened in Ladakh, that the
fighting in Ladakh has, if anything,
added lustre to the shining image of
the Indian jawan.

Shri Tyagi: It was a feat.

Shri Frank Anthony: What hap-
pened? Yes, we lost posts, but under
what conditions? How many people
did we have? It is not an open secred.
We put posts there, whatever the rea-
sons were, with 20 men, 30 men.
What were they fighting against?
They were lucky they were fighting at
odds of 10 to 1. And how did they
fight? We have not played this up.
Some of them withdrew, not many.
They fought, they killed many many
times their number. We do not know
the reasons, but apparently they had
limited supplies of ammunition. But
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when those limilted supplies were ex-
hausted, they did not withdraw. They
fought with cold steel. There is the
Param Vir Chakra award to testify
to the fact that they fought with the
butt end of their rifles. and they
fiught and they died,

That is a story which has not been
todd adequately to our people, the
story of Ladakh. We are overborne
by the reverses in NEFA. The story of
Ladakh has not been told. I have heard
it from officers who have come back.
It was a story in the finest tradition
of Indian valour, a story of grim
courage, of fierce, unyielding tenacity.
Yes. that ig the picture that I feel
we must draw for our people. We
must place it on record. It is the least
that we owe to our fighting jawans.

Mr. Speaker: His time is up.

Shri Frank Anthony: May I have a
few more minutes?

Mr. Speaker: I am hard-pressed.

Shri Frank Anthony: We aiso owe
it to our own people. We must pro-
claim to our people the real reason for
the Chinese withdrawal, It was a re-
ireat, a calculated retreat, but camou-
flaged with typical Chinese cunning.
They tried to make the most out of
this retreat and they offered us terms
in the insolent, arrogant language of
woulkd-be conquerors,

Here I just want to say a few words.
if you will permit me five minutes
more, about the offer of the 2Ist
November. I think it'ha; been suffi-
ciently analysed. Not very much
more need be said about it. When it
first came to this House, I said, ‘What
does it mean?’. They have said that
this so-called offer of the 21st was an
offer to promote realisation of their
three-point proposal of the 24th Octo-
ber. That had already been rejected
by this House; it had already becn re-
jected by the Prime Minister. Then
what happened? We in turn were
prepared to accept withdrawal to the
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Jine bofore the 8th September 1962
Many of us; in this House felt that
that was an unnecessary concession.
Many of us here fely that that was
2lmost a retreat. But let that go. It
was an offer—if you like, a conces-
sion, which wag not acceptable to cer-
tain sectionz in this Housc. But it
was an offer. Even that offer which
was a concession—-almost a retreat—
was arrogantly rejected,

16 hrs.

And then what happened? The cal-
culated insult to thig country has never
been underlined. In his letter of the
28th November, Chou En-lai, emulat-
ing hi: master Mao Tsc-tung, living
his dictum that policies come out of
the barrel of a gun, what did he say?
I have got his exact words here. His
exact words, written then to the Prime
Minister. were:

“In case the Indian side should
refuse to co-operate, then the
cease-fire which hasg been effected
is liable to be set aside.”

Here, Sir, is an ultimatum, with all
its humiliating terms, presented out
of the barrel of a gun, an insult to the
manhood of India. Thank God our
people and the Government have rea-
lised this.

I just want to end by underlining a
few urgent tasks tv fo'low. My hon.
friend Dhebarji has said that we have
no time to lose. I agree with him. Let
us have no illusions about the Chinese.
If we are working throughout the day.
they are working day and night. And
there are certain vital tasks to which
we have to address ourselves. and 1
hope we have learnt the lessons al-
ready. I have no doubt that the Chi-
nese are using this lull to consolidate
their advance bases.

Shri Tyagi: It is a camouflage.

Shri Frank Anthony: I saw an item
of news in one of the leading papers
today saying that contrary to, giving
a direct lie to, their offer of with-
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drawing from 1st December, they are
massing their troops in the Tanga
Valley. They are fortifying, reinforc-
ing their positions north and south of
Bomdila. What is going to happen?
After thig ultimatum which the Prime
Minister referred to today, do you
believe that these Chinamen, with all
their calculated treachery, with their
calculated policies of expansionism.
are not going to attack us; they are
going to allow us to go on preparing
without any attack from them? We
will be lucky if they do not mount an
offensive against us in the spring.

There is another lesson which I
hope we have learnt, and that is thc
lesson of this espionage nefwork which
they set up in NEFA. They used their
knowledge in NEFA to tremendous
military advantage. I have no doubt
today that that network is being ela-
borated, fortified, and I say this advi-
sedly, with active assistance from the
large quisling elements that are availa-
ble unfortunately in India today.

I would say this to the civil Govern-
ment. I fee] that there is need for a
much greater sensc of urgency. I do
not want to point a finger, but therc
is a feeling even among Members of
this House that except perhaps for
the Prime Minister and one or
two other Members of the Cabinet.
there is no sign of any sense of emer-
gency even among the Members of
the Cabinet. We do not want them to
put on uniforms and walk with some
kind of military precision, but there
are definite signs of continuing flabbi-
ness, flaccidness, even in the Central
Government. The Bducation Minis-
ter is here. 1 hope he will not resent
it. T asked him for an NCC troop for
a school with which my name is asso-
ciated, and one of the largest schools
in this country. One of his Babu ad-
ministrators replied and told me: we
cann~t give you the NCC....

Shrimati Renu Chakravartty: Why
does he say Babu?

Shri Frank Anthony: Babu-minded
sdministration. RS |
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Shrimati Renu Chakravartty: [ is a
very bad word. He must withdraw
it. (Interruptions).

Shri Frank Anthony: I can under-
stand the hidden resentment of my
communist friends wanting me to
withdraw it. (Interruptions). I am
sorry. 1 withdrawm that term. May
I put it this way, that one of his offi-
cials with a typical flaccid, feet-drag-
ging mentality, wrote to me and said:
Government  have not got the
money. He was told: you may not
have the money, but the school will
underwrite that NCC troop.

All our young men are rearing to
go. 1 have nct got the courtesy of a
reply from the Education Minister. 1
can understand the Defence Minister
not replying to me. I wrote to him,
1 said: there are all your fine young
men in the sainik schools, in the
navy schools, rearing to go. I got
no reply, perhaps he is extremely
busy, but I want to know what the
Education Minister is about. Here
we are wanting to set up an NCC
troop, we cannot be getl a reply from
the Government.

1 will end on this last note. I would
say this to the Prime Minister. There
is a necessary veil of secrecy which
has been drawn across all military
preparations. Tn the past I was onc
of the bittrest criticis of the veil being
used as a cloak for concealing con-
tinuing  unpreparedness and ineffi-
~iency, but T would say this to the
Prime Minister. Let this sense of
participation spread in the country.
Let it start in this House. Some
people in this House may want to
snipe at him.

Mr. Speaker: He has exceeded five
minutes.

Shri Frank Anthony: I will con-
‘lude in 30 seconds. Some people in
this House may want to snipe at him,
but not all of us want to. We want
not to talk at him, we want to talk
with him. And may I say finally this
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to him, that I do not want to enter here
into any kind of philosophical debate
on brutalisation, but may I say this
with all due respect? Today one of
the phrases he used was that we must
still remember the cause of peace,
we are still dedicated to the cause of
peace, but may I say with great res-
pect: let us first try to win the war,
and to win this war, there can be
no compromise. In a war, in a war-
mentality if you like, there can be
no conditioning of ahimsa or any kin-
dred doctrine. War today is a total
war. Victory today, when it comes,
can come only through total mobilisa-
tion, and total mobilisation can only
come if you have a total commitment
to the necessary war effort,

WA s (HEIIAATT)
nemed wERa, wiew fafreer wgRy
F W WIF AT T AT FIA O AT
faa g&z f7d &, F T A 9T
AT FTATE |

st zare feE dFa F oawr f9
qgi & wead F1 39 A 47 gfeEwaer
gam % faf g7 g% § s aifgd |
# aqrr wrear § f5 F o W we
AT grer & ¥ gATsfes A ¥ avfew
s § oW gAsfes T A
fegeam @Y aga 5597 § | fad w
& gt 7 gardy Prfefasw Y @ W
@Y q9 qeR I ATER gW AN A
gfes & T T aw #1 T T8
T FHAT § )

# grea 1 A 9gn g & I
W qEE A fafwer awa @
gE | 2 ¥ 9 F IR €7
# 7Ho T Mo AT, AT A THo o HYo,
fog®r o T3@F AT FEA £, AV
ZFT qr§ At AT voo WIEI H Fw
STAT | QRYE & (2ol & g &Y Y
g &y af, g F W & d& AT AT
ag f wafed A A1 5 owew ®
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FH UG, | AT ag fa o7y @ wiv
3 faq & sigw fafeer aza
SIS WTEAT § % A qow &7 fagwa
FE ¥ fAU 4 A7 a7 v F2 97
AE | W HL GEAT g94q 7 FS
FAAT foFwa &, 0. W uwr ofearie
Y W Y 9RA F9 F fag dam
| 39 ag 3T A A7 gy @ v
FAEAT | W XY O AT g, at F
79 A 77T | /6 §F ox 1A HITH §
TR AT ATS i{v_;i‘ﬂg | (Interruptions)
moagd a9 ferier wwoav §
STE9 Ai€z7 Aga 7 qg WA T F
30 AT TNASET &7 & mew fawie
TSH & AT TG § |
zatag & Fga1 g g fx gure
qray famg o diwe & T g oar
a8 wEt & Wwaw gl e W Aaara
Fead oiferamde & &Y, @ ga Ay
sarEd g1 7 qeE # fagwa w1
Shri Vidya Charan Shukla (Maha-
samund): Sir, today on our northern
borders we have been called upon to

make unique preparations.... (Inter-
Tuptions.)

Mr. Speaker: Order, order.’

oS gl ¥ WM AT A E R
¥ = & gt

Shri Vidya Charan Shukla: Never
anywhere in the war in the whole
world one has been called upon to
fight such a vile enemy. In such a
difficult terrain our Armed Forces
have given a tremendous account of
themselves and many speakers refer-
red to it and so I do not want to go
into them. Events have moved so
fast in India since the 20th of Octo-
ber that the whole world has been
roused. Our people’s response to
these events has been so magnificent.
This huge upsurge of our people has
definitely forced the Chinese to have
second thoughts about their ill-com-
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ceived mis-adventure into our coun-
wy. The statement of the Prime
Minister today is the most welcome
and it explains our position in this
war in a very firm and definite man-
ner. This proposal of ours to take
the maps to the World Court at the
Hagwe shows how confident we are
mn the righteousness of our case. I am
sure the Chinese cannot simply accept
this proposal because they know that
thev will lose the case. 1 must also
compliment the Government on the
peace offensive they hzave launched on
the diplomatic front although the Chin-
ese arc not particulraly sensitive to
the World opinion. The uniform reac-
tion of the world against aggression on
our country will d:finit=1y bave its own
effect i the long run. Our Law Min-
ister Shri Sen and Shrimati Lakskmi
Menoi: have done a very good job and
1 am sure that it will be very well
reflected in the Colombo Conference
that is currently teking place. We
have been attuned to peace till now.
We are attuning ourselves to war
rst now. I hope we will teach the
world and show the world how people
devoted to peaceful ways can be rous-
¢d to heroic fights when subjected to
wanton treachery and aggression.

About some of the substitute mo-
tions that have been made I may say
this. The less said about the motion
moved by the Socialist and Jan Sangh
members, the better. They seem to
have a blissful ignorance of the world
complexities. They live in a dream-
land of their own. One Socialist
Member here was pleased to say that
we should accept the 1947 line, that
is the Jine when the British left India.
He hardly realises that on 15th
August 1M47, Kashmir was not in
the Indian Union and so Ladakh was
out of India. There are several other
things of an unreal nature that have
been said by the hon. Members. Prof.
Mukerjee hns today made a very mice
speech. As Shri Dasappa said, we
would like t¢. take them at their
words. He i< a sincere person and
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we hope his partymen will follow
what he has said here. The Prime
Minister’s clear speech today will de-
finitely help us to tell our people
in our constituencies what is happen-
ing here. With these words, I com-
mend my substitute motion to the
acceptance of the House.

£y g arer (fasw)

W WAEEN, A% & 4 wiAgifew
ol § wE ARl % ®F 7 gad
AR Cr A el i
qHOow X e AR w7 QAT 40
ERIFAT 2 ART I G Ry
78 a7 %1 § ff g7 fauim o waEy 6
e A greliar 7 & 91 fee
fomr 3o & wre gy favig &5 71 T
28 aam i g, fogar stgm 39
Tt 47 et @ T T9im & qfEm
TECIF T 0T TN F AR W€E
s M qw o T oAt | Ad 39
o F1 WiF { gwie W g7 faaw A
AT W7 F 1 %N g T4IE & pena
AT qOOINE A4 § gaEr 3
L A7 ORI AT AT e WA w7
wed fear arey w4l sal g ferix
] P FI #7 Qo {41, Iadr @
feafq meawe gt sl w1 "rer gRAT
|7 YT {4Y A g4 w7y § OF 99797
fear & 1

aa faeam ¢ & neay & o7
Y 7@ qEEq FU FT WATA g R L,
Iad ag v g g € g
afaar & s fom &, fagase
g vz foma fanfe & it § wraad
F AT T T 8 3T ¥
serfenn dar Iw 8, foww @men
qg ¥ At AT T qEE aE Bl
Tgr &, awi, fer fanfs 6 ozma
ghoar fag o, dnT. (Emay s
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@ %g & fagraa ¥ 43 gardy w7
] AAY Y, 57 w7, faad g w4
1 geaAr d qe Ay T3 A4 FTTA gHATNA
FH AU 9T UH qumw ¥ qrAET J
YAFY FAV G G T”I AT ATEA
FIMATAT | IAYTERIY AT K17 Feqiiear
arfe 2o & avq A gy wET WL
At N F 9OT FF W 99
# § fwedr 2@ a1 wa e oo Ry
srarete fegfa & &7 J1 9 @ 8y
3T TG Fv wr: favgq § Far Migd

-~

ivg T 347 g9 4 & wrg fanig
/5 T fqyd s ar gur "o ®
TA 7T &7 G chagr, IaF Ara w1y
T4 7@ AT WA A1 faai are Al
7T ATEIT F OATA U R 3
TIT EANC AT WA f4ar §, g
o & g7 9iFT 989, eI TAT € JiAw,
ST TA Aq8 WAt 97 #T vy 5 6 Ay
g1 F o 7w i fai 3q faafe o
R Wy FTAAT #7 wIAET fror 2
Fa ¢ W A IR wopadw g
a7 fau faorqg &1 oITE gaTR AAET
gr faudt aF 1 gAfAT o T a7
fooig A 99T EH 34 AW @l %
wia g€ gw@Ehmar & A sTERaEar

gt |

TA % JqIY F AT gH NH 4
HI AT e § T AIST 27 T 9T
A T GIAEFTA F e F faed yr-
aq & 7= N 47 ) 797 7w T 7Y
2 fr 39 fav wow ww 2 & 0w greeff
AT oY FEwATH AN H T o4
gaTa faar a1 | JfF oS FAeE &
FIIAT § I FHG AT FANETH AT
& o &1 7 9 77 Fovy fem a1
fr o U 2q AT IIEAT 97 ATHRHE
Y feafy & da1 g & 39 a9 gw el
& Ay THAE & fAg ooy gen aw
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TN & foag woer ¥ 7 A wv
FHT § ! AT AT AT HEW & w7 a9
9t f5 37 S wRd 9l w1 g
FTOERTG ALAT AL W e, 6
FATE AT/ QT A & AR I F qH
TG AT AFET SRR T gWT &
gt (T & 3@ 4¥ 97 &¢ &% a7 feemn
TN ] W7 g9 F§ & T 3T faen
TR &, AT I w03 F1 fAwak ¥ foag
favy myraTem &7 Ain fear W 4y
arT At gfemar T 9 |9y 6
Afew J9 a% gArd uTEr 97 MEME
da1 71 & W7 gt @ 9w a1 fafaed
o 5% ged wrd § A9 5% fasy
FATMET T 9T AT, F ARG E 41§
gl &1 am T = S o9
ook wmm W sl gear afeeg §
FIHT F I R T 4 BW UW wwAv
TN 77 qF # | Tafag o a7 €1
Fi8 7 fvry 7w A @A swat
T wqE A vy

A ad o1 F faEe ' ¥ ggar
|7EaT g a8 98 o o mewnw ¥ g
e JaraHT | faio) &, 9 9y Saraer
ug fr gw ooow AmEdl 99 F aew
# NqEEa v | faam & 39 T oa
far & &g gmy Ay grant s @,
HTEYTT @ g9 99 e 8 faw €1 g
Afr w1t gt g Aifa § 3@ Az
8, =g 7 T ¢f W@ sl
ASRIE AL SR v C o o
nrETEFAT § |

& agm 5w aw faa &
ITTI MY gATX TATT HAY 0R ary
& TTEETT AT N AT gz A1
gl ¥g gwar fv g7 ama Y #3t A«
qE AT FT M7 §, Al o Mgret
¥ yye §fr ot 1 9 A IR ¥ W
Faes f2r Zl‘.‘l's’Tif?ﬂ'i.T'{qTWﬁF
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[ s qre]

1 98 T 99 ¢ 5 wfFrmm @)
A9 FT AU § 3T THIC FT TAFET
g & 5 wam &) 79 F oz W
39 F1 3 fgom wfeena &1
AMRAT & ? 3T TEFT W U HAT F
MATFITTET T HTCE

“F ag Fg Awar w5 AT A
MfFET £ FT7 FT FTF AT A
FoFE FY g oar a@

™ el 7 owd g AT eatq ower
fearg &1, fF w7 T F 9§99
TFA 9% 3o % F fm F
grT ag ara fag v § B 0 meawAr
AN FAT & 2 | W FIE g
TFTY FT AT 21 AT 37 AT FT § 7.
fazam & wasa 7

HIA FFIEU KT AW AT T
A T U UF AT AT H F AR TgAl
agar § fr s@ & gae g3 afawer
A 7O T ¥ g2 § WY Uw gEng
sufe & grat & U WAT 7 g A
2, a9 § 37 W H 7 A7 4fHT 59
THEC & & foea) § uF g (F9)
& feat gam @, w7 F safer e
S FRT=EOA § Fgd fevy & B e
TATELATT AgE F1 qfreor Hraae & § |
Afe g ag & ag ofew s 1 w©
¥ s g9 ¥ o3 sgfyaed &1 a9
gy & A dfeq o *1 oA A €
F sy w7 St ¥ FE AR g R ww
faofe #1900 & a7 o1 99 F TG &
SR AT 3 A IF F ARA  F FE!
THR A & foad Jae & fom g
o G w9y dWmfr & aRw w
qrY & fad dar @ &

AR qqH 7 o § fHETEH
RTEAT ¥ AT WA THHT F ®
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e F3 forar & &R waAar @ W ag
o & fad grara A 71d § 1 90 39S
9 9T ¥ I9 #T oA w9y 3|
F oF faay oo # w7 fremAr
sgar § fam # gamr sfagre W
areft @ 1 wRr w9 Fifaara 7 wEw
¥ faar & fF W 7 7@ g
9t fF 39 F7 N fauig drar a1 99 9%
39 &1 F1F ®F F qfeofa 787 @Y svr
9t 39 g7 aF frdr @ 9§ F7 qa@n
FEY AT A1 | AT F AT WA gy
TFITE

MR TFATIT

waig s Y e € 99 § mataw
A AT @A E @ F wgm
fF 37 faofa & aul & sfas a9
3 AT AT TET AT Fg AW
I |

WeAW WRIT © qT FH AT wiaE
FFTT G [T AfET |

Tt THIGAI qER © Z577 FE 7
# AT AT

it W (wfg) T wEed,
3L AIEAL HY I I HY Fq DT
¥ @ @ W gaw faet 3w @w
BT AT AT F ARG a9 F ToA-
fomit & farey ot &0 § fear @Y, v & &
AN TF TET # q@ W | g
IR 1§ qrafawar v sEfaad T8
AL AT | AT T F qIK H
Fga & fagel ¥ 9ga ¥ wa §
3G FT FgAl & fF wEwl F gEE
FATCN TG QAT | TG AT FEAT R
f& St gwar wwAE, A, FATST
w1fs fo Tl § WA A 99 wa
F FIT AT FAT | §F IAfAEy  #
#g0 ¢ & war # ofiffa w1
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T @ 7 FET qHAT 97 qE IS
fardm et efed ag €9 <
g | gy @ F faee R fF owrw
Frgfree e ¥ fw FTE oA
wran A ag faaem & afcra & ey,
Tafed ag @9 FETEH | TG AW
T FgT & o Wi T Y A
¥ AT 9« fe@mar A J9ar Ifaar,
T AT AR ATIETR FT A T
F quT F T F O g F7 QO AfE
& @y 9z T, g9 A F1 agd wha
stz g safad 9 s frar @
g @ F @I ¢ fE A oaga
7 A% T ALTE AG) AT qHAT,
zafad @9 SET g, TG AW g8 A
Fga & fo ooz ¥ g ol & o3
gqm &1 OF A7 AeAr g, zAfaA
i w3 f@n o 20 3@ @
ug Fgd & fF o aw w1 e fagat
¥ ggmar faa & 2 oswE g@er
w7 & ¥ fag S 7 Gan faan 2
F g A6 HOAT qOA SO 9% F,
@ # H=ar § fF AR wew suma
arafasar ag 2 & swgfaee &
N a@ I &1 WY qg fazarg § v a9,
T, I AX qGEA FAI, gIA B
oY 21, JAT FY AR F 9 KT mmr
), wwfwd 7 €19 A< g § ) H
F FT 18 W FTO0 g1 qHaT & afw
# SEFT AL FIOT AT E | OFEA
oF @ R W P awdy @ fE AT
W &1 I g Y fgrmr ¥ fow
g Su¥ AW F ava #9 § faaar
g9g ¥ 19 &1 W F@AT VFAT 9T
¢ AT 39T @ w famr § 0 wRa
g % ufq WA # AEAT § AW T
@ FET g fFAT 8 ) W a9 7
9 #1 g I § qgEar & 1 I
FIFT ! qqQ qger frarrm faar o
Yo THo o ¥ Ia*! Argar feem
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FY qgd ST F | HI AN T g7
Aot # mgfa & sEE W
7 gg Jae faar fs sed game 3 A
fF o Fer w7 fowr oW ¥ TS
g fr g wfq forar &7 wemT @
St g #7 N9 q@ ¥ Gar A8
fear | @ @19 v § w1 9 G-
famrar A€ & #I 7 39 QA FTRE
qeF & 1 Y TET wHHAT & 9 W
QIOAT | EHTT GIET JET 6 a1
FT @l 2 1 AT FHIX g FAY S
Al JAEIATT A ® W HG X
THET STIRT qACAT & | Ieg i A FY
AT 97 Fgd W frar A

9 T T 9T &1 3947 WA A,
e gy gepfa &€ faee), o@
A 99 @ri #1 fame A fean
foa w1 gaTe A1 arer o § AfEA
oS S gH ¥ omenfzdr grag §
TfFE % AN [ OATT g9 AT Jl
T g, IR qET 97 gad BN T,
3rF 2, W@ 91fgd a1, afew N9 @
T a3 gwd gar A fen, 3w WA
A 7T o famET AT FEEAT 0F AGY
¢, foaa gard @ g oE A€ <@
9 F aF TN A F7 g9 fad
fazam & a9 agmrn, fawsr we ag
AT g9 WA &1 faem

# oF HR T FEAT AFET | A
AT FET A AT F I 0F qfaw
# fewa § dz T WA @ W
AT AT & AN R g qwfow €
WG §FR A 37 q4qT F 9T g
faar & &fea & awman g f5 97 @
AT AT A9 F fAT wOHEEEE 2
o S gHY T Ag FA FTT 8
IY OF a9 OF qfeww § @A FTO
¢fegar & sEw 41
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[ =d]

§ o ¥ oy Fr Smgm fw g
arfed & gw 1w A 57 A w7, S
aE a9 & fad &1 4 daw & are
aifeafyg gt & fad o AT 2,
FIFTC FT W7 IR AHAT FI | SO
&1 # Y9 FUT FAAT WIS THIH qAAGY
FAATHT A AT W FA & fAf
FaE | WS qEETw 1 0 sefgd
7 FW T W FF F4F A1 wlyw
FAAT F 1 fagarq S ®3 w9 T H
Hr AMAET E IAq A@ ATIT AT T
JHAA| A0 WAL ST A/ g qHTEAT &
qFA § | Ug W F WA FT FETT
g, FHET M A ogw IAE oo
afFd & wre qFEET KT ARG |
gfe Gar #77 ¥ 9T &7 F OF <1 FUT
ERT FTH O W S A7 W faer @y
A 78 1 fwT {7 Yo FTrT AR gAY
"9 @ |97 T 4 F qEH FY T
E1 ST, AET a1 gATY AT ;T ATAT
difgut w27 IW A TTAY S 1 g T
A o<y W Afet gl e Al

ECIEE CIC I € i (0 - f- S e
qETE ST AT | T 0T feafr @ A
7 gAE g F e 9T @A A7
wifast & qgq @i faenfant wv,
29 T & 98 T FF KT IT F I,
qRam wfEed faar & oafge o
7w anfer oY e <@ & S g anfer
7 91z WrEr § afed w9 gwer W
HTAT &Y AT &T 978 HGHT @ | NI
I9% [ T THFIT T TG FIAT T2

YT qied A7® ST 9T I9 AY
qRT F w1 & Tl ¢ Hifs 9.37 Az
g wrm § o s dfed e E
g TRl & AT § AT AT AT AT WA

A, AT T A 2R AR w A, =i me
Ty sl F aF wE @7 F s Oy
aff@ § /a4 T FT@T E
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Shri M. Ismail (Manjeri): Mr.
Speaker, Sir, the bellicose attitude
that has been adopted by the Chinese
once again is not a matter of surprisc
to most of us. When they put for-
ward their |

Bbir, Speaker: Please speak more
joudly.

Shri M. Ismail: When the Chinesc
put forward their so-called cease-fire
offer, we were not convinced of their
sincerity. In  wanting peace with
India we were of the firm cpinion
that it was only a strategy, a propa-
ganda stunt on their par! that led
them to make that offer. Now, that
hag been more than proved. What is
it that they are asking us to do in the
name of cease-fire? They had not
the courtesy to ask us what should
be our condition from our side about
the cease-fire. They dictated certain
conditions and said that we must ac-
cept them.

-~ Now, the language they are speak-

ing is not a language that one nation
speaks to another. It is not even thc
language that & severe teacher
adopts towards a school-boy. W
know the Chinese have been embold-
ened perhaps by the thought of their
man-power. What their man-powes
is has been described by more than
one speaker in the past. We know
the sterling quality of our jawans and
of our population. Man for man, one
Indian jawan is equal to three or four
on the other side. Our jawans are
any day equal to any fighting force
in the world, not only against the
Chinese, but against any other nation
in the world, But the Chinese think
that they have succeeded in their ruse
or trickery to deceive our Govern-
ment and the people here.

Their offer is that a no man’s land
of 40 kilometres must be constituted
al] along our border. Whether any
_portion which has not heen occupied
by them ig to be excluded from that
no man’s land is nnt clear. They ask
us to clear out frem our own terri-
tory, which had been admitted even
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by them as being our territory. In
the western ang central sectors, they
want us to give up even Daulatbeg
Oldi, Chusnul and Barahoti. In the
{, not 1o speak of Longju which
wius in dispute from the very begin-
Vun;ﬂ of the uggtession, they are ask-
ing us to give up even Walong, Jang
ang Tawang. This means two things.
Fo; one thing they want to establish
ihat we had no border at all on the
northern side from east to west. Se-
conaiv, they wani us to be deprived
of e Himulayan watersheds being
.y oaove our border.  These two
ihing: will vitally affect the economy
uf our country not only at present,
but in future also.

These Himalayar watorhed:  have
ur bwdu Gur osentinel, stand-
ing .ard over our country for ages.
Ths Chinese know the value of these
borders. Thry want for the present at
least to destrov those borders and
throw them in doubl, go that they
mu,y play with our freedom and eco-
nerny as they please in future.  we
should be very careful that do not
succeed in thig strategy of theirs.

So far as the conduct of war from
cu: side is concerned, there may be
writicism about the Government, but
the Parliament so far as one can see,
does not want to enter into a post
mortern of what has been and what
ought to have been done. This clearly
shows that Parliament hag got the
fullest confidence in the Prime Min-
istery and his Government and it
expects him to carry on the war with
tiie united support of all the sections
¢f the people of the country. There-
fore if the Parliament asks for eny
information, it does not mean that
it is asking for that information in a
criticising spirit. What the Parliament
is at pains o do is to understand the
broad outline of the conduct of war,
so that the Members 'may go to the
people, who elected them, and make
them keep up their enthusiasm and
also intensify their enthusiasm for the
conduct of war. It is for this purpose
thet Members of Parliament ask for
more information about the war.

e
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With the strength, determination
and united support of the peopie, we
are going to win the war noi some-
time in future, but very very soon,
we shall, God wiiling, be blessed with
success, There is one more point. The
gun that is shooting us is trained and
directed towards our immediate neigh-
bour, Pakistan. It is a pity that she
is not able to understand it. If she un-
derstands it and if she also understands
that in the present situation, her own
self-interest lies in an alignment with
us, well anq good. If she is no! willing
to do that, we the people of India
are prepared to go it alone and we
wlll suoceed. Therefore, whatever
attitude they may adop!, the people
of India, all put together as one man
have arisen and they cannot be put
down by the Chinese or any other
aggressor.
st famawezr @5 (v7) o owsmA

AR, F A AIT FT IGT 45T ARA
m, T T} Ay grew 'y
ATRT T AT

o TR g F g fAaed aver e
g% 9% T3597 £ UT ATIT H A9 &
O 97 gH AT T |qY 71 F7 AT
HURNV & QI OH [T qTIAT &Y T
faar @y 1 g A g g7 frw (Qam ar
{3 STRAT 7 W Y AY AT T AArd
8, fafeas & &7 98 avt 7 are 9w
¥ arfgwm o sowir 1 afy w9 AvE 39
WIS & WG KT A Srgar d, /¥
Fq 1 afeos g7 grm 5 e fo
TI¥ 2797 Fo1 & 97 g & faw ww
Y AATEAT AIF TR & A9 &, I
¥F (o0 o W oo e FRT g AT
FTHTT FT qU7-ATY T2 WGAT Tz A2F
IFT FIAT [T gW ATZAT qT FHATC A
it ofr ofe ¥ A @7 T a9, T
# o€ waThr §, F AWEAT § 5 WA
FY oA # Y AT TAARY § 0 F
fasara feorar =z 2 fr 9w zw
geefre fAfiaT wmEar & Ara @



5101 Motion re:

[ fawAasz /3]
& MIAAY AT Y AT T SA=-HE@
FT TIAT FIT TGS AT AT & A9
2 99 ¥ grr gwW AmT & far
ofrT &1 g w7 F ad §

wGA-0TE 7 faE T &
FIATER FT HTFA § fAAtor fwar av
I9 & fae § 7 97 T A5 ¥ ey
fear ar | 93 39 F fgars o §F 97 H7
Tg FEAT ATEAT § £ 9 w1 ghar gy
&, AAAT AXE TG T @Y 2, afew
oIS 9 /9T # wfEar & W #
fanfaa &—uF w7 a1 Fgfaez smaar
Faw A gE W g 3o E @ £
gaaifys e § faeag &9 2 )
q3: AT, T W I F gL
TATSE FIIT FT 4g Afaw wxier g fr
FATY 3T F AT A W K F F47 AT
F¥ AT FI, AR T YA GIAT AR
& 1\ Y g WETM a9 g fw oag
F3T$ 15T AR fergeaw F @9 2 )
ag F2E gAY F¥ qF faErearHt §
Iw 78 ¢ 1 udY feufa ¥ 97 W7 O®
dfaw weiew g fF T el whre o AYaT
A FF oY A F7 A7 7RE A77 T8AT
M T FE TH 9 4T 5 0w qg
qg w7, {6 g7 793 F10 | TAARTY
#Y a1 78 § fF oI § ga § wom-
aifw mraT # sitqq @Ar TEd §
A I AT FY FAFEAAT qAE AT
fau

TR AWATT §aeq : IR AT &Y
fFar & 1

it farsr<wer |5 T, A8 | HTA
I FAE B a1 A FE | § HEL AT
LI EEC IR AR A

F qge ot AEg T W St &
qg ST T T §- v A T IR
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ot &% ere A8t faar @ 1 ure fww 99
FY SgTAr A g fF feeng mar
FY WYFR F FIA AFGaT & 07 HT
ITF T F go THo Hlo ¥ W 17 |
Tz & fau 5@ 997 g/ Y o AT
e qa1 F7AT fgw | FfET g
AT G 43T & 1 3w & Fav e
AT AYE Y A WigAT gt Aifgw
& aer i woere 9 fF TEAr W@y
WY AT == o A 9w F gFEe 9vE
T F A9 § 7 e wv sgaT
g fr Mg fagave & Y g1 freaa & &
IF AEAST F T ALY § | qgl FY A
T MEAIT & A9 @ g, a7 ;9
F 9 FF & AT gAEIr AIET HIT
F q7 gF 7 sHfeT gum ¥ T A
sy o1 wWfgd o

T H FAA UF B AN AT &
faarar 37 =1gaT § 1 WX wwIE T
THEH @ FgET F oufEn &Y 9T T
ferar grar a7 fafesa &7 & o 797
& gma g gfdeafa 7 et | g
q HUIT & G4 UF TE7 WK AT
gar #Y &, I 7T ¥ §g & T o7 A
T 1 EF IW qTg AR 3| FT AT
ATEAT FT HFIGAT FIAT AT | IA
CEERE ek s cickeichichis o
Y AT 3 F HIRIA 9T F0 F9T 94T

g

Shri Ranga (Chittoor): Mr. Spea-
ker, Sir, 1 have been hoping against
hope that sfhce at long last the Chi-
nese have come out with their clear
and unequivocal ultimatum to us, the
Prime Minister would have gone to
the last limit of his patience and
given his clarion call to our country
that since China has forced us into
war we are at war and therefore we
must be prepared now to think in
termg of war and act up to our res-
ponsibilities in this state of war and
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not be bothered about all these vari-
ous peace offensives which tbe
Chinese have been placing before us
I am disappointed, Sir, with his
speech this morning. At the samc
time, I am living in the hope that a
day will come, and I am prepared to
to be patiently waiting for that day.
when the Prime Minister will be able
to give that clarion call which is
needed in order to inspire our people
1o redouble their efforts and  help
them to go with him in implementing
the hope and faith exoressed by this
House, that the House has affirmed
the firm resolve of the Indian peopic
to drive out the aggressor {rom the
sacred soil of India however long
and hard that struggle may be. The
Primce Minister  said that iy might
take possibly five years. The country
1 am sure will be ready to back
the leadership of the country und
and the Parliament with the effort
that the people would be making
through their Government in order to
drive away the aggressor from our
territory.

But, at the same time, it is neces-
sury for us. for our Government o
seek plain massive military assistance
and aid of all kinds from all friendly
nations by calling them into associa-
tion—we are no! calling it alliance or
vact or anything like it—with us in
this defence of world democracy as
against this communist and impcria-
list uggression. This morning, I was
wondering why the Prime Minister
wag avoiding the expression “Com-
munist China”. and he himself has
said about China in one of his
apecches:  “I must confess that the
Chinese attempt to make falschood
appear to be the truth and the truth
<o be the falsehood has amazed me”.
Thin he said: “To say that we are
committing aggression on Chinese
territory is a kind of double talk
which is very difficult for a man of
my simple mind to understand”. That
is because he happens to be a libenal.
and a famous liberal too. He happens
io be a man who is wedded to truth.
10 certain decencies and honesty.
But, unfortunately, we are faced with

AGRAHAYANA 19, 1884 (SAKA) Border situation 5194

resulting from the
invasion of India
by China

this fight which is brought up in the
communist ways, ideology and me-
thods, and it is no wonder that
he is amazed and perplexed with their
amazing capacity for double talk (In-
terruption). That is why it is high
time that he realised that this is a way
inflicted upon us by China because
China is imperialistic and also com-
munistic. It iz no use keeping our
eyes blind-folded in this manner.

Sir, I cannot congratulate him on
his new suggestion that he has made.
He seems to be coming forward with
a new suggesiion every time he speaks
in this House. The suggestion is that
we would go to the Hague Court. It
is cither too late or too early. It is too
late because in those days before 1959
we should have thought of it and we
should have demanded that those
people should go to that court. There
was an instance in the past. When
there was a dispute between Norway
and Denmark over Greenland, the
Hague Court decided that matter. If
we go through the details of that court
decision, we wil] find that we would
certainly be able to get a decision in
our favour in the Hague Court. Why
is it that the Government did not go
there then? Why is it that they think
of it now when we are forced into
war and we are at war now. But he
was saying: “at the end of the war”.
Certainly. at the end of the war, Are
they to be defeated? They need not
be defeated, but we would certainly
drive them out of the country just as
the Chinese were driven out in Korea,
just as the Americans were kept on
this side of the 38th Parallel. So
also. there would come a time when
the Chinese would be kept out of our
country. Then we would be able, in
order to settle how we should live in
peace regard to our broad border, to
go to the Hague Court.

Sir, it is a pity that even now we
have not thought ot giving freedom
to Dslaj Lama to function here as
a free man as the head of his own peo-
ple as he had been. We do not seem
to be willing to learn anything from
China. While she has been carrying
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on struggle with us, she arranged a
specini friendship with NEFA, with
Pakistan and with Burma. What have
we heen doing?  Therefore, the time
hug come when we should give this
oppertunity to Dalai Lama to func-
Lon freely, W ourselves  have
placed all these restraints on him. It
ix @ sin,  according to me, that we
have allowed thav country to be swal-
jowed up by China. Sir, I wili only
refér to one simple sentence from
the Prime Minister’'s own speech. He
said, it is a very happy idea if Tibet
< liberated. 1 hope we will live to
that day to see that Tibet is liberated
not only with the efforts of their own
people but also with  the moral,
material support of all thuse pcople
who love democracy, peace  and
decency.

Shri Jawaharlal Nehru: Mr.
Speaker Sir, ever since we had been
involved in war and war-like opera-
tions, there is no lack of experts on
military strategy in this country. I
know I receive large numbers of
letters telling me what should be done
on the military line. I am not refer-
ring to hon. Members here—of course,
they are presumed to be experts in
everything.

Shri Ranga: We take our cue from
the Prime Minister.

Shri Jawaharlal Nehru: I do not
pretend to be an expert in military
matters though 1 have naturally read
something  about it, followed the
course of the last few wars and so on.
I offer them, but in the ultimate
tary matters, if I have any ideas to offer,
I offer them, but in the ultimate
analysis in purely military matters it
is the judgment of our experts, our
military advisers, that must prevail.
That is obvious. Of course, one can
discuss il. Then, everybody is a judge
in political and diplomatic matters
and, naturallv, all of us here are more
used to think, more concerned about
them and have sone experience of
them. 1 venture to say, first of all,
that war cannot be considered in a
vacuum, saying it is war. Some hon.
Members, some leading members of
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some lcading parties suggested: it ix
war and rothing else. That is an
exiraordinary statement. It is one
tining that one should be strong, onc
should he determined, and it i quite
another thing to consider it in a
vacuum. Nobody has ever done it in
the past and nobody will cver do it
in the future. A war, a famous Ger-
man writer’ on military matters,
Clausewitex said, is a continuation of
politics. War has a great deal to do
wita propaganda, with publicity, apary
from military. What is that? Why is
China today sending people all over
Africa and Asia to tell them what her
case is? Tt iy something other than
war, though connected with war.
Because, China attaches & great deal
of importance to what they may say,
what they may feel.

Somebody asked me: why have you
allowed the sending of a deputation,
from here to Colombo? I have not
sent any deputation, but I am very
glad they went. They asked me, and
I said “certainly, it is up to you to go
there’. because I knew, because I was
sure, even though it might do no good,
certainly it could do no harm; and.
possibly, it could do some good. Also,
there was no question of foreign ex-
change involved or anything, and 1
definitely think they would do possi-
bly more good than many others who
might be, in the opinion of some hon.
Members, perhaps more stouter cham-
pions of our cause. But the whole
point is, who can approach a certain
party with some effect. Suppose 1
have to send a person, wherever it
may be, say, to some region in Africa,
I shall choose some one, not because
of his brilliance in the knowledge of
history of India, past or present, but
because of his knowledge of how to
approach the African people and their
coufitry. If T have to send a person to
the Soviet Union, I will send a per-

An Hon. Member: A Communist.

Shri Jawaharlal Nehru.... a person
whose approach, whose voice counts.
there. It is no good sending Professoc
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Ranga to the Soviet Union. There can
bz no doubt, I say so with all respact
to Shri Ranga, that his going there
+will ruin our cause, so far as the
Soviet Union is concerned,

Shri Ranga: I perfectly agree with
you.

Shri Jawaharlal Nehru: He is pre-
pared to agree with me. Therefore,
ome has to think of what is good in
the given circumstances and who s
good in a particular context of a parti-
cular country. You have always to
think even when you are warring :n
terms of politics and diplomacy. That
is an essential part of it. In the
biggest war, in the most fatal war, the
second world war, diplomacy and
politics always played their role in
publicity, propaganda etc. I say all
this because this idea that we must go
Jike a bull in a China shop, destroy
cverything and win the war has no
meaning at all. One should always
think of the consequences of every
action that one takes; the conse-
quences may be not only hurting the
enemy but, may be, hurting us in a
round about way, and may even hurt
the peace that we are after. All these
are well-known maximg of approach.

I think Mr. Winston Churchill was
quoted. He wag a big leader, a fine
leader in war time. It is his strength
that you admire. But behind that
strength lay a great deal of experience
in diplomacy, politics and all that.
You must remember that too.

I am afraid, there is some confusion
in the minds of hon. Members with
reference to the Sino-Indian dispute
because of the spate of correspondence.
Thick printed volumes are full of it.
And the Chinese Government is parti-
cularly adept at producing enormous-
ly long statements. This very state-
ment which came, which they issued
yesterday and which, I believe, has
been received sometime today, by
midday today or this afternoon, copies
of which have probably been placed
in the library of Parliament, contains
ten or twelve fully-typed foolscap
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pages. By the time we have read it.
we are confused ag to what we have
read, unless we analyse it carefully.

An. Hon. Member: That is their
object.

Shri Jawaharjal Nehru: Because of
this trouble that we have had with
these long statements, most of which
have been secn by hon. Members,
a ceriain confusion is created.
And I regret to say that our
replies to them were, though not that-
long, still fairly long.

We have to deal with this matter
with diplomacy becausc while we are
telling them something we arc teiling
the world something. There is such
a thing as the world, as other nations
in Africa, in Asia, in Europe and ir
America. Hon. Members seem to
think that because they and we arc
convinced of the fact, the world must
necessarily be convinced of the fuct
and all that we have to do s to tell
them. That is not correct. We have
to tell them the particular context, ex-
plain to them and tell them that we
are adopting an attiude that is right
and reasonable. Because, nobody in
the wide world is going to go through
all the statement made by us to China
or by China to us. They go by broad
facts. It may be that they are ill-
disposed to China and so they may
accept what we say; not because of the
argument. Or, it may be that they
are well-disposed to us and so they
will accept what we say. But most
people are neither ill-dispnced to one
party or the other. They have to be
convinced by reasonableness. by
strenp'h, by all these factors. That is
where the political approach and the
diplomatic approach come in. I am
not for the moment saying that our
approach has been perfectly political
or diplomatic, but I am suggesting for
the consideration of the House that
these factorg have always to be consi-
dered. The bull-in-the-China-shop
attitude does not pay anywhere Even
the strongest countries in the world.
if they adopt that attitude, will be
laughed at by others.
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Shri Tyagi: Why do you bother if
it is a China shop?

Shri Jawahar'al Nehru: I am sorry,
I was not thinking in that connec-
tion.

Shri Hari Vishnu Kamath: China
shop, not China’s shop.

Shri Jawaharlal Nehru: It is obvious
that we have to deal with an ¢xtra-
ordinarily difficult situation. When
you are in war or cn the verge of war,
when ou are going to war with a
country like China, whatever your
fcelings may be about China, quite
apart from that, China is one of the
greatest, biggest and most powerful
«countries of the world. Let us realise
that. Everybody knows that. So, it
is not, as some hon, Members men-
tion, like taking some step as in Goa
.or something. Apparently, in his
mind the two were connected. It is a
-difficult matter.

As 1 said this morning, in my mind
I have tried to analyse this objectively
and passively and I am convinced
that China cannot have her way in
‘this matter and we will have our way
in this matter. Why? Because of
various factors; apart from the
‘strength that we may have built up,
because China is ' functioning across
-our frontiers. If we, with the same
strength, wanted 1to function across
the Chinese frontier, we will be in a
weak position and they would be in
a much stronger position. It is not a
question of our being stronger than
China or China being stronger than
us. It is a question of how and where
they function and for what reason.

Shri Ranga: She is an aggressor.

Shri  Jawaharlal Nehru: Quite
right, because she is an aggressor.
Also, the realisation of this fact is
coming more and more to people in
other parts of the world. As Shri
Khadilkar has stated, this is something
infinitely more than a dispute a con-
troversy or struggle for some terri-
tory; territory, of course there is, but
it is something infinitely more impor-
-tant. China hag aproached this ques-
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tion, shall I say, in a perverted and
insidious manner? I put it to you:
suppose they had suggested at an
earlier stage, some four or five years
ago, “our claim line is this, this ig our
territory’ and so on and we had said

17 hrs.

“No”, They said, “All right”. Apart
from war how do we decide it? Could
we have told them, “No, we will not
talk to you about it"? Obviously, if
this kind of thing happens and there
are two countries disputing about
some territories, it hag to be decided
with peaceful methods, whatever the
peaceful methods may be. But nor-
mally one does not go to war, somc-
times one may. But they, without
raising this question in that way,
misled us to begin with because of
their maps and then gradually built
the Aksai Chin Road and gradually
nibbled away little bits o Tibet and
so on. That was a thing which was, if I
may say so, a highly improper proce-
dure. Apart fro mthe thing itself, the
procedure was wrong and showed a
bad mentality.

So, I was saying that this is a ques-
tion far greater and bigger than the
territories which China has aggressed
upon, although that 1is jmportant
enough for us. That itself will be
quite important and strong enough an
argument for us to resist it with all
our might. But there is something
infinitely more in it. Even the ques-
tion of territory is important for us.
Why? Hon. Members have quoted
some slokas from the Raghuvamsa and
other places. The Himalyas, as cvery
Indian knows and ought to know, is a
part of the bone and blood of India.
It is not just a bit of territory thrown
out. For thousands of years all our
ancient books, all our medieval books,
all our literature and all our classical
books are full of the Himalayas. Our
gods are supposed to live in the
Himalayas. Our culture is there.
Everything is there. So, it is a much
more intimate part of us than just a
bit of territory. But let that be; that
is for us. But there s something more
to it.
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The rest of the world is not concern-
ed with our sentimental attachment
with the Himalayas, But they are
concerned very much with the attitude
that China has taken wup in various
matters. It is well known. It is not
for me to say what it is. But in the
Communist ranks, between the big-
gest Communist countries, that is, the
Soviet Union and China, there is not
much love lost. That is a well known
fact.

Shri Ranga: As betwecen England
and America. They are together.
They are together here also.

Shri Jawaharla] Nehru: My diffi-
culty is that Professor Ranga pretends
to be an expert about things he knows
nothing about ...... (Interruption). 1
am sorry. *

Shrimati Gayatri Devi (Jaipur): If
the hon. Prime Minister had known
anything about anything, we would
not have got into this mess today.

Shrj Jawaharlal Nehru: I could not
catch what the hon. Member said.

Mr. Speaker: That was nothing
very important,

Shri Jawaharlal Nehru: I am sorry,
I did not catch what the hon. Mem-
ber said. It is a patent fact......

Mr. Speaker: What we cannot hear
is not important at all.

Shri Hem Barua (Gauhati): But we
heard it.

Shrimati Gayatri Devi: I might
repeat it.

Mr. Speaker: The Maharani Sahiba
need not worry. Professor Ranga is
strong enough. He can answer......
(Interruption).

Shrimati Gayatri Devi: After all,
if the hon. Prime Minister and the
Government had a knowledge of all
these things, they would not have got
Us into this mess,

2405 (Ai) LSD—5.
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Shkri Jawahariat Nehru: I cannot
bandy words with a lady Member. ...
(Interruption).

Shri Hemn Barua: Chivalry.

Shri Jawaharlai Nechru: I was
venturing to point out that there arce
big questions in the world. One of
the biggest—it is not often said in
public but I shall say it—is the future
of the relations of the Soviet Union
with China. This is a world question
in which every Chancery in the world
is deeply intcrested, whether it is the
United States, England, France, Ger-
many, Yugoslavia or any other coun-
try.

Shri Ranga: Another dream!

Shri Jawaharial Nehru: It is. So,
if one dabhles in politics or diplomacy.
one has to keep this picture beforc
one. If one dabbles in war, one has
to keep very much this picture before
one and not take a line or an attitude
which may be harmful and which
sometimes is bound to be harmfui.
What Professor Ranga says or the
attitude that he suggests is not only
likely to be harmful but it is patently
harmful. Anybody with a little know-
ledge of these things will see that.
He will know it. But he has not
grasped the point yet and it is my
misfortune that I cannot explain it to
him...... (Interruption).

Shri Harish Chandra  Mathur
(Jalore): Quote Harriman,

Shri Jawaharlal Nehru: He asked
me as to why I did not say that [
referred to China as Communist
China. China is Communist, of course.
We all know that. But China is
developing a peculiar form of Com-
munism which ig considered dangerous
and harmful by even the other Com-
munist countries and if you bunch
them all together and needlessly
increase the animosity and opposition
to you, it is not the path of wisdom.
I am stating it very frankly I could
go very much deeper into it, but I
hope with his acute intelligence, he
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would grasp the point.... (Interup-
tion).
Shri Ranga: Unfortunately, he is

living in a fool's paradise. There is
no question whatsoever . ... (Interrup-
tion). It is all right; you are 370, so
you can. shout. But you cannot out-
shout sense.

Shri Jawaharlal Nehru: Right in
the beginning I referred to what Shri
Anthony said about our soldiers and
our jawans and about their courage
etc. Surely, there is no one here who
doubts that. May I add that unfortu-
nately because of the way it occurred
and all that an impression has been
created of a terrible disaster falling
on the Indian Army. I do not think
that is a correct impression. Un-
doubtedly, there were defeats. We
need not hide the fact. But they were
defeats due to a variety of causes.
One hon. Member wanted an inquiry
into it. No doubt, we are department-
ally inquiring into it. We may inquire
into it and more and more will come
out. But the facts are fairly clear.

One minor fact but having an im-
portant bearing is that we had to send
our soldiers rather hurriedly from
somewhere near sea-level to 14,000
foet height, Normally, it takes several
weeks, three weeks at least, to accli-
matise; otherwise, if a person is
suddenly transported, only about 30
per cent energy he has got; he has not
got the rest, he might have even
less. Whether it was a mistake of
somebody because we had to do it
owing to pressurc of cvents I cannot
say. But this was one factor. All this
talk about weapons, clothing and food
is just wrong, if I may say so. Of
course, if they had better weapons,
they would have done better. Now
that have given them somewhat better
weapons, many of them prefer their
older weapons because they are used
to it. They are lighter and the new
weapons are heavier. The experts
have said that the older weapons, the
303 rifles are as good as any in those
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conditions. Opinions may vary. Let
them have the best weapons. But
they have been fighting with these
other weapons throughout  their
careers. '

Shri Hari Vishnu Kamath
(Hoshangabad): May we ask which
expert gave this opinion? Can the
hon. Prime Minister disclose this,
which expert said this, namely, that
.303 rifles are good enough for this.

Shri Jawaharlal Nehru: I am not
going to mention names, but eminent
people from outside have given this
opinion. I say so because Shri Kamath,
like Professor Ranga, probably values
the opinions of outsiders more than
that of insiders.

Shri Hari Vishnu Kamath: We have
taken a cue from the hon. Prime
Minister who summons foreigners for
advising him. Always it has been so.
Even for matters for which they were
not wanted, for roads, for administra-
tion, for everything foreigners come
here. Expertitis is the disease, ex-
pertise they want everything. We are
blamed every time. When we raised
the matter in the past we were brand-
ed as war-mongers. Now, when war
has come because of peace mongers.
. (Interruption).

Mr. Speaker: There was no cause
for such an excitement.

Shri Hari Vishnu Kamath: Jt is
hardly fair. He wants to twist us.

Mr. Speaker: Where is the cause
for such an excitement?

Shri Hem Barua: On the 22nd
October the BBC, quoting some of our
Army officers, said that the guns that
were used by our jawans in NEFA
were guns that were left over from
the Second World War.

Mr. Speaker: Some officers might
have said one thing and others the
second thing, That is just possible.

Shri Jawaharlal Nehru: It is quite
right. I am merely pointing out....
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Shri Priya Gupta: Order an equiry.
Many things......

Mr, Speaker: Order, order. Are
we shifting the shooting source from
.one corner to the other?

Shri Jawaharlal Nehru: Doecs the
hon. Member want me to answer?

Mr. Speaker: No.

Shri Jawaharlal Nehru: 1 really do
.not understand why some hon. Mem-
bers get rather warmed up by my very
polite and friendly references.
(Laughter).

Shri Hari Vishnu Kamath: We are
also polite. (Interruptions). If that
is politeness, we return the compli-
ment. (Interruption).

Shri Priya Gupta: On a point of
worder, Sir, in this national emergency,
‘we expect the Prime Minister to be
‘more serious. What is all this laugh-
ing?

Mr, Speaker: Order, order. Is he
sure that he is serious when he is
interrupting? Everybody has to be
.serious. (Interruptions). Order, order.

Shri Ram Sewak Yadav: Ask these
musketeers to be silent.

Shri Priya Gupta: That is frivolous.
Mr. Speaker: Ordecr, order now,

Shri Jawaharlal Nehru: I am sorry
that the hon, Members’ conscience
pricks them. If something is pointed
out, they get very angry. It is amaz-
ing. I cannot go on speaking to every-
body.

Shri Ranga: You have a guilty
conscience on your side. You have a
bad conscience......

Mr. Speaker: Order, order.
Shri Ramga: Why does he invoke

conscience? It is the Government that
suffers from a guilty conscience. Had
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it been any other country, they would
have been dismissed. Unfortunately,
we have it here in this country. In
any other country, they would have
been dismissed.

Shri Hari Vishnu Kamath: The
Prime Minister is not fair to the
House.

Shri Ranga: Bad conscience is there
on their head and on their chest.

Mr. Speaker: Order, order. Shou'd
we hear the Prime Minister......

Shri Ranga: Why should he invoke
conscience?

Mr. Speaker: Every one had his
own say. Now, we have to listen to
the reply.

Shri Ranga: There is a limit. I got
up to answer. All these gentlemen
began to shout. You allow it. They
got up. Cannot they be........

Mr. Speaker: It is not necessary to
cast aspersions on the Chair as well.
I have never encouraged or condoned
anybody’s behaviour on that side.

Shri Ranga: When we get up to
answer, they shout. Is that the way?
He took the cue and he began to say
conscience. That is why I say, bad
conscience is on their chest.

Mr. Speaker: Would he kindly

resume his seat?

Shri Ranga: They failed miserably
at this crucial hour, not once: many
times. Yet, they still continue to
shout! Should this continue?

Mr. Speaker: Would he kindly
resume his seat? Shal] 1 ask the
Prime Minister to sit down and allow
Shri Ranga to make another speech?

Shri H. P. Chatterjee: Let Prof.
Ranga be sent to the front.

Mr. Speaker: Order, order.

Shri Ranga: Yes, Sir. It is high
time that the Communist party
should have been banned. It is because
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of the bad conscience ¢f this Govern-
ment and the Prime Jlinister that
these gentlemen are still carrying on
the show here. The Communist
Party should have been banned, (In-
terruptions).

An Hon, Member: He is already in
the front.

Mr. Speaker: He is of course in the
front. But, all atitacks are being
directed towards the Chair. That is
the only difficulty. (Interruptions).

Shri Ranga: This is peoples war.
(Interruption).

Shri H. P. Chatterjee: I will accom-
pany him.

Mr. Speaker: Order, order, Mr.
Chatterjee also. I think Members
have had enough. Let us listen {o him
patiently.

Shri Priya Gupta: Shri H. P.
Chatterjee is a fellow {raveller of the
Prime Minister.

Shri H. P Chatterjee: Certainly. It
ig a great thing.

Shri Jawaharlal Nehru: I was men-
tioning that probably one of the im-
portant factors which led to our
reverses was the special training and
tactics of the Chinese army which we
saw some Yyears ago in the Korean
war where very fine soldiers from
the United States, large numbers of
them—ecertainly, they had no com-
plaint about the weapons; they had
the latest weapons—were swept away
simply by people who had very poor
weapons but who followed a different
tactics. It may be asked, and quite
rightly, why we were not prepared
for that Chinese tactics.

Shri Ram Sewak Yadav: Yes.

Shri Jawaharlal Nehru: It may be
said so, certainly, but I do not wish
to enter into that argument. But it is
not easy to change the whole Army’s
wraining rather quickly in a matter of
this kind. We have naturally profited
by that, and we will train, if not the
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whole Army, batches of the Army in
thig particular tactics.

Shri Hem Barua: May I know how
is it that the Chinese troops........
(Interruption).

Mr. Speaker: Order, order., How is
it possible to conduct procecdings in
this manner?

Shri Surendranath Dwivedy: It is
the right of every Member to inter-
rupt, and if my hon. friends shout us
down as usual, how can we function
in this House?

Shri Hem Barua: May I seek a
clarification? I am very polite.

Shri Ram Sewak Yadav: On a point
of order...... *

Mr. Speaker: Point of order about
my standing?

M T JFAT TWREA . AT AR
AN A AT FET F T NG F |

weI ARIW AT K1 cATET
oI ATET TG EF, AF AT CATEZ
WE WET g | APEH WY T S AT
1 ag wT & fAg Ifaq ar ?

=t sErn @R AteRt  Ag A| &
Y g9 § FgaT Awear g fF oa
greq fra afs7 afcfeafaai 4 aer @@
fasme a7 vgr & ¢ Sty AfaE ar

weaw wfE™ - 3T F AR FIA
F W AT AT & | § T FE |
W gL UF HEAe I/ qfAs g1
&y T #Y avg frar ST AEAT g 7

it ST A et - FA A &Y
F Fgr a7 f oY w1 T anEy #1139
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Mr, Speaker: Every Member has a
right to interrupt, but certainly only
if the hon, Minister gives in. If he
does not yield the floor, then probably
the hon. Member has to sit down, and
I shall allow him or give him permis-
sion at the end to put a question.
st |y (nez) W wEiRy,
Tgr qg TARN FAEY & 1 WS FwW T
A1 HgFE &, WA W gH A
afefeafagi & €, 37 qfcfeqfaal
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«ft 8 - gw 37 faeaardy 3t 5ew 37
& Ay WTeF §, gv T qfvfeafaai
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Shri Jawaharlal Nehrm: May |
continue speaking?  (Interruptioms).

Mr, Speakre: Order, order.

Shri Hem Barua: May I seek a
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Shri Ram Sewak Yadav: On a point
of order, Would the hon. Prime Minis-
ter resume his seat? I had sought to
raise a point of order earlier. But I
have not been given an opportunity.

Mr. Speaker:
order?

What is that point of

=t T YA AT TG AV
THT { FIE qATA 1 AT E, FE oY
TTIA g gFar §, F HAA 98
AT FEAT §, 93 wfeAT  Fg v
FoEr g fF A A ) e mn
ZH FT AG VF q94 A1 7 FATE
Ty ?

eI WEET ;. q9 § TH @i
AT WET FT AT A g 7

st T ¥AF AR © [T WEIRE,
T TAF VT § AT FY sqFFAT ATRAT

3 |

e AR . qF AT UTT FY
Y A oS qE A wEw @) AT
HTT T 7 T A% WIET A8l 5T
g\ w3 W AT & Aqfag

Shri Hem Barua: May I know from
the Prime Minister how it is that the
Chinese troops in NEFA displayed
such an extraordinary knowledge of
the difficult terrain there and the un-
mapped routes? That ig the clarifica-
tion which T want.

Mr. Speaker: I hope now the hon.

Prime Minister would be allowed to
proceed uninterrupted,

Shri Jawaharlal Nehru: It is rather
difficult to continue speaking about
any subject »hen some hon. Members
are constantlv interrupting, getting
excited and generally preventing me
from continuing.

I ventured te put before the House
a reason which ig considered by all
the experts thay 1 know of, Indian or
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foyeign, the major reason, that is, a
reason which has been proved. The
American Army had a bad time in
Korea in spite of its best of
arms, best of good men and all
that, because of the peculiar tactics,
half guerilla, half army, which the
other side showed. Books have been
written about it. ] said that the British
Army had an equally bad time against
the Japanese in Malaya etc. with
different tactics. Our Army, unfortu-
nately, has not been trained in that
particular tactics. It can be trained,
it would be trained.

I mentioned that. It is not a con-
troversial point; it is a simple thing
which is believed. My point was to
say ditto to what Shri Frank Anthony
said, namely, let nobody think that
our Army or our fighting jawans are
lacking in courage or ability or stead-
fastness. I am sure they are the best
of their kind in the world. I am quite
sure of it. It is not my opinion only.
People who come from outside with
some knowledge of armies elsewhere
have also held that opinion and hold
that opinion,

I went the other day to Tezpur, to
the front areas. I saw these people
in their trenches or wherever they
were. They are a fine lot of men, not
at all frustrated. The word ‘frustrated’
has been used here several times.
But those people I saw were not
frustrated, though some people here
might be frustrated at things
happening.

So I want this House to realise that
both in Ladakh and NLEFA, our armies
have a very sound heart. 1 agree
with Shri Frank Anthony also that in
Ladakh they fought vory wo!l indeed.
Even in NEFA, not altogether, there
were some parts where they fought
very well.

Some reference was made .to Intelli-
gence. It is difficult to judge Intelli-
gence but I think that on the whole
our Intelligence has been first-class.
(Laughter). It is no good Prof. Ranga
laughing.
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Shri Ranga: What about Se La? We
have had that bitter experience. We-
did not know how they came over.

Shri Jawaharlal Nehru: I am sorry.
I happen to know a little better about
what happened at Se La. How could
I go on with ignorant people making
ignorant remarks?

Shri Ranga: All right. Have your
own way.

Shri Jawaharlal Nehru: You can
say anything you like. I am speak-
ing from my experience which happens
to be better about this matter. Of
course, we do not compare our Intelli-
gence system with those of great
countries with vast networks all over.
Naturally, they spend mare on their
Intelligence  than the whole of the
annual revenue of India. We cannot
do that, we do not wish to do that,
spend all our money in that way.
But considering our resources, our
Intelligence is good. I ventured to
say that from such experience as T
have. You may not agree with it.

Shri Ranga: All right. We do not
agree,

Shri Jawaharlal Nehru: Now it can
be better. It ought to be better.
That js a different matter.

I am glad one hon. Member, Shri
Surendranath Dwivedy, laid great
stress on the fact that we must not
change our policy of non-alignment
at all. But perhaps one Member of
his own Party said the opposite.

Shri Hari Vishnu Kamath: Only one
Member has spoken from our Group.

Shri Jawaharlal Nehru: I apologise.
It was a member of the Swatantra
Party. He opposed this and wanted
us to join military blocs etc. which
can bring us no particular good and
which I think—I gather Shri Dwivedy
also thinks—would do us some harm.
It is never good to change a policy
in which you believe under stress of
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circumstances, especially when that
other policy, as you can conceive very
well does not lead to very better re-
sults. I am convinced of that, and I
am glad that Shri Dwivedy is also
convinced of it.

Shri Dwivedy talked something, I
could not catch, about Rs, 150 crores
of loss. I cannot understand where
this Rs, 150 crores came in or any
crores at all.

Shri Suremdranath Rwivedy: If it is
not a fact,; I am glad to be corrected.

Shri Jawaharlal Nehru: I have never
heard of it.

Shri Surendranath Dwivedy: I got
the information from responsible per-
sons, both®civil and military, that we
lost materials worth Rs. 150 crores.

Shri Jawaharlal Nehru: I think
there must be some mistake in some-
body’s understanding, because this
figure is inconceivable.

There are two or three major points.
One is that some hon. Members did
not agree with our proposal about the
8th September line, that date being
adopted. The Housc may remember
that this date has been put forward
for the last two months or so repeated-
ly. It has been mentioned in this
House previously, and I think that it
is a right thing to say, a right thing
to give. What hon. Members suggest
is, some one suggested, that the date
should be 15th August, 1947. As a
matter of fact, that date does not help
very much. Of course, the point is
what the line was on that date, the
question arises, not that you took a
firm, fixed line and.you stuck to it.

Shri Ram Sewak Yadav: On a point
of clarification, because the Prime
Minister is referring to me. I had
referred to 15th August, 1947. The
maps are there. Everything is quite
clear, but this 8th September, 1962 or
7th November, 1957 is not clear. You
might not have been in possession of
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them, but on maps everything is quite
clear.

Shri Jawaharlal Nehru: I do not
wish to enter into an argument, but I
wish to say that is the very thing that
is challenged, that map of 1947 is not
accepted by everybody. My point is
we may be right, I think we are right,
that is not the point, but it is not a
universally accepted thing.

Shri Priya Gupta: Excepting China.

Shri Tyagi: Kashmir and Ladakh
were not with us on that date.

Shri Jawaharlal Nehru: I am sorry
I am unable to explain something
wnich seems to me to be very obvious.
If two countries challenge each other’s
interpretation of a frontier, the chal®
lenge may be a frivolous one, a futile
one, but it is challenged, it has to be
decided either by personal contacts,
by negotiations or by arbitration or
by war. There is no fourth way.

Shri Priya Gupta: How could you
say not universally accepted?

Mr. Speaker: Order, order. He
cannot contain himself, I am request-
ing all hon. Members to be patient.

Shri Jawaharlal Nehru: An hon.
Member from Kashmir, talking about
Ladakh, said some things. Perhaps
he did not listen to me. He knows
something about Ladakh and about
the Kashmir border, but I am not
going into that.

What I am suggesting is, it is no
good saying that we shall talk to you
when you have been completely
beaten down, then we will dictate
terms to you. That is not a practical
attitude. You have to mix the mili-
tary steps that you may take with
steps in politics which strengthen you
to take the next step. If you want
to take the last step to begin with,
you may not be able to jump all that
gap, and you may slip, not go further
at all. It is obviously desirable to aim
at a step forward, a major step, which
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strengthens your position, without
giving up anything. We decided long
ago, two or three months ago, to
suggest this 8th September line be-
cause, if accepted by the Chinese
Government, it shows that all that has
happened since then has been their
aggression. It is a very big thing for
them to accept, and they have not ac-
cepted it. It is an obvious thing that
it will be a great gain for us to do
that politically, diplomatically, psy-
chologically and militarily. But, in-
stead of our merely saying that you
must do something much more which
they are not likely to do—there is
little chance of it now, later they may
do it—I submit that what we have
suggested, what we have struck to.
has not changed in the last {iwo months.
We have repeated that, I do not know.
how many times in our letters and
statements as hon. Members will see.
1t is a right procedure. This has creat-
ed some impression on many of the
neutral countries that are meeting in
Colombo or elsewhere,

I mentioned rather casually about
the International Court of Justice at
the Hague. What 1 said was that if
and when the time came for it, if the
House agrees, if the Parliament agrees,
we might perhaps think of it. There
is no question oi being too late or too
early. It is not too late or too early;
it is the righttime, when the right
time comes. I am merely saying that
we will not do things contrary to the
accepted notions in the world today.
Maybe the other party may not agrec;
that is a different matter. But for us
to say that we will not and cannot
agree to send a thing which should be
accepted as legitimate by most coun-
tries of the world.

Dr. M. 8. Aney: You said something
more—provided we regain our posi-
tion of 8th September. That is what
you said.

Shri Jawaharlal Nehru: You are
quite right, Dr. Aney, I said that this
is preliminary—this business of the
8th September, etc. The others follow
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that, that is, when we reach a stage
of discusion of the merits of the
question.

Prof. Ranga referred to the Dalai
Lama. The Dalat Lama is completely
free to say what he likes and to do
what he does. It is true that we have
not accepted or allowed him to start
an emigre Government here and I
think we were quite right and we will
still be right....

Shri Ranga: Question.

Shri Jawaharlal Nehru: That is a
different matter. 1 am merely saying
that he is free to say and do what he
likes. We do not muzzle him in any
way.

Shri Ranga: What about our advice?

Shri Jawaharlal Nehru: There is no
question of advice. We will not per-
mit a Government to be established
in our country. It is a political
matter of high importance. If he
starts a rival Government here which
1 think would be harmful to us 1in
many Wways....

Shri Ranga: Question.

Shri Jawaharlal Nehru: That is a
different matter. That would mean
not only our undertaking to rid the
aggressor from our territory but also
undertaking to free the whole of Tibet.
It is a large undertaking. If it comes
about, it comes about. But for us to
undertake it, to hold up the banmer
of doing it would be, to say the least,
not wise. What is more, it would give
a justification to the Chinese to say
that much that they have said about
us in the past has-been correct.

Shri Ranga: What did he say? I
did not follow. A

Shri Jawaharlal Nebru: I said that
it would give justification to the
Chinese to say that what they have
been accusing us in the past is correct.
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Shri Ranga: It is a very unwise
thing for us to say, despite it comes
from the Prime Minister. I am
sorry he has said it. He accuses us
of giving points to somebody else but
he goes on giving points to the other
party. )

Shri Hari Vishnu Kamath: China is
our enemy now.

Shri Jawaharlal Nehru: Shri Pra-
kash Vir Shastri referred to my
Gauhati speech. He himself quoteq it.
1 have no recollection. The question
was put to me and my answer was “I
do not know.,” What more can I say?
He seems to think that I have some
secret information, secret paper, and
yet I answered like that. I do not
know. I have no knowledge of it.
1 hqve never heard of it before, when
the question was put to me. Obvious-
ly, it was a question about some secret
understanding with Pakistan and
China about Assam. I have never
heard of it before. So, T said so. I
know nothing about it.

1 think Shri Frank Anthony refer-
red to a sense of participation which
people should have. I entirely agree
with him. Perhaps the hon. Mem-
bers may have noticed the step that
we are taking, that is, converting the
whole community development and
phanchayati raj movement in a parti-
cular way so as to help in war work.
1t is a mighty movement which direct-
ly covers the executive committee, the
panches, each a million in number.
Imagine, it covers the whole of rural
India and indirectly it affects roughly
about 200 million people, if not 300
million, directing them in whatever
they do, whether it is in agricultural
work, small industries or other, and
raising volunteers and all that, towards
war work. It is a mightly effort,
mobilising the nation much more than
any scparate efforts might lead to.

I am sorry I may have missed some
of the points ramed, but I hope I have
dealt with the major issues involved
and I hope the House will appreciate
that in spite of some differences about
minor approaches or minor matters,

AGRAHAYANA 19, 1884 (SAKA) Border situation 5218

resulting from the
invasion of India
by China

in fact, the whole of this discussion
has shown a considerable unanimity
about major issues in the House. 1
grateful to hon. Members who
have spoken and expressed their sense
of unanimity.

Shri Hari Vishnu Kamath: (Hosh-
angabad): By your leave, I want to
have just one clarification. In the
course of his interesting speech, I
heard the Prime Minister say that
among the contributory causes that led
to the fortunate reverses in NEFA
was the sudden deployment on <the
Himalayan heights of troops which
were used to service in the plains.
Is the House to understand—that when
the Prime Minister, on 12th October,
on the eve of his departure to Ceylon,
said that he had ordered the army to
throw the Chinese out from NEFA,
he had no idea as to what experience
and training those troops had had
previously? (Interruption). There
were press reports about this state-
ment,

Shri Jawaharlal Nehru: I did not go
into the personal record of each regi-
ment and battalion.

Shri Hari Vishnu Kamath: That the
army as a whole had been ordered to
throw the Chinese out of NEFA.

Shri Jawaharlal Nehru: Take for
instance, the army in Ladakh which
has been there for sometime and had
acclimatized itself to live at 14,000 ft.
But here they were there for about
two weeks or less, sometimes even
one week er ten days, when they
were suddenly thrown into action.
They had not acclimatized theinselves,
1 mentioned that as a factor—not
justifiying anything—which affected
the people for sometime.

Mr. Speaker: Amendment No. 1 of

Shri P. K. Deo and others. Have I
to put it?
Shri Ranga: Yes. .
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Mr. Speaker: The question is:

That for thé original motion, the
following be substituted namely:

“This House, having considered
the border situation resulting from
the invasion of India by China, is
of the opinion that not enough is
being done to give practical shape
to the marvellous spirit of sacri-
fice and patriotic fervour display-
ed so spontaneously by our masses
and to develop our national de-
fence to vacate Chinese aggression,
and that the country and the
world should be informed that
the treacherous Chinese cease-fire
proposal only seeks to keep the
Chinese on Indian soil and prevent
India from properly fortifying and
guarding all the strategic passes
and places, which had been dese-
crated by the Chinese aggression
and to keep out of India’s control,
Tawang, Longju, Walong, Dhipula
and other strategic mountain
passes in the NEFA region, Bara-
hoti, Niti and Mana passes in U.P,
Shipkela in Punjab and Chusul,
Daulat Beg Oldi airfield and 43
check posts in the Ladakh region,
though nominally kept within the
area covered by this cease-fire
offer and under dispute and that
Government should proceed to
take all necessary and unflagging
steps calculated to vacate the
country from Chinese aggression,
and therefore urges that—

(i) no negotiations should be en-
tered into with the aggressor
until and unless the Chinese
Government agrees and takes
effective steps to withdraw
her forces ahd check-posts to
the actual and customary,
traditional and lawful bound-
aries;

(ii) in view of the solemn resolu-
tion passed unanimously by
the House on the 14th
November, 1962, the Chinese
proposals should be rejected
ang defence and other forces
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and equipment should be
developed rapidly and at the
appropriate  time, notice
should be given that if the
Chinese aggression is not fully
vacated, India should not be
held responsible for the mili-
tary consequences following
from India’s just and honour-
able attempts to vacate
aggression;

(1) the Government should refer
this unprovoked Chinese ag-
gression to the U.N. Assembly
and seek the goodwill and
active support of the U.N. in
this sacred task of freeing
India from Chinese aggres-
sion;

(1v) India should break off diplo-
matic relations with China;

(v) the Government should seek
and obtain massive military
assistance and aid of all kinds
from all friendly nations by
calling them into aSsociation
with us in this defence of
world democracy as against
such Communist and imperia-
list aggresion;

(vi) the Government should take
sincere and active steps to
reach an effective settlement
with Pakistan and Nepal; and

(vii) the Government should give
facilities to Dalai Lama to act
freely on political plane.”(1)

Those in favour will please say

“Aye”.

Some Hon. Members: Aye.

Mr. Speaker: Those against will

please say “No”.

Some Hon. Members: No.
Mr, Speaker: The ‘Noes’ have it.
Shri Ranga: The ‘Ayes’ have it.
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Mr. Speaker: Let the lobbies be
cleared.—Now, I shall put the amend-
ment to the vote of the House.

Amendment No. 1 was put and
negatived.

Mr. Speaker: I shall now put amend-
ment No. 3 to the vote of the House.

Amendment No. 3 was put and
negatived.

Shri Prakash Vir Shastri: I with-
draw my amendment.

Mr. speaker: Does the hon. Member
have the leave of the House to with-
draw nhis amendment?

Some rion. Members: Yes.

The Amendment No., 4 was, by leave,
withdrawn

Shri Surendranath Dwivedy: Sir, I
expect the Prime Minister to accept
my amendment, because it is in line
with what he has said. I shall read

it. on HE

Mr, Speaker: If it is in line with -

what the Prime Minister said, why
should he read it?

Shri Surendranath Dwivedy: The
main motion only says that the border
situation be taken into consideration.
My amendment says:

That for the original motion the
following be substituted, namely:—

“This House, having considered
the border situation resulting from
the invasion of India by China,
reaffirms the resolution passed
unanimously on the 14th Novem-
ber, 1962, and is firmly of opinion
that the Chinese proposals of 21st
November, 1962 be rejected, and
preparations for building up our
military strength with all possible
speed, in particular reinforcing
our agricultural and industrial
base with a view to gearing our
ecanomy to the needs of the na-
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tional emergency, and securing
military and economic assistance
from all friendly countries, be
continued vigorously with firm
determirfiation to clear every inch
of our territory now occupied by
the enemy.”(5) i

I think he will have no objection to
it,

Shri Hari Vishnu Kamath: They
cannot possibly vote against this.

Mr. Speaker: What is the reaction
of the hon. Prime Minister?

Shri Jawaharlal Nehru: I am sorry
I cannot find that amendment in my
papers. If I may say so with all
respect, there is nothing radically

~wrong in the amendment, but never-

theless I would prefer to accept Mr.
Vidya Charan Shukla’'s amendment.

Shri Hari Vishau Kamath: Where is
it? We have not got it,

Mr. Speaker: That is only for the
approval of the policy.

Shri Hari Vishnu Kamath: Kindly
read it, Sir.

Mr. Speaker: For the present, I am
concerned with this amendment No. 5.

Shri Hari Vishnu Kamath: If he does
not agree to it, it may be put to the
House,

Mr. Speaker: I shall now put amend-
mtnt No. 5 to the vote of the House.

Amendment No. 5 was put and
negatived.

Mr. Speaker: I shall now put amend-
ment No. 6 to the vote of the House.
The question is:

“That for the original motion,
the following Dbe substituted,
namely:—

“This House, having considered
the border situation resulting
from the invasion of India by
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China, is of opinion that the
policy of the Government of
India to start negotiations on
the condition of withdrawal
by the Chinese aggressors to
the line of control as on the

dh September, 1962 should be
rejected, and no negotiations

Division No. 14]
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should be undertaken till the
Chinese aggressors withdraw
to the Indian bondary as it
existed on the 15th August,
1947."(6)

The Lok Sabha divided: Ayes 13;
Noes 288.

[17-46 hrs.
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The

The motion was negatived.
question is:
That for the original motion, the

Mr. Speaker: I shall now put amend-
following be substituted, namely:—

ment No. 9 standing in the name of
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[Mr. Speaker]

“This House, having considered
the border situation resulting
from the invasion of India by
China, approves of the measures
and policy adopted by the Gov-
ernment to meet it.”’(9)

The motion was adopted.

Mr. Speaker: Amendment No. 10
standing in the name of Shri A. S.

ing from the invasion
of India by China
Saigal need not be put now because
the Tinuse has adopted the earlier
substitute motion.

17.48 hrs,

The Lok Sabha then adjourned till
twelve of the Clock on Tuesday, the
11th Devember, 1962|Agrahayana 20,
1884 (Saka).
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CoLumMNs
ORAL ANSWERS TO
QUE STIONS 5073—81
S.N.Q. Subject
No.

10 Accident to Air India Bozing

707 . . 5073—75
1T Accumulation of stock of

cloth with Textile Mills . 5075—77

12 Ex-INA personnel 5078—81
PAPERS LAID ON THE TABLE 5081-82

(1) A copy each of the follow-
ing papers :—

(i) Annual Report of the
Praga Tools Corpora- .
tion Limited, Secunderabad,
for the year 1961-62
alang with the Audited
Accounts and the com-
ments of the Conptroller
and Auditor General
thereon, under sub-sec-
tion (1) of section 619A
of the Companies Act,
1956.

(ii) Review by the Govern-
ment on the working of
the above Corporation.

(2) A copy of Annual Report
of the Registrar of News-
Papers for India, 1962
(Part IT).

(3) A copy of the Textile
Machinery  (Production
and Distribution) Contro]
Order, 1962 published in
Notification No. S.0.
3219 dated the 27th Octo-
ber, 1962, under sub-
section (6) of section 3 of
the Essential Commoditics
Act, 1955.

MINUTES OF COMMITTEE
ON ABSENCE OF MEMBERS 5082

Minutes of Third Sitting laid.
PRESIDENT’S ASSENT TO
BILLS . . . 5082
Sccretary laid on the Table the
following  Bills passed by

the Houses of Parliament
during the current Session

and assented to by the Presi-
dentsinc= the last report made
tothe Housc on the 3rd
December, 1962 :—

(1) The Indian Tariff (Amend-
ment) Bill, 1962,

(2) The Employees’ Provident
Funds (Amendment) Bill,
1962.

MOTION RE : BORDER

SITUATION 5083—5228

The prime Minister and Minis-
ter of Extcrnal Affairs and
Minister of Atomic Energy
(Shri  Jawaharlal Nchru)
moved the motion regarding
border situation resulting from
the invasian of India by China.
Seven substitute motions there-
to were moved.  The Prime
Minister replied to the debate.

Substitute motions moved by
SarvashriP.K. Deo, Sivamur-
thi Swami and Surendranath
Dwivedy were negatived and
the substitute motion moved
by Shri Prakash Vir Shastri
was  withdrawn by leave
of the Housc. Substitute
motion moved by Sardar A.S.
Saigal was barred.

On the substitute motion moved
by Shri R.S. Yadav, the
House divided and the motion
was negatived.

Substitutc motion moved by
Shri Vidya Charan Shukla
was adopted.

AGENDA FOR TUESDAY DECEMBER

11, 1962/AGRAHAYANA 20,
(SAKA)

Discussion on the motion for
reference of the Constitution
(Fiftecenth Amendment) Bill
to a Joint Committce ; motion
for modification of Central
Apprenticeship Council
Rules, 1962 and Apprenticeship
Rules, 1962 ; and Motion
re : Prices of essential com-
modities.
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